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Compliance report (A) of the direction passed by the Hon’ble National

6

Green Tribunal, New Delhi, in OA No. 606/2018, dated 15.03.2019

SI. No Compliance Condition Current Status
Clause IV | Steps for compliance A. Status of compliance of SWM Rules, 2016
Para32 | of Rules 22 and 24 of e Steps have already been taken by GOB to ensure

(i)

SWM Rules be now
taken within six weeks
to the extent not yet
taken. Similar steps be
taken with regard to

Bio-Medical Waste
Management  Rules
and Plastic Waste

Management Rules.

f)

g)

compliance of Rule 22 of SWM Rules, 2016. Steps
taken so far and the progress made since April, 2019
have been enclosed as Annexure-1.

In Solid Waste Management following progress
have been made as on 27.06.2019:
Total no. of ULBs in Bihar-142 (3367 wards).
Total No. of ULBs which started door to door
collection-140 (3159 wards).
Total No. of ULBs in which household bins (blue &
green) distributed-81 {1621 Wards).
Total No. of ULBs which started segregation of waste
at source-44 (783 wards). '
Total No. of ULBs where solid waste processing site
identified and available-139. .
Total No. of ULBs where stand alone sanitary landfill
site identified and available-93.
Model SWM Bye-laws, 2019 for ULBs of state has been
notified and no. of ULBs which have adopted under
Bihar Municipal Act, 2007: 60 (Adaptation by rest of
ULBs under process).
To ensure submission of annual reports under Rule 24
of SWM Rule, 2016 letter has been issued to all the
Urban Local Bodies by UD & HD vide letter No-932 Dt:
02.04.2019 (enclosed as Annexure-2).
Annual report in Form-lIV has so far been received
from 82 ULBs.

B. Status of Compliance of PWM Rules, 2016

Plastic Waste Management Bye-laws adopted and
notified by all the 141 ULBs in the state.

Complete ban of plastic carry bags (irrespective of its
thickness and size) is in place in the state and
implementation of PWM Bye-laws is being carried out.
Raids were conducted against the use of plastic carry
bags in all urban areas of the state. Report of plastic
carry bags raid since coming in to effect of Plastic
Waste Management Bye Laws (23.12.2018) to till date
is as follows:-

(a) Total shops or establishment raided: 108717

(b) Total fine collection in Rs: 56,69,140

(c) Total seizure of plastic carry bags in Kg: 23302.39

[ 1
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BSPCB has revoked the Consent-to-Operate (CTO) of
all manufacturers of plastic carry bags in the State with
effect from 24.12.2018 and related information also
published in the daily news papers.

BSPCB organized a meeting with producers,
manufacturers, brand owners & importers on
16.04.2019 to ensure plastic waste collection system
based on Extended Producer Responsibility (EPR)
either individually or collectively.

UD&HD, GoB has invited expression of interest for
engagement of agencies for collection, processing and
disposal of plastic waste generated from ULBs of north
and south Bihar. The proposals are under evaluation.
One Pyrolysis plant of 05 TPD has been installed for
processing of dry non-recyclable waste.

Annual report in Form-V has so far been received
from 76 ULBs.

The detailed status of compliance of Plastic Waste
Management Rules, 2016 in Urban Local Bodies of
Bihar is enclosed as Annexure-3.

C. Status of Compliance of BWM Rules, 2016

A total no. of 24520 Health Care Facilities (HCFs) have
been identified in the State estimated to generate
about 35837 kg/day of Bio-Medical Wastes.

There are four Common Bio-Medical Waste Treatment
Facilities and three captive treatment facilities with a
total capacity of 33600 kg/day under operation in the
State. A total of 4707 HCFs are tied up with these
CBWTFs. In addition to these two more common
facilities are proposed to be established at Bhojpur
and Madhepura.

BSPCB has granted authorization to 3465 HCFs under
the Bio-Medical Waste Management Rules, 2016.

The Board had issued closure directions to 459 Health
Care Facilities for non-compliance of the provisions of
the Bio-Medical Waste Management Rules, 2016 out
of which 202 units have been closed down by District
Level Authorities, 53 Closure Directions have been
revoked after compliance by the units and 39 have
closed down on this own.

State Level Advisory Committee on bio-medical waste
management held its 3" meeting on 10.06.2019. Copy
of the same is attached as Annexure-4.

(2)




e An Action Plan for management of bio-medical waste
has been prepared and necessary instructions are
being passed to ensure its implementation within
stipulated time to the concerned agencies. Copy of the
action plan is attached as Annexure-5.

e Administrative approval has been granted to Bihar
Medical Services Infrastructure Corporation Limited
(BMSICL) to construct Effluent Treatment Plant in 27
District Hospitals, 66 Referral Hospitals and 46 Sub-
divisional Hospitals. Also, 10 District Hospitals are
being developed as Model Hospitals which will be
equipped with Effluent Treatment Plant.

¢ Annual report in Form-IV has so far been received
from 505 HCFs.

Clause IV
Para 32

(ii)

At least three major
cities and three major
towns in the State and
at least three
Panchayats in every
District may be
notified on the
website within two
weeks from today as
model cities/
towns/villages which
will be made fully
compliant within next
six months.

. Three major cities (Munger, Muzaffarpur and Biharsharif)

and three major towns (Supaul, Rajgir and Bodhgaya) have
been notified as Model Cities and towns in Bihar vide
-letter No-1952 Dt: 05.04.2019 (enclosed as Annexure-6)
Meeting with all the model cities and towns was held on
dt: 25.04.2019 under the chairmanship of Secretary Urban
Development, GOB for timely implementation of Solid
Waste Management Rule, 2016. {Meeting Minutes
enclosed as Annexure-7).

Detailed instructions have given from Panchayati Raj
Department to all DMs for proper management of solid
wastes generated in rural areas in light of the Hon'ble NGT
order vide letters dated-25.05.2019 & 12.06.2019
attached as Annexure-8,.

. The list of 03 selected Panchayats in each district is

attached as Annexure-9.

Clause IV
Para 32

(i)

The remaining cities,
towns and Village
Panchayats of the
State may be made
fully compliant in
respect of
environmental norms
within one year.

Solid Waste Management activity such as: source
segregation, door to door collection, processing of wet
and dry waste etc. which is being carried out in these six
cities shall be replicated within one year in other towns
and cities of the state. The detailed status of Solid Waste
Management activity in these six cities is enclosed as
Annexure-10.

Decision has been taken to ensure door to door collection
and waste segregation in all Gram Panchayats of the State

by 2™ October, 2019.

Clause IV
Para 32

(iv)

A quarterly report be
furnished by the Chief
Secretary, every three
months. First such
report shall be

This report is part of compliance.

(%)
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furnished by June 30,
2019.

 ClauselvV | The Chief Secretary The Chief Secretary, GOB is regularly monitoring the
Para32 | may personally progress and directions have been issued with timeline to
{v) monitor the progress, all the District Magistrate for implementation of different
at least once in a Solid Waste Management activities in Urban Local Bodies.
month, with all the The detailed list of meetings held with District Magistrates
District Magistrates. through Video Conferencing (VC) by Chief Secretary on
directions issued by Hon’ble NGT vide O.A. No-606/2018 is
enclosed as Annexure-11.
Clause IV | The District During Video Conferencing all the District Magistrates
Para 32 | Magistrates or other have been elaborated on different Solid Waste
(vi) Officers may be Management activities and also Urban Development &
im;')a.rted requisite Housing Department issued guidelines and process flow to
training. all the District Magistrates on door to door collection &
transportation (vide letter no-1352 Dt: 28.05.2019) and
processing & Disposal (vide letter no-1353 Dt: 28.05.2019)
(enclosed as Annexure-12). These documents can also be
used as ready reckoner for Solid Waste Management
activity by all the District Magistrates.
Clause IV | The District All the District Magistrates have been directed by Chief
Para32 | Magistrates may Secretary to review the Urban Local Bodies and ensure
(vii) monitc')r the status of implementation of different provisions of Solid Waste
corerllance B Management and Plastic Waste Management in their
environmental norms, ] . L )
at least once in two respective ULBs. In this regard all the District Magistrates
weeks. are reviewing the ULBs for timely implementation of SWM
& PWM Rule, 2016. _
District Level Task Force under the Chairmanship of
District Magistrate has been constituted vide
Environment, Forest & Climate Change Department, GoB
notification no. 378(E), dated-05.04.2019 (Annexure-13).
Clause IV | Performance audit of Central Pollution Control Board has conducted
Para32 | functioning of all performance audit of Bihar State Pollution Control Board.
(viii) regulatory bodies may
be got conducted and
remedial measures be
taken, within  six
months.

Clause IV | System of ranking of | A system of ranking has been developed by UD & HD for
Para32 |cities, town and | all the ULBs and is placed on the departmental website.
(ix) villages in the State |  The detailed ranking system is enclosed as Annexure-14.
based on level of
compliance with
environment laws

may be developed.
The system SO
developed may be

- (9)
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placed on the website

of the State
Government  within
two months from
today. This process

may be overseen by
the Chief Secretary.

Clause IV
Para 32

(x)

Information,
Education and
Communication
strategies may be
reviewed and
strengthened for
community
involvement,

including  education

and religious or other
organizations.

. To create awareness on Solid Waste Management in

different Urban Local Bodies State level IEC Cell has been
formed which is working in co-ordination with Information
and Public Relation Department (IPRD), GOB to strengthen
the community involvement including active participation.
(Letter enclosed as Annexure-15).

. To ensure massive IEC campaign throughout the ULBs of

State, letters have been issued to IPRD vide letter no. 519
dt. 20.02.2019 & letter no. 1311 dt.22.05.2019 (copy
enclosed as Annexure-16).

To ensure community involvement in Solid and
Plastic Waste Management, different IEC activities have
been carried out by UD & HD such as:

a) Programme was organized on World Environment Day
(5th June, 2019) to inaugurate the door to door
collection with Source segregation by Hon’ble Chief
Minister of Bihar, Sri Nitish Kumar.

b) Paper advertisements on source segregation, door to
collection, home composting etc. to aware the public
on Solid Waste Management.

c) Various radio jingles have been developed in
coordination with [PRD dept. on door to door
collection, source segregation, anti-littering, home
composting etc. to aware the masse and involve them
in various activities of solid waste management.
Akashvani Patna and Various FM channel including
Radio Mirchi, Big FM, Red FM, Radio City and Radio
Dhamaal have been involved in this campaign.

d) To aware the masses, the hoardings have been
installed in various part of Cities about anti-littering,
door to door collection, source segregation etc. in
collaboration with IPRD Dept.

e) ULBs have been instructed to involve the women Self
Help' Groups (SHGs) for door to door campaigning
under Information, Education and Communication
(IEC) activities to ensure segregation at source.

f) Engagement of Social Media to promote segregation
at source, door to door collection, anti-littering etc.
The Photographs of Different IEC activities carried out
is enclosed as Annexure-17.

(S)
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Clause IV
Para 32

(xi)

The Chief Secretary
may remain present in
person before the
Tribunal with the
status of compliance
in respect of various
issues mentioned in
para 20 as well as any
other issues discussed
in the above order on
30.09.2019.

(6)
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Compliance report (B) of the direction passed by the Hon’ble National

Green Tribunal, New Delhi, in OA No. 606/2018 dated 16.01.2019

Sl. No

Compliance Condition

Current Status

Clause
V1l 39

Chief Secretary of the State to
hold meeting and review the
progress of all the issues.

Complying
Compliance status is available in Clause IV Para 32
(v) of the compliance report (A) of the Hon'ble
NGT order dated-15.03.2019.

Clause
Vi
40 (a)

Status of Compliance of Solid
Waste, Plastic Waste & Bio-
Medical Waste Management
Rules, 2016.

Compliance status is available in Clause IV Para 32
(i) of the compliance report (A) of the Hon'ble
NGT order dated-15.03.2019.

40 (b)

Status of functioning of
Committees constituted by this

order.

The 2" meeting of the State Level Committee
under the Chairmanship of the Hon'ble Justice
(retd.) Sri Samarendar Pratap Singh, was held on
22.04.2018. The proceeding of the meeting is
enclosed as Annexure-18.
State  Level Advisory
Chairmanship of Chief Secretary, Bihar has been
constituted vide Environment, Forest & Climate
Change Department, GoB notification no. 689(E),
dated-12.06.2019 for effective enforcement of
environmental laws, environmental conservation

Committee  under

and pollution control programme & co-ordination
among different departments/agencies.
(Annexure-19).

District Level Task Force under the Chairmanship |.
of District Magistrate has been constituted vide
Environment, Forest & Climate Change
Department, GoB notification no. 378(E), dated-
05.04.2019 (Annexure-13).

40 (c)

Status of action Plan in
compliance vide order dated
20.09.2018 in the News item
published in “The Hindu”
authored by Shri Jacob Koshy
titled “More river stretches are
now critically polluted: CPCB
(Original Application No.

673/2018).

In compliance of the Hon'ble NGT order, River
Rejuvenation Committee (RRC) has been
constituted by the Department of Environment,
Forest & Climate Change, Govt. of Bihar vide
notification no. 1412(E), dated-31.12.2018.

Out of 351 polluted river stretches those
identified in thé State of Bihar are river Sirisia at
Raxaul (Priority-lll), Parmar along Jogbani
(Priority-V), Punpun at Fatuha (Priority-V),
Ramrekha at Harinagar (Priority-V), Sikrahna at
Narkatiaganj Priority-V) and Ganga (Priority-V).
Action plan has been prepared by the RRC in
consistence with the order of the Hon'ble NGT

(#
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and submitted to CPCB & NMCG.

The 2™ meeting of RRC was held on 27.03.2019
and directions were given to concerned
departments to implement the various activities
of the action plan. Copy of proceeding is attached
as Annexure-20. '
Suggestions received from CPCB on action plan
prepared by RRC have been incorporated and
concerned agencies/departments have been
requested for their comments on timelines for
implementation.

To ensure effective management of sewerage
water and to reduce the pollution load on river
Ganga and other rivers several sewerage projects
have been taken “Namami Gange
Programme” and other funding schemes.The

under

status of sewerage projects is enclosed as
Annexure-21.

40 (d)

Status  of
Committees constituted in
News Item Published in “The
Times of India’ Authored by Shri
Vishwa Mohan Titled “NCAP
with Multiple timelines.

functioning  of

Patna, Muzaffarpur & Gaya cities are listed in the
list of 102 non-attainment cities of the country.
Bihar State Pollution Control Board formulated
city specific action plans for prevention and
control of pollution in aforesaid cities.

In compliance with aforesaid order of the Hon'ble
NGT dated-08.10.2018 the action plans for the
aforesaid cities have been modified and
submitted to CPCB. CPCB has directed to
implement the city action plans on ground level
with suggestion that timelines proposed be
preponed through short term actions specially
pertaining to transport and road dust
management.

The meeting of the AQMC is regularly convened
for implementation of the action plan. AQMC
meeting was convened on 20.12.2018,
09.01.2019, 13.03.2019 & 22.05.2019.
Proceeding of the AQMC held on 22.05.2019 is
attached as Annexure-22.

Following initiatives have been taken recently for
implementation of clean air action plan:-

In order to reduce the emission from brick kilns,
Bihar State Pollution Control Board has directed
all the brick kilns of the State to adopt and switch

(8)
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over to cleaner technology by August, 2019.

. Gas Authority of India Limited is in process of

establishment of three CNG outlets for supply of
cleaner fuel to vehicles at Patna under 'Energy
Ganga Project'. Twa outlets (IOCL retail outlet
near Rukanpura & near Toll Plaza Bypass) at Patna
have become operational.

Bihar State Pollution Control Board is in process of
installation of additional 04 CAAQMS at Patna, 01
each at Darbhanga, Bhagalpur and additional 01
each at Muzaffarpur & Gaya. Tenders have been
invited and is in process of technical evaluation.
Cleaning of roads through sweeping machine has
started in Patna. Flanks along the roads in the
town are being paved end-to-end.

40 (e)

Status of Action Plan with
regard to identification of
polluted industrial clusters in
0.A. No. 1038/2018, News item
published in “The Asian Age”
Authored by Sanjay Kaw Titled
“CPCB to rank industrial units
on pollution levels” dated
13.12.2018.

There is no any Critically Polluted Area (CPA)
having Comprehensive Environmental Pollution
Index (CEPI)>70 in the State of Bihar.

The desired information on Health Statistics &
demarcation of boundaries/potential impact zone
of Hajipur Industrial Area have been sought from
the Health Department & BIADA respectively for
submission to CPCB for CEPI calculation.

| 40 (f)

Status of the work in
compliance of the directions
passed in O.A. No. 173 of 2018,
Sudarsan Das v. State of West
Bengal & Ors. Order dated
04.09.2018.

The mining activities in the State of Bihar are
strictly carried out as per Sustainable Sand Mining
Management Guidelines, 2016. The sand ghats
are settled as per the provisions of these
guidelines only. Heavy machinery like suction
pumps, earth movers and netting are not used in
sand mining at any of the locations in the State.
The State is firmly dealing with incidents of illegal
mining. During the previous financial year
(01.4.2018 to 28.02.2019) raids have been
conducted at 15668 locations under which 1916
F.I.LRs have been filed, 1730 arrests have been
made, 17951 vehicles have been seized and a sum
of Rs. 4004.27 lakh has been recovered as penalty
in addition to Rs. 318.82 lakh as per Court orders.
During the current financial year (01.04.2019 to
20.06.2019) a total of 558.57 lakh has been
recovered as penalty. Details of action taken
against illegal mining during last 3 months is
annexed as Annexure 23.

(9)
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29 (g)

Total amount collected from
erring industries on the basis of
‘Polluter ~ Pays’  principle,
‘Precautionary principle’ and
details of utilization of funds
collected.

e A total of Rs. 28,37,51000/- has been collected
from 2103 brick kilns as environmental
compensation in compliance of order of the
Hon'ble NGT (Eastern Zone, Kolkata) in the matter
of Joy Deep Mukherjee Vs State of Bihar & Anr
0.A. No. 61/2015/EZ.

e A total of 24 directions have been issued to
industrial units under section 33A of the Water
Act, 1974 which includes 04 directions, 18
proposed closure directions and 02 closure
directions during last 06 months.

40 (h)

Status of the identification and
development of Model cities
and towns in the state in the
first phase which can be
replicated later for other cities
and towns of the state.

Compliance status is available in Clause IV Para 32
(ii) of the compliance report (A) of the Hon'ble
NGT order dated-15.03.2019.

42

The States will also display on
their respective websites and
the websites of the Pollution
Control Boards/Committees the
progress made on each of the
above issues, consistent with
directions in-some of the earlier
order, including the order dated
19.12.2018 in News item
published in “The 26 Hindu”
authored by Shri Jacob Koshy
Titled “More river stretches are
now critically polluted: CPCB
(Original Application No.
673/2018).

e Water quality of the polluted river stretches has
been uploaded on BSPCB site (Environmental
Monitoring Data). A separate website for River
Rejuvenation Committee has been developed and
all necessary information including action plan
and water quality monitoring data of all polluted
river stretches are being displayed.

(http://forestonline.bih.nic.in/rrc/Background.aspx).

44

The Chief Secretaries of the
State and the UTs may ensure
that all the drains (big or small)
are tapped with appropriate
measures (wire nets etc.) and
no municipal solid and plastic
waste is allowed to reach our
river systems, ' lakes, water
bodies, ponds, marsh lands and
wetlands etc. -

e In 1* Phase installation of screen has been carried
out in Nallas having outfalls in River Ganga.
Installation of screens in other rivers will be
carried out shortly.

e There are 126 Nallas in 23 Ganga towns having
outfall directly in river Ganga.

e Out of 126 Nallas installation of screen has been
completed in 83 Nallahs and installation of screen
is in progress in 10 Nallahs.

e Screen installation not required in 33 Nallas. The
detailed status of screening activity in Nallas in

(1e)
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enclosed as Annexure-24.

Action taken in compliance of
the order dated 22.02.2017 of
the Hon'ble Supreme Court in
the matter of Paryavaran
Suraksha Samiti & Anr Vs Union
of India & Ors (in writ petition
(C) No. 375 of 2012).

Board has identified a total of 226 Wastewater
generating units, which includes a total of 56
Grossly Polluting Industries in the basin of Ganga
and its tributaries.

Out of 226 units, 215 have functional Effluent
Treatment Plants and 11 are without ETP. Board
has issued Show cause notices to 07 units and
Closure Directions to 3 units for operating without
ETP.

Out of 215 units having functional ETP, 208 have
been found complying with the standards and 07
have been found non-compliant. Show cause has
been issued to all 07 non-compliant units.

The State is contemplating to have CETPs for the
industrial areas: Fatuha (02 MLD) in Patna; Barari
(01 MLD) in Bhagalpur; Hajipur (06 MLD) in
Vaishali and Bela (05 MLD) in Muzaffarpur).
Environmental Clearance (EC} has been accorded
by SEIAA for aforesaid proposed CETPs in Bihar.
Industries Department is trying for early setting
up of aforesaid CETPs in Bihar.

Sewerage network and STPs are being developed
under Namami Gange Project. In this programme
14 projects are ongoing, 14 projects are under |
tendering process and tender for 02 projects is to
be floated. The detailed status is available at |
Annexure-21,

0r)




Urban Development & Housing Department
Government of Bihar

Annexure-1

w2
494

Imblementation of Provisions under Rule 22 of Solid Waste Management
Rules, 2016
Time

frame for Status till March, Steps taken and present status
S| implement 2019 of Compliance of SWM Rules,
Nc; Activity ation as 2016 .

per Rule (As on dt: 30.06.2019)

22 of SWM

Rule, 2016
(1) (2) (3) (4) (5)

1- Instruction has been issued to all
the D.Ms to identify suitable sites
for setting up solid waste
processing facilities with target date

Out of 141 ULBs, land of 15.04.2019. (Letter enclosed as
has already been annexure-1A).
Identification  of identified in 60 ULBs | 2- UD & HD has developed land lease
suitable sites for for setting up solid policy to ensure availability of
setting up solid 1 Year | waste processing decentralized solid waste
waste processing facilities. processing sites in ULBs for 10
facilities. years.

3- As on date suitable sites have been
identified for setting up solid waste
processing facilities in 139 ULBs.
Land identification in the rest 3
ULBs is under process and will be
finalized in a week.

Identification  of 1- Instruction has been issued to all
suitable sites for the D.Ms to identify suitable land for
setting up procurement or acquisition of land
common regional for Sanitary landfill facility with
sanitary landfill target date of 30.05.201S. (Letter
facilities for enclosed as annexure-1A).
suitable  clusters 2- Instruction has also been issued to
of local authorities all the D.Ms by UD & HD to acquire
9 under 0.5 million | Year Out of 141 ULBs, land land for sanitary landfill facility vide
" || population and for has already been letter no. 936 dt. 02.04.2019 (Letter
setting up identified in 48 ULBs enclosed as annexure-1B).
common regional for setting up sanitary | 3- Instruction has been issued to all
sanitary landfill landfill facilities. the ULBs by UD & HD to procure
facilities or land for sanitary landfill facility vide
standalone letter no. 1325 dt. 24.05.2019
sanitary  landfill (Letter enclosed as annexure-
facilties by all 1C). '
local authorities 4- As on date suitable sites have been

(1)




Annexure-1

" having a
| population of 0.5
million or more.

identified for setting up sanitary
landfill facilites in 93 ULBs. Site
identification is under process for
the rest ULBs as per the above
instructions in the matter.

1- Procurement of
suitable sites for
setting up Solid
Waste Processing

UD & HD has developed land lease
policy to ensure availability of
decentralized solid waste
processing sites in ULBs for 10
years.

to processing or
disposal facilities.

its transportation in
covered vehicles to
processing site.

Facility has been | 2- As on date suitable sites have been
done in 60 ULBs identified for setting up solid waste
‘ 2- Procurement of processing facilities in 139 ULBs.
Procurement  of ) . . - .
e . suitable sites for Land identification in the rest 2
suitable sites for . . . .
. . setting up Sanitary ULBs is under process and will be
setting up solid . L .
aste processing 2 Year Landfill FacmFy flnallzgq |n'a|week.
tacility and has been done in | 3- Instruction issued to all the ULBs by
. 48 ULBs. UD & HD to procure land for
sanitary landfill ] i R _
facilities. sanitary landfill facility vide letter no.
1325 dt. 24.05.2019 (Letter
enclosed as annexure-1C).

4- As on date suitable sites have been
identified for setting up sanitary
landfill facilities in 93 ULBs. Site
identification is under process for
the rest ULBs as per the above
instructions in the matter.

Enforcing waste 1- Instruction was issued to all the
generators to D.Ms to ensure segregation at
practice source with target date of
segregation of 15.07.2019. (Letter enclosed as
bio-degradable, Out of 3377 wards 624 annexure-1D).
recyclable, 2 Year (18%) wards have | 2- As on date segregation at source
combustible, started segregation of started in 44 ULBs (785 wards).
sanitary waste waste at source. The detail list is enclosed as
domestic annexure-1E.
hazardous  and
inert solid wastes
at source.

1- Instructicn was issued to all the
Ensure door to Out of 3377 wards D.Ms to ensure 100% door to door
door collection of 2920 (86%) wards collection and transportation in
segregated waste have been covered by ULBs with target date of
and its 2 Year Door to Door 30.06.2019. (Letter enclosed as
transportation in collection facilities of annexure-1A).
covered vehicles segregated waste and | 2- To ensure door to door collection

and transportation in all the urban
local bodies guideline have been

(13)
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processing site.

letter no-1352 dt.
(enclosed as

issued vide
28.05.2019
annexure-1F)

3- As on date door to door collection

started in 140 ULBs (3159 wards).
The detail list is enclosed as
annexure-1G.

1- Draft “Policy of | 1- Model Expression of Interest (EOI)
Construction and has been provided to all the
Demolition Waste Municipal Corporations vide letter
Management” has no. 980 dt. 05.04.2019 for
already been collection, transportation and
approved and establishment of waste processing
Ensure Separate circulated to the facility .for managgment of
Storage, concerned construction an'd .demolmon was.te.
Collection and stakeho!ders for | 2- Al the Municipal Corporations
Transportation of suggestion and released Expression of Interest
. feedback by 15" (EQI) for management of C & D
6. || Construction and 2 Year )
Demolition March, 2019. ' waste and those.who have received
Wastes (C & D 2- For establishment proposa.ls are in the process of
of C & D Waste developing the RFP.
wastes . S
management). Processing Facullty‘ in
the state, Expression
of Interest (EOI) has
already been released
by Patna Nagar
Nigam. The dead line
for EOl submission is
11.03.2019. :
1- Instruction was issued to all the
D.Ms for construction of
1-There are 26 Urban composting pits for management of
Local Bodies in Bihar wet waste and establishment of
with  population of Material Recovery Facility (MRF)
100000 or More. for management of dry waste with
2-Solid Waste target date of 31.07.2019.
Setting up solid Processing facilities | 2- To  ensure  construction  of
waste processing are already composting pits model estimate
5 facilittes by all 2 Year Operational in 5 ULBs have been provided to all the ULBs
" |[local bodies (Munger Nagar Nigam, vide letter no-1195 dt. 03.05.2019.
having 100000 or Muzaffarpur Nagar (Letter enclosed as annexure-
more population. Nigam, Gaya Nagar 1H).
Nigam, Ara Nagar | 3- Out of 26 Urban Local Bodies with
Nigam & Motihari population of 100000 or more solid
Nagar Parishad). waste processing facilities are

operational in 6 ULBs
(Muzaffarpur Nagar Nigam, Ara
Nagar Nigam, Munger Nagar
Nigam, Gaya Nagar Nigam,

(1
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Motihari Nagar Parishad & Buxar
Nagar Parishad) and construction
of composting pits with MRF
facilities have started in 20 ULBs
(Darbhanga, Begusarai, Purnia,
Katihar, Danapur, Aurangabad,
Jehanabad, Saharsa, Kishanganj,
Bhagalpur, Jamalpur, Biharsharif,
Sasaram, D.Daimiya Nagar,
Bettiah, Hajipur, Bagaha, Chhapra,
Siwan Nagar parishad).

1-There are 115 Urban
Local Bodies in Bihar
with population Below

To ensure processing of solid
waste in all the urban local bodies
guideline have been issued vide

100000 letter no-1353 dt. 28.05.2019
. 2-Solid Waste (enclosed as annexure-1l).
: Setting up solid Processing facilities | 2- Out of 115 ULBs with population
waste processing are already below 100000 solid waste
facilities by local operational in 5 ULBs processing facilities are already
8. bodies and 3 Year (Supaul Nagar operational in 5§ ULBs (Supaul
| census towns Parishad, Sheohar Nagar Parishad, Sheohar Nagar
below 100000 Nagar Panchyat, Barh Panchayat, Rajgir Nagar
- population. Nagar Parishad, Rajgir Panchayat, Bihiyan Nagar
Nagar Panchayat, Panchayat & Bodhgaya Nagar
Bodhgaya Nagar Panchayat) and land identification
Panchayat with construction of composting
pits with MRF facilities has started
in the rest ULBs.
Setting up 1-In  Bihar, Patna
common or Stand Municipal Landfill is already in use by Patna
Alone sanitary Corporation is the | Municipal Corporation for disposal of
landfills by or for only ULB which has | inert waste.
all local bodies population more than
having 0.5 million 0.5 million.
or more 2-Sanitary Landfill
population for the Facilities has already
9. | disposal of only 3 Year been developed by
such residual Patna Municipal
wastes from the corporation at
processing Ramchak Bairiya.
facilities as well
as untreatable
inert wastes as
permitted  under
the Rules.
Setting up Out of 140 ULBs|As on date Sanitary landfill sites
10 common or 3 Year having population | available in 93 ULBs, and is in process
" | regional sanitary under 0.5 million, land | of identification in the rest 47 ULBs.
| landfills by all has already been

(<)
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‘local bodies and
census towns
under 0.5 million
population for the
disposal of
permitted waste
under the rules.

identified in 47 ULBs
for setting up Sanitary
Landfills facility.

1.

Bio-remediation or
capping of old and
abandoned dump
sites.

5Year

To ensure Bio-
remediation and
landfill capping in
Urban Local Bodies,
detail guidelines have
been developed and
placed in the “Solid
waste = Management
Policy and Strategy”
circulated by UDHD,
and also directed to
provide data on
existing dump sites
and accordingly further
activity will be carried
out. '

EOQI is being finalized for engagement
of agencies for management of legacy
waste.

(&)




Awmxuu-iﬁ

e
Hfa®T 6. —03/797.-14-18/2018 1013 /aof%oqa‘:‘mdf%o' % gi c,
TR e v9 smara fRAmnT |

Q9

7= uiim, fRer |
CEifc]

fEm|

e, feqies — 14449 v

Rvg - A NGT gRT Q.A. No.-606/2018 ¥ fsi@d—15.03.2019 & qRa JRY D

ST & B F RA@—05.042018 B VC F R M Ai¥y 3 FgoET D

e |

A NGT 7€ Reedl W 0.A. No. 606/2018, Rie—15.03.2019 & wft amdw
& W B wH ¥ FHIEEET B g RAE-05.042019 B T e gEfeTt & Wy Ve
rfs-mwaéaﬂvﬁéﬁmﬁﬁﬁ%ﬁmﬁéﬂﬁnwe},mﬁaﬁamﬁﬁT%m d gof
Al Fag ghEled b e - ' :

oo

|!' .8

. " C -7
] R ™ fry e [

. | O Ry v &g WA TR eTdl BN oaead = [
| ST B STe o 8 EOL 1 Se R o o

e A }
2|ﬁ%€ﬁﬁ3@aﬂ?fﬁqm{ﬁmwmmﬁ§qw g |
| [A®T g1 Procurement/Acquisition 7 4f% fiffea v - _‘

|| P ol R s (C & D Waste) @ wurew @ e 39
| 3. 1w R P g1 EOI @ TP | (Model EOI fmT grr 15.04.2019
| Ul ) § _
| R AR [T EN ¥ ¥awd  Door-to-Door @del @ 2655658
| 1 Collection and Transportation &R | . o
Wi TR Fremdl g o o wae 8 T 98 3 AR
| 5 ]IE.WIF:’ dre &1 fafor oo T F98 B faU Material Recovery 30.05.2019
|| Cenire @1 Prfor ovd gr s o ol AR |

fagararer,
Dinbil
= w|ig
o [, fRQER |
pre

FIRIE —U3/41-14-18/2018 101 8 T, fRAF— 1) 14 9

vafeft — g wfm @y st whe, TR few @ s frr /af R amgen, R
Fag/wf srioes @iien), ) 9Rvg @ TR gRIae /Aed Tl SBM / Team
[.cader SBM-PMU &Y quef U4 aravaes ward e 9ide |
/WINIIH’}.
) .

(¥erz Tae
oy @fera

U=



Annoreune - 4B

Qa6 |
3 soo
Rt |, —03//a1-14-18/2018 / ofdogasmofao
IaSR NAINHNR
UYE,
gy g,
TR fIepra v amar |
a7,
T fre e, e |
e, feae -
Ry - T Wy 'Ra wEPexer (NGT) gRT gk amewr €§—0.A. No.-
606/2018, feAi®—1503.2019 @ 3Ted ¥ O IUFIE yaud FradmEel, 2016
@ fhoraoa TEd Sanitary Landfill faafa @ 2 e 9 B
aFqgererar 3 Rafy F ¥ 4 & ey & @ ey 9
qETIIY,

Se fava & Wag d Qud dew 8 & A v R mmfees
(NGT). 78 Reelt g/ 0.A. No.-606/2018 & faAi$—15.032019 & WIRT Ry & JcAd A
g o yegs fremnge. 2016 @1 fharag= fuiRa wwa—d d 9991 & &1 ey
faar nur &)

ffea & 5 furfa gaie—e10, RATHE—26022019 ERT ¥ TR [&@ ¥
Landfill Site fasRra & ?‘{[ TURGdT B IR TR FREN] Hﬁ fafegd a1 @& IRy &
Wiga @ wR A for mw @) w8 TR FEEl 9 wReRl 1 @) [uSErd Bl a1 g
T I & (Werd g B oFER) | g g8 e gy onar & & il R frenl § e
@) Sueerar ghRaa B Tl T I @ & wed Ferdl A o Went i sy
T8 W @ 2 ge o ol weud @ ded Sanitary Landfill FEa &0 @ faw @
afd et sftrrgvl fean oM, e AmEs =1 8 -

. P R | R @ A
" | @Sy o
s T H = T e AR Lt 10 E ‘-nI -
P TR P 10 THS ,_ :
l | (Population Icss)
) [ o ._ I:a_?ﬁ 3 B I
2 ! TR Ry 05 THe | £ A P IER - |

| (Population less)| , W‘j‘ﬁi

TR gard 25 (&3 © 03 ¥ 05 fhHL
‘ (Population less) |

s yfy Rifsd w1 @ 9 4 o oRie gde AR, 2016 @ 3Teld H
4 R el A W 100 AR, A | 200 AR, ISV, AT @el, MGG I AR
st amyfd et ¥ 200 frex dur fawEuTHl o1 F@E orge W 20 fEH. @ g wR gy quf,
ety wre # Ay RO e B AR RS wifdrewer / arg) A, SRR Aer B, 9 3Tt
UHTO O3 YT @R oF @ 918 QAT / EdE se W 10 3R 20 fEN. @ @ @ ofer venfud
forar o wwen &) @dvw ffws SF wfi Feagel smanfa el ddgeier aiR-HR
3R T 100 @ut & gen Bl @ F ATl @ ofgw Y WO @ @ fau sewfa et < Smedit

()




5 Ol
g "

Sergm & f% NGT gRT Sanitary Landfill Rrafd a1 @ v 06 HIE &I
wm-—ﬁwuﬁﬁﬁaﬁmw%@wwﬁﬁa@mﬂmﬁwﬁW%@ﬁaﬁq
ST & gADH—2265, W-2903.2019§W‘H€ﬂﬁ1gﬁﬂaﬁﬂ§% (a5 |eT) | 3T T war
maﬁwﬁmmimaﬁﬁmz#mﬁwwﬁ-ﬁﬁﬁm?@ﬂﬁﬁﬁﬁ
mmﬁmmmmﬁmam@aﬁméwummﬁm

SueE B @ P B A

e — AT |
T frema @ e 23T |
ST~ 03I-14-182018 = YBE e, fmte— 2|4 | 2012

,r’"ﬁrﬁ‘: -—awwﬁmd%%ﬂﬂmm/qmﬂﬁmzﬁmm/%mﬂﬁa 21
wreqn e/ res wETeT) SBM / Team Leader SBM-PMU & G=TY/fip mawdd HNATS

&q ufdd ! '8
Py ¥ E
g wfera |

@y



fibhesewne - 40

<1 ¥, —03/SBMO01-03/2016 /2257 iR jﬂ
| | ' fIER WwReR - =0 2o
TR few @ s fRem |
LT
Tu wfe,
TR R d s |
war %, -

T FRiuES YSIteR, TR IRYS,
) Friuee uaIfer), TR 99 |

W,W:—IV/S_/U
fayg - T TS sRa ERER (NGT) §RT 9Ra 3mdsr §—0.A. No.-

606/2018, Ri®—15032010 & el & O IR yaum FEwaeh, 2018
- » fhurag @ ugw Sapitary Landfill Rafa o 37 ok 4R @
" aueEa A Rufy F R e s R mr s B wdE )

Sa fava @ Wew # o § f A9 I sRa rifeRer (NGT), %
el ™1 0.A. No.-606/2018 ¥ fRFi$—15.032019 ot UIRT AW B IS F W AR
vaye frgamaet, 2016 &1 g FReiRa ew—im & Yo avm @ e far w3

| fffa & f& fwmfin deer—se0s, . fiie—26.112015 N1 W TR feril
Rf demRil @ SRt Y Wer /TR e B 4 aques Y @ Ry # Rer
TROferaT AR, 2007 P IR-99 B AP ¥ TR X W W 9 B B o WPl
. W& @ 7§ ¥ Sanitary Landfill ReRE o g W) 4 S agueem o Rafy
o # aftfa eReRl @ Jgev 4 1 B e F9Ee & IFER & 9ha T -~

SR g 1 SR

W, ﬁmmm_ s % TN TR SRR
| : : 10 fomiY.
" T ﬁTrH ‘ A (Population less)
' i 05 T | ufy 1 WaR —
2. TR 9RYg '. 05 THS | (Poputation less)| . P q\ﬁ
TR YaRE | - 25 UHE 03 o5 f5l |
9y (Population less)

9 A P o O ulre weE fREEe, 2016 @ e ¥ YA WO
R T U S AT A4 | 500 A SR o Afed | 100 Hew, demd ¥ 200 Ay,
AT, AT WIS, WG SuFl AR W Mg @i ¥ 200 Wiex adr fwegeEt ar
f&h. o g w BT T, R arer ¥ qf R W 9 R e

, T W AT B, | SFTIRT W OF U o oM @ 9% e / 56
¥ 10 3R 20 &l B X & 3w wfie W W 81 9 e §iE, T,
eyl AT &3, Hagweier TR-HTR &= ok T 100 ut & T T W@ B ASE B
X W BEl Site @ &ar 5 e Wi R 4
CIPEY W T U SR # Al @ arel g siata X @9 (Buffer Zone) &
frrefor ¥ row wgwer fFEaer uReg & §9@ v o gue e giie o)

V- URY



' - ﬁba;
Landﬁllﬁﬁﬁ?rm%a?moaﬂﬁa,

SerEdg & & NGT gRT Sanitary
W—Wﬁﬁﬁﬂmw%wwmﬁMWﬂvﬁmﬁaﬁﬁmﬁm%@ﬁaﬁm

" RMFT @ UAIE—2265, ﬁmas—zsoszowgmmhumﬁﬂi%(nﬁw)t

IS — qed | ~
| . T Ié:#/;7zﬂi"

(21)



Annunl -\

qHiH—YHoHo—03 /=T, / 14—18 / 201 E;‘(A“iS / Aofdoqdarofdo 2
faeR WaR ;
TR Rwm oo smar soY

e,
I

IEEEN

war A,

gen, ReAm-RYBC | ¢
fvg — aEE NGT, 75 el g™ 0.A. No.-606/2018 ¥ faAi@—15032019 &
TIRA Y B U B ®H § RAG—05.042019 B VO F A M fdw
P e @ Hae A |
AETIY,
T R, fER g™ @@ ¥ wFiE 1018 faie 11042019 g1 WA faen
YERrERE @ Fe NGT @ ~IaTeid 8% O.A. No. 606/2018 ¥ fwa 15.03.2019 &
qiRa 3w @ F9 ¥ Biawg Rgall w Few & 73 & qon sewe= 3q v PR
B T ot | il TR et # o yufite wEeE @ B B Q8 TRF W A B § U
zus fay feAe—30.062018 T@ TR—-8X ¥ guFEa (ugreut;d] TR TR WY HRA 7
e 3107.2019 @@ W TR Freml § Mo @ G@ X D GHE (processing) BT
e BR Sl IWWWW%WWIWWETWQQW
qriaf¥fer @t TR el @& W—BSS faier-28.052019 gR1 fe@m w81 S
it & HHd il TR FeErat @ ETEE YAl equipment, T TETI WHEl (@
*IHHGHWWWWMW?I@&WWW%&W
Prt aiferer # v w9 A1 &1 A sigarer fear | -

2. sﬂﬁﬁﬁﬁ%ﬁmw%—
! s R

i B e i

; A @R BT m (Scgregation at Sour-c-t) Uqd ER—ER ¥
! chreuated TR BT UG

i R

| 9 Pt gt LIEI H household bins F&l f&ai T £ ‘5’ i (lg,'\’l
(a) | & AT ¥ household bins PT T YAH EX H 02 TR (01

Uq 01 Hel) YTl BRI | S ]
AT —15.0
_ wﬁaﬁﬁmmwaﬁqﬁwm(wm)mq@qr 2072019
:{la)ﬁwmﬁwmﬁﬁwmﬁwmfaﬁm—mq
:' scgregation at source gt & | :
! I—.( T TR eraT ¥ - segregated HER @ collection ';TZI
2 tmnsportatlonﬁﬁfﬁiﬂ XA | . _ ‘ s

3. M B %Wwﬁﬁmwﬁwﬁzﬁrﬁaﬁﬁﬁawﬁmaﬁaﬁmaw
mwmﬂmﬁmzﬁmmaﬁwﬁm|wwﬁwvc & AT

& e |ieg gR GHe @ S|

e 6) 2
qeT-1 %ﬂ%ﬂ_ /

TR Q@ vd e v
faEr |

@2



Nl e ‘
STqTH—03 / . / 14—18 / 2018 1EAR  Aofdowdatiofdo / e, W%\ ‘,' . ==
Sy — Aree GRTRIER, SBM /TR STE / Sriwers qeiwr, T ﬁWTq/W SO

aRyg /R warad/ Team Leader, SBM-PMU /Team leader. NULM 7] T
ArvaE BNATE vy Uit | _/
Zyy 22)§
¢ HE aferd |
R

(22)

—



i

Urban Development & Housing Dept.,

Govt. of Bihar
No. of Wards with segregation at source under Solid Waste
Management
No. of Wards
Sl. | Name of |Name of the| Total No. started
No | District ULB of Wards | Segregation at
. source
1 2 3 15 22
Darbhanga Division
1 Darbh:.nga Nagar 48 0
Darbhanga = gam
2 Benipur Nagar 29 0
Parishad
Sub Total 77 0
Madhubani Nagar
. Parishad - .
0 Jhan;har:ur Ntagar 16 16
Madhubani - anenaya
Jainagar Nagar
5 14 0
Panchayat
Ghoghardiha
g Nagar Panchayat N )
Sub Total 71 16
Samastipur Nagar
k Parishad 29 0
8 Samastipur Rosera Nagar 18 0
1 Panchayat
g Dalsinghsarai 14 0
Nagar Panchayat
Sub Total 61 0
Total 209 16
Magadh Division
10 Gaya Nagar Nigam 53 53
1 Sherghati Nagar 20 0
Panchayat
e Tekari Nagar
12 & 13 13
Panchayat
13 Bodhgaya Nagar 19 19
Panchayat

s




Sub-Total 105 85
Aurangabad Nagar
33 0
s Parishad
Daudnagar Nagar
15 gar 'ag 23 23
Parishad
Aurangabad e
Rafiganj Nagar
16 16 0
Panchayat
' P Navinagar Nagar 14 0
Panchayat
Sub Total 86 23
' Nawada Nagar g
33 0
18 Parishad
W —t—
% N arsaliganj Nagar % 0
Panchayat
20 Hisua Nagar 17 0
Panchayat
Sub Total 70 0
hanabad N
” Jehana .a agar 33 0
Parishad
Jehanabad
= Makhdumpur 19 0
Nagar Panchayat
Total 52 0
23 Py Arwal Nagar 25 0
Parishad
Sub Total 25 0
Total 338 108
Koshi Division
Saharsa Nagar
4 40 0
2 Parishad
Saharsa . I
Simri Bakhtiyarpur
25 15 0
Nagar Panchayat
Sub Total 55 0
Supaul Nagar
28 28
28 Parishad
Nirmali N
27 Supaul LAl Nogas 12 12
Panchayat
Birpur Nagar
1 0
28 Panchayat i
Sub Total 53 40
r Madhep.ura Nagar 26 0
Parishad
EingRepaa Murliganj Nagar
30 gan) Nag 15 15
Panchayat
Sub Total 41 15

(9



-
> 0
Total 149 55
Purnia Division
- : P.urnl.a Nagar 46 31
Nigam
32 Purnia Sasba agar 17 7
Panchayat
13 Banmankhi Nagar 17 11
Panchayat
Sub Total 80 49
n Katlh?r Nagar 45 0
Nigam
36 Katihar Manihari Nagar 15 5
Panchayat
36 Barsoi Nagar 17 0
Panchayat
Sub Total 77 5
Araria Nagar
S Parishad 29 28
. Araria Farblsg?nj Nagar 25 13
Parishad
39 Jogbani Nagar 19 19
Panchayat
Sub Total 73 61
Kishanganj Nagar
34 34
a2 Parishad
] . Bahadurganj
41 Kishangan 18 0
Bt Nagar Panchayat
42 Thakurganj Nagar 12 .
Panchayat
Sub Total 64 34
Total 294 149
Munger Division
43 Begus?rai Nagar 45 0
Nigam
Bihat Nagar
44 30 0
Parishad
45 Begusarai Teghra Nagar 25 0
Panchayat
e Baliya Nagar 24 0
Panchayat
i Bakhri Nagar 20 0
Panchayat
Sub Total 144 0
48 Mung'er Nagar 45 40
Nigam

(28



lamalpur Nagar
Mun
49 unger Parishad 36 0
Haveli
50 aveli Kharagpur 18 g
Nagar Panchayat
Sub Total 99 40
Lakhisarai N
51 a |sara| agar 33 ;
. . Parishad
Liakhisarat Barahiya Nagar
52 ve Tag 24 0
Panchayat .
Sub Total 57 7
J iN
53 ame agar 30 30
Jamui Parishad
Jhajha Nagar
4 22 0
> Panchayat
Sub Total 52 30
heikh
55 Shei p'ura Nagar 27 0
. Parishad
Sheikhpura -
56 Barbigha Nagar 26 0
Parishad
Sub Total 53 0
Kh iaN
57 agar-la agar 26 2
. Parishad
Khagaria —
Gogri jamalpur
58 20 0
Nagar Panchayat
Sub Total 46 20
Total 451 97
Bhagalpur Division
59 BhagalPur Nagar 51 5
Nigam
60 Sultang?nj Nagar 55 0
Parishad
Bhagalpur -
Naugachiya Nagar
61 23 0
Panchayat
6 Kahalgaon Nagar 17 0
Panchayat
Sub Total 116 42
€3 Banka‘ Nagar 29 0
Parishad
Sl Amarpur Nagar
14 0]
& Panchayat
Sub Total 36 0
Total 152 42
Patna Division
65 Patna Nagar 75 0

Nigam
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Barh Nagar
27
€6 Parishad
Danapur Nagar
40
o Parishad
h i if
- P ulwarls.harl 28
Nagar Parishad
Mokama Nagar
9 28
6 Parishad
Masaurhi Nagar
26
70 Parishad
Khagaul Nagar
1 Patna 27
i . Parishad
79 : Bakhtlya.rpur 27
Nagar Parishad
Fatuha Nagar
7 27
3 Parishad
74 Maner Nagar 19
Panchayat
75 Naubatpur Nagar 15
Panchayat
i N
. Bikram Nagar 14
Panchayat
27 Khusrupur Nagar 10
Panchayat
Sub Total 363
- Blharsharlf Nagar 46
Nigam
Hilsa Nagar
26
9 Parishad
80 Rajgir Nagar 19
Panchayat
Nalanda
81 Islampur Nagar 19
Panchayat
Silao Nagar
14
&2 Panchayat
83 Harnaut Nagar
Panchayat
Sub Total 124
D. Dalmiyanagar
4 39
8 -Nagar parishad
Sasaram Nagar
40
= Parishad
86 Bikramganj Nagar 27
Panchayat

(2%)



Nokha N
87 Rohtas oxha fagar 15 0
Panchayat
88 Nasrlganj Nagar 14 0
Panchayat
Koath N
89 oath Nagar 12 0
Panchayat
Kochas Nagar
16 0
= Panchayat
Sub Total 163 0
91 Ara Nagar Nigam 45 0.
92 Piro Nagar 17 0
Panchayat
Jagdishpur N
93 agdishpur Nagar 18 3
Panchayat
o Bhojpur Bihiyan Nagar 5 0
Panchayat
Sahpur N
95 ahpur Nagar - o
Panchayat
Koil N
96 oilwar Nagar I J
Panchayat
Sub Total 119 0
N
97 Buxar agar 34 5
Parishad
Buxar Dumraon Nagar
26
% Parishad 0
Sub Total 60 0
Bhabh
99 ab l..la Nagar o 55
. Parishad
g Mohaniya Nagar
100 yeies 16 16
Panchayat
Sub Total 41 41
Total 870 43
Tirhut Division
101 Muzaffa.rpur Nagar 49 49
Nigam
102 Kanti Nagar 14 12
Panchayat
e rpRc Motipur Nagar
103 e 15 10
Panchayat
N
104 Sahebganj Nagar 13 g
Panchayat .
Sub Total 91 71
Motihari Nagar
. 38 28
105 Parishad

(29




Raxaul Nagar
o 25
: Parishad 0
Dhaka Nagar
25
7 Parishad 0
i
108 Sugauli Nagar o ¥
Panchayat
109 |Purbi Champaran Pakridayal Nagar B -
Panchayat
110 Areraj Nagar iy -
Panchayat
111 Mehsi Nagar . -
Panchayat
112 Chakiya Nagar B -
Panchayat
113 Kesariya Nagar N ;
Panchayat
Sub Total 175 59
Bettiah Nagar
114 % )
Parishad
- Bagaha Nagar
o Parishad 35 24
Paschimi N 5 "
116 aschim arkatiyaganj i, )
Champaran Nagar Parishad
117 Ramnagar Nagar s -
Panchayat
118 Chanpatiya Nagar - -
Panchayat
Sub Total 137 ”
Hajipur Nagar
39 0
- Parishad
120 Lalganj Nagar . ;
Jaishali Panchayat
Vaishali
121 Mahnar Nagar N ;
Parishad
Mahua Nagar
’ 16 0
- Panchayat
Sub Total 97 5
Sitamarhi Nagar
28 28
- Parishad
124 Bairginiya Nagar ol -
Panchayat
125 | sitamarhi Belsand Nagar B )
Panchayat
Dumra Nagar
11 0
- Panchayat

(2



Janakpur Road
11 0
. Nagar Panchayat
Sub Total 84 28
Sheohar Nagar
128 |  Sheohar £ 15 0
Panchayat
Sub Total 15 0
Total 599 184
Saran Division
y N
129 Chhap.ra agar 45 0
Nigam
ilzani N
130 Rivilganj Nagar 21 0
Panchayat
S N
131 S SEERY 21 18
Panchayat
132 Saran Parsa Bazar Nagar 22 18
Panchayat
133 Dighwara Nagar 18 0
Panchayat
h
134 Marhaura Nagar 16 12
panchayat
135 Ekmabazar Nagar 19 0
Panchayat
Sub Total 162 48
Siwan Nagar
136 Parishad . 0
haraigani N .
137 Siwan Maharajgan] Nagar 14 14
Panchayat
Vo
138 airwan Nagar 13 12
Panchayat
Sub Total 65 26
Gopalganj Nagar
4
. Parishad . E
140 Barauli Nagar 21 0
GoplEshi panchayat
i Kataiya Nagar 13 3
Panchayat
Mirganj Nagar
42 16 0
! Panchayat
Sub Total 78 17
Total 305 91
Grand Total 3367 785
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(Door to Door Collection &
Transportation)

¥q TR Ferl & forg
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=]

faER WWaR
TR faers v s e
oW st wes afefa Door-to-Door Collection T8 Transportation
@ fraraaa @ fog srieRier

el fio ¥AeY, ART WER N W@ WrRa e () @ dwfa o e
waT-2016 1 Frarea W R fier § s §) Y T Ra e
(NGT), 1 Reehl B 0.A No.606 /2018 ¥ IFsavT fReiTe—15.082019 B JoH wfam,
fagR 2 SuRURY ¥ W g | A NGT, ¥ Reelt gv wRa aRe @ el
3 wsa ¥ A e yeae fgaEd, 2016 @ @Ra fearaa @ foy Few wma
2| fisR @ ¥ TR P! § oW sufire wiv @ e @ forg ArfeRier wga
& o1 <& ¥

TR e 9N SuRte 1 WY vE wRasT @ Ry Frafifas ol @ gare w1 9
Ho=1 BT gl s -

1. I TR FER BT JATHIBR (Segregation at Source)
2. WR-TR § JYTHPHT FAU P GUET (4 IRGE (Door to Door Collection &
Transportation)

1. W W T B W (Segregation at Source)

11 IR-TR Y SO O FUAE @ guThieRy 37 ¥ TR FEE B glE WA
T-UF el T &1 SwedE A e, wiet A war @ | Aen swedE J @
w1 (3RF) W B sl § el euv (W) W 3 R W wR Fen
B Y% a1S ¥ TRTEEAT AMUF @R AR B ARRS BT SRl |

12 o uRIe & QEieRy 3G WX # A T g fer g e swed @ 59
GeM Portal & #raw ¥ far s gRAREa fdar s |

13 OIF URrE EEE Sifd R @ JUTeNEGY Hefd JeR—9GR @ g Door to
Door Campaigning FRaTIT ST ol ¥ | 59 o1 37 W9 9edal Wg (SHG) 3t
ARemel & WA o o WHd) &) AW R e § et 9% Household
Dustbin @1 faxer ¥ far Tar, 89 TR el § Household Dustbin @1 faawor
@) 39 Aot gR1 gARaa far s we@ 21 SHG &) Aftemel @ qfier Td
ARY T Annexure-A W B TS

14 Door to Door Campaigning & AR i & Ts ad § Q-1 wrari o1 2 (§
R SHG #RRemt) Wig 1@ TR 9R¥E T4 TR Od @ 59 a8 § qF Ak

BT U WE B afeiferd a1 o wadn 2 |

2.  H-WY ¥ QUEEIpd oEW % WA U4 YRaET (Door to Door Collection &
Transportation)

21 Wt TR el # guadipa oW Jullie Y ex—a% A YT PN TRl &Y
faddipa / PiPpa Wil R Ao GHARE HeT B |
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ANNEXURE-A
TR ol 4 3 e e @ 39 ¥ vad werdr W B st gR )
M are B B el —
3 mﬁ aﬁﬂ wd e W (SHG) wRers 2 wgwifar Sﬂgﬁw
1. O URIE W Sk PER @ Wa W GUaie
(Segregation at Source) H Watl TER-YHR @ 3T Door to
Doot&mpﬁgningmmﬁlﬁmﬁgmw
Wil oSl & G- § §E 6 I ¥ 10 I T T Source | 7 5 aﬁ;
W & TN B PERIGa F W8 THer, ey Sy NI —?r
&Y T Household Dustbin & ¥ ¥ e wexr vd Ay w7 Wl (@ SHG
# Y& T TG B HEl ST | o) T
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" | Campaigning | SR HIRT TS STET BRIE AT ; gf m:m;
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ERAAT ST FFHT 2| T R
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TE-RG W W TR et @ B gRr Syee e
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wanT faar s |
1. TR P @ T 6 31 A @ T § WR-IR | - § e
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"| Collection - P | W HEwal R
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Capacity Building
SWITT Pl S FI% B9 § Brurae 3g SHG # AR @1 Training #Rary

T ME¥F §| Watrd TR P ¥ Training Programme @7 ST @% SHG @)
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= | &4
¢ SN AR y§ee ¥ Ufihar yare—u=
g | (Solid Waste Management Process Flow-sheet)

TR FeE v @d werEr

| ./Hﬁw FuX B MRF Platform |
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— = == TaR-R YfaRaa &) W@ vd N vy o1 T —. .
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SCRICH! ¥ WUEY (Collection) Trmpraten
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TR B 49T

]
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e 78 B wfide W
Inerts/Rejects & Sanitary
Landfill Facility ¥ A4

¥

Lpn\ Yo & w1 o 21 Sanitary Landfill Facility
X *  Electric Sewing Machine 3 wgramn & ot o Rrend ghiftea ¥
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Anntrune = 46
2

Urban Development & Housing Dept., S20
Govt. of Bihar
No. of Wards with door to door collection under Solid Waste
Management
No. of Wards with
Sl. | Name of Name of the Total No. of Door to Door
No | District uLB Wards _ .
_ Collection
1 2 3 15 16
Darbhanga Division
1 Darbhanga Nagar Nigam 48 48
Darbhanga
2 Benipur Nagar Parishad 29 29
Sub Total 77 77
Madhubani Nagar |
3 Parishad i~ i' =
4 Jhan;har;;ur_ Ntagar 16 16
Madhubani Jainanc al\\{a
5 agar Nagar 14 14
Panchayat
6 Ghoghardiha Nagar 11 7
| Panchayat
Sub Total 71 71
Samastipur Nagar
7 Parishad £ 2
8 Samastipur Rosera Nagar Panchayat 18 18
3 Dalsinghsarai Nagar T i
Panchayat
Sub Total 61 61
Total 209 209
Magadh Division
10 Gaya Nagar Nigam 53 53
1 Sherghati Nagar 20 12
Panchayat
Gaya .
12 Tekari Nagar Panchayat 13 13
13 Bodhgaya Nagar 19 19
Panchayat
Sub-Total 105 97
Aurangabad Nagar
N Parishad . =
15 Daudnagar Nagar 23 23
Parishad
Aurangabad Rafizani Na
16 sl 16 16
Parchayat

(8%



Navinagar Nagar

Panchayat

17 14
Panchayat =
Sub Total 86 86
18 Nawada Nagar Parishad 33 33
W liganj N
19 Nawada graeiicaliEagal 20 20
Panchayat
20 Hisua Nagar Panchayat 17 17
Sub Total 70 70
21 Jehanat?ad Nagar 33 5
Parishad
Jehanabad
Makhdumpur Nagar
22 19 19
Panchayat
Total 52 52
23 Arwal | Arwal Nagar Parishad 25 25
Sub Total 25 25
Total 338 330
Koshi Division
24 Saha-sa Nagar Parishad 40 20
Saha
25 e Simri Bakhtiyarpur 15 =
Nagar Panchayat
Sub Total 55 35
26 Supaul Nagar Parishad 28 28
27 Supaul Nirmali Nagar 12 12
Panchayat
28 Birpur Nagar Panchayat 13 13
Sub Total 53 53
29 Madhep‘ura Nagar 26 2%
Parishad
Machentra Murliganj Nagar
30 e 15 15
Panchayat
Sub Total 41 41
Total 149 129
Purnia Division
31 Purnia Nagar Nigam 46 46
32 Purnia Kasba Nagar Panchayat 17 7
33 Bznmankhi Nagar 17 7
Panchayat
Sub Total 80 70
34 Kat'har Nagar Nigam 45 40
Manihari Nagar
5 15
- Katihar Panchayat )
36 Barsoi Nagar Panchayat 17 0
Sub Total * 77 55
37 Araria Nagar Parishad 29 29
Farbisganj Nagar )
5 13
e Araria Parishad 2
i Nagar
19 Jogbani Naga 19 19




Sub Total 73 © 61
Kishanganj Nagar
40 . 34 34
Parishad
, . Bahadurganj Nagar
Kish 18 18
. SHSRESE Panchayat
42 Thakurganj Nagar 5 %
Panchayat
Sub Total 64 64
Total 294 250
Munger Division
43 Begusarai Nagar Nigam 45 24
44 Bihat Nagar Parishad 30 30
45 Begusaral Teghra Nagar Panchayat 25 25
46 Baliya Nagar Panchayat 24 24
47 Bakhri Nagar Panchayat 20 20
Sub Total 144 123
48 Munger Nagar Nigam 45 45
Jamalpur Nagar
4
2 Munger Parishad % 26
Haveli
50 aveli Kharagpur Nagar 18 18
Panchayat
Sub Total 99 99 -
Khisarai
51 La hisa.ral Nagar 33 33
5 e Parishad
Lakhisarai Bor—iva Nagar
52 STV Lsaed 24 15
Panchayat
Sub Total 57 48
53 ~ Jamui Nagar Parishad 30 30
Jamui .
54 Jhajha Nagar Panchayat 22 22
Sub Total 52 52
- Shell:m.uv: :agar 57 27
Sheikhpura arng
56 Barbigha Nagar Parishad 26 26
Sub Total 53 53
57 Khagaria Nagar Parishad 26 26
Khagaria —
cg Gogri jamalpur Nagar 20 20
Panchayat
Sub Total 46 46
Total 451 421
Bhagalpur Division
59 Bhagalpur Nagar Nigam 51 51
60 Sultang.anj Nagar 25 25
Parishad
Bhagalpur -
Naugachiya Nagar
61 23 10
Panchayat
K
62 ahalgaon Nagar 17 e
Panchayat

(400



5253

Sub Total 116 103
63 Banka Nagar Parishad 22 22
Bank
64 nka Amarpur Nagar 14 14
Panchayat
Sub Total 36 36
Total 152 139
Patna Divisicn
65 Patna Nagar Nigam 75 75
66 Barh Nagar Parishad 27 27
57 Danapur Nagar Parishad 40 21
Phuiwarisharif Nagar
68
Parishad 26 e
59 Mokama Nagar Parishad 28 28
Masaurhi Nagar
70
Parishad 26 a
71 Khagaul Nagar Parishad 27 24
A Bakhtiyarpur Nagar
72 7
Parishad 2 .
73 Fatuha Nagar Parishad 27 27
74 Maner Nagar Panchayat 19 19
Naub Naga
75 aubatpur Nagar 15 15
Panchayat
76 Bikram Nagar Panchayat 14 14
N
77 K~usrupur Nagar 10 10
Panchayat
Sub Total 363 341
78 Biharsharif Nagar Nigam 46 46
79 Hilsa Nagar Parishad 26 26
80 Rajgir Nzgar Panchayat 19 19
hisiands Islampur Nagar
81 " 19 19
Panchayat
82 Silao Nagar Panchayat 14 14
4 tN
83 arnaut Nagar
Panchayat
Sub Total 124 124
24 D. Da|m|ya.nagar Nagar 39 39
parishad
85 Sasaram Nagar Parishad 40 40
86 Bikramganj Nagar 27 5
Panchayat
87 Rohtas Nokha Nagar Panchayat 15 15
28 Nasriganj Nagar 14 14
Panchayat
89 Koath Nagar Panchayat 12 12




52

90 Kochas Nagar Panchayat 16 16
Sub Total 163 163
91 Ara Nagar Nigam 45 45
92 Piro Nagar Panchayat 17 5
Jagdi N
93 agdishpur Nagar 18 13
Panchayat
94 Bhojpur Bihiyan Nagar 14 14
Panchayat
95 Sahpur Nagar Panchayat 11 11
96 Koilwar Nagar 14 a7
Panchayat
Sub Total 119 107
97 Buxar Nagar Parishad .34 34
Buxa
98 uxar Dumra?n Nagar 2 26
Parishad
Sub Total 60 60
99 Bhabhua Nagar Parishad 25 25
Kaimur -
100 Mohaniya Nagar 16 16
Panchayat
Sub Total 41 41
Total 870 836
Tirhut Division
101 Muzaffa.rpur Nagar 49 49
Nigam
102 Kanti Nagar Panchayat 14 14
Muzaffarpur —
103 Motipur Nagar 15 10
Panchayat
104 Sahebganj Nagar 13 13
Panchayat
Sub Total 91 86
105 Motihari Nagar Parishad 38 38
106 Raxaul Nagar Parishad 25 25
107 Dhaka Nagar Parishad 25 25
108 Sugauli Nagar Panchayat 20 20
109 - Pakridayal Nagar 15 15
Purbi Champaran Panchayat
110 Areraj Nagar Panchayat 14 14
111 Mehsi Nagar Panchayat 15 15
T Chakiya Nagar 12 12
Panchayat
113 Kesariya Nagar 11 11
Panchayat
Sub Total 175 175
114 Bettiah Nagar Parishad 39 39

(42
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115 Bagaha Nagar Parishad 35 35
Paschimi Narkatiyaganj Nagar
25 25
. Champaran Parishad
117 Ramnagar Nagar 23 23
Panchayat
118 Chanpatiya Nagar_ 15 15
Panchayat
Sub Total 137 137
119 Hajipur Nagar Parishad 39 39
120 Lalganj Nagar Panchayat 19 19
Vaishali
121 Mahnar Nagar Parishad 23 23
122 Mahua Nagar Panchayat 16 16
Sub Total 97 97
Sitamarhi Nagar
123 . 28
Parishad 28
124 Bairginiya Nagar 21 7
| Panchayat
125 Sitamarhi Belsand Nagar 13 8
Panchayat
126 Dumra Nagar Panchayat 11 11
127 Janakpur Road Nagar 11 2
Panchayat
Sub Total 84 75
heohar N
128 | Sheohar ShEoar aEs 15 15
Panchayat
Sub Total 15 15
Total 599 585
Saran Division
129 Chhapra Nagar Nigam 45 0
Rivilganj Nagar
130 IganIiNag 21 21
Panchayat
131 Sonpur Nagar Panchayat 21 21
P B N
132 arsa Bazar Nagar 52 22
Saran Panchayat
133 Dighwara Nagar 18 18
Panchayat
134 Marhaura Nagar 16 16
panchayat
135 Ekmabazar Nagar 19 19
Panchayat
Sub Total 162 117
136 Siwan Nagar Parishad 38 38
137 . Maharajganj Nagar 14 14
Siwan Panchayat
i N
138 Mairwan Nagar 13 13
Panchayat
Sub Total 65 65

! /io.



Gopalganj Nagar
139
Parishad 28 .
140 Barauli Nagar panchayat 21 21
Gopalganj :
141 Kataiya Nagar Panchayat 13 13
142 Mirganj Nagar 16 16
Panchayat
Sub Total 78 78
Total 305 260
Grand Total 3367 3159
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Compost Pit, Shredding Platform,
Seiveing Machine cum Bagging Platform,
Dry waste Platform @& fA=ior &1 |

ESTIMATED COST - 6,31,200/-

(48
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oI HOX wEE B e wuxr Td q@r weRt &1 e 2 3000
Twie H qepre 20 31§ Compost Pit, Shredding Platform, Seiveing Machine cum
Bagging Platform, Dry waste Platform ®T fA¥T0T &vrR—IT ST 2
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Foundation ¥ 10" ?ﬁ%'l'{f F 3 Local Sand Sand filling B JUX B/F/S Ef} YUY
4" thick P.C.C &I WI9uT f&ar 1T 2| 9P SW 4 height T Honey Comb Brick
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GENERAL ABSTRACT OF COST

Detailed Measurement of construction of compost pit 355142.00
Construction of wet waste shredding platform with shed 46644.00
Construction of wet-waste Seiveing Machine Platform with shed 51985.00
Construction of Dry Waste Platform with shed 54047.00
Construction of Open Area Developing 65916.00
TOTAL 573734.00

Electrification & PHE work @ 10% 57373.40
CIROTAL 631107.40

= 631200.00

Technically Approved for Rs. 631200.00 (Six lac thirty one thousand two
hundred only)

SCE
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Detailed Measurement of construction of compost pit

BCD
2.8.1

BCD
2.28

BCD
11.72

BCD
4.1.3

BCD
6.32A

Item of Work

Earth work in excavation in foundation trenches or drains(not
exceeding 1.5 m ir: width or 10 sqm on plan) including dressing of
sides and ramming of bottoms, lift upto 1.5 m . including getting out
the excavated soil and :- All kind of soil

3 x(42-6" +28-6") x 10" x 10" = 177.50 cft
11x8x10"x 10" = 7333 cft

250.83 cft =70.10 m3 @ 319.60 / m3 Rs.

Supplying and Filling in plinth with local sand and under floors
including, watering, ramming consolidating and dressing complete.

3x 710" x 10" x 3" = 44.375 cft
1Tx8x10"x3" =18.333¢ch

62.708 cft = 1.78 m3 @ 238.60 / m3 Rs.

Providing designation 100 A one brick flat soling joints filled with
local sand including cost of watering, taxes, royalty all complete as
per building specification and direction of E/] '

3x 710" x 10" = 177.50 sft

11x8x10" =7333sh

250.83 sft=23.31 m2 @ 277.50 / m2 Rs.

Providing and laying in position cement concrete of specified grade
exluding the cost of centring and shuttering-all work upto plinth level.
1:2:4(1 Cement: 2 coarse sand:4 graded stone aggregate 20 mm
nominal size)

3x71-0"x 10" x 4" = 59.17 cft

1x8x10"x4" =2444cfi

83.61 cft=2.37m3 @ 4151.40/ m3 Rs.

Honey- comb brick work 10/11.4 cm thick with bricks of class
designation 100A in cement mortar 1:4 (I cement: 4 coarse sand )

3'x 71-0" x 4' = 852.00 sft
11 x9-0"x 4'=396.G0 sft

1248.00 sft

Ao e M

—

5

2269.00

425.00

6468.00

9839.00

25



BCD
g 5.1.3
7 BCD
5.22.B
g BCD
2.28
9 BCD
11.72
BCD
. 13.11.4

Less for Gate
20 x 1'-6" x 4' =120.00 sft

1128.00sft = 104.83 m2 @ 424.70 / m2
Providing and laying in position specified grade of reinforced cement
concrete excluding the cost of centring,shuttering, finishing and
reinforcement-All work puto plinth level 1

1:2:4 (1 cemenit:2 coarse sand:4 graded stone aggregate 20
rr,m nominal size)

3Ix71M0"x 5" x3" =22.19 cft
11x9-0"x5"x3" =10.31 cft
Léss for gate -20 x 1'-6" x 5" x 3" = (-) 312cft
29.38 cft =0.832 m3 @ 4345.40/m3

Reinforcement for R.C.C. work including straightening, cutting, bending,

placing in position and binding all complete.
Thermo-Meckanically Treated bars TMTC-500-10mm dia.

0.832 x 70 kg'm3 = 58.24 kg @ 76.70 / kg

Supplying and Filting in plinth with local sand and under floors
including, watering, ramming consolidating and dressing complete.

20 x 6'-6" x 4'-6" x 3" = 146.25 sft = 4.14 m3 @ 238.60 / m3

Providing designation 100 A one brick flat soling joints filled with
focal sand including cost of watering, taxes, royalty all complete as
per building specification and direction of E/l

20 x 6'-6" x 4'-6" = 585 sft = 54.37 m2 @ 277.50 / m2
12 mm cement plaster of mix: 1:6(1 cement: 6 coarse sand)

20 x 2 x (6-6" + 4-6") x 4' = 1760 sft
2x7'x 4 = 568.00 sft
2x10-6"x 4 = 84.00 sft

Less, for door - 20 x 1'-6" x 4' = (-) 120.00 sft

2292.00 sft=213.01 m2 @ 126.20 / m2

For Roofing

pra (S &
(52)

Rs.

Rs.

Rs.

Rs.

Rs.

Rs.

531
L~

44521.00

3615.00

'4467.00

988.00

15088.00

26882.00

- -
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12

14

16

BCD
2.8.1

2.28

BCD
11.72

BCD
5.1.3

BCD
5.22.7B

BCD
10.16.1

Earth work in excavation in foundation trenches or drains(not
exceeding 1.5 m in width or 10 sqm on plan) including dressing of
sides and ramming of bottoms, lift upto 1.5 m . including getting out
the excavated soil and :- All kind of soil

2x 11 x1-6"x I'6" x 2'0" = 99.00 cft = 2.80 m3 @319.60/ m3

Supplying and Filling in plinth with local sand and under floors
including, watering, ramming consolidating and dressing complete. -

22x 16" x 1'6" x 3" = 12.375 cft = 0.35 m3 . @ 238.60 / m3

Providing designation 100 A one brick flat soling joints filled with
local sand including cost of watering, taxes, royalty all complete as
per building specification and direction of E/l

2x1%6"x 16" =49.50sh=4.60m2 @ 27750/ m2

Providing and laying in position specified grade of reinforced cement
concrete excluding the cost of centring,shuttering, finishing and
reinforcement-All work puto plinth level 1

1:2:4 (1 cement:2 coarse sand:4 graded stone aggregate 20

1T,m nominal size)

2x1'x I'x 1'9" = 38.50 cft = 1.09 m3 @ 4345.40 / m3

Reinforcement for R.C.C. work including straightening, cutting, bending,
placing in position and binding all complete.
Thermo-Mechanically Treated bars TMTC-500-10mm dia.

10.09 m3 @ 70 kg / m3 = 7630 kg @76.70/ kg

Steel work in built up tubular trusses including cutting, hoisting, fixing in
position and applying a priming coar of approved steel primer, welded and
bolted including special shaped washers etc. complete:

Hot finished welded type tubes

50 mm dia M/S tube 22 x (12'+10")/2=242rft=73.78 m
@5.10 kg / m=376.26 kg

M/S tube Plat (100 x 100 x 6)

110 No @ 500 gm / no = 55,00 kg

40mm dia MJS tubelar pipe

Raftar - 11 No x 16" = 176.00 rft

Purlin

3 x 48'-6" = 145.50 rft

3x34'-6"=103.50 rft

e &
&)

Rs.

Rs.

535

895.00

84.00

1267.00

4736.00

5852.00
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425.00 rft
129.573 m @ 3.62kg/m=469.05kg =90031kg @ 88.60/kg

Providing corrugated G.S. sheet roofing fixed with G.LJ. or hooks, bolts
and nuts 8 mm diameter with bitumen and G. 1. limpet washers or with G.I.
BCD limpet washers filled with white lead and including a coat of approved steel
12.1.4 primer and two coats of approved paint on over lapping of sheets complete
(upto a pitch of 60°) excluding the cost or purlins, rafters and trusses.
0.8mm thick with zinc coating not less than 275 gm/m2

48'- 6" x 15'=727.50 sft
34'-6" x 15'=517.50 sft

1245.00 sft = 115.70 m2 @ 949.87 /m2

BCD  Extra for providing and fixing wind ties of 40x6mm flat iron section.
12.13

3 x (48-6" + 34'-6") =249.00 rft =75914 m @ 106.20/m

Add Extra Cost of Carriage of Material and difference Cost of Material @
10%
TOTAL

2 4

(&%)

Rs.

Rs.

Rs.

55

&%

79767.00

109900.00

8062.00
322856.00

32286.00

355142.00

6



hl. No.

537

Construction of wet waste shredding platform with shed.

BCD
2.1.1

BCD
2.28

BCD
11.72

BCD
11.3.1

Roofing

BCD
2.8.1

BCD
11.72

BCD
4.1.3

BCD
10.16.1

Item of Work

Earth work in surface excavation not excesd ing 30 cm in depth but
exceeding 1.5 m in width as well as 10 sqm on plan including disposal
of excavated earth upto 50 m and lift upto 1.5 m disposed soil to be
leveled and neatly dressed :- All kind of soil.

9'x 16" = 144sft = 13.38 m2 @ 40.841 / m2

Supplying and Filling in plinth with local sand and under floors
including, watering, ramming consolidating and dressing complete.

13.38 m2 x 0.20 m = 2.676 m3 @ 238.60 / m3

Providing designation 100 A one brick flat soling joints filled with
local sand including cost of wateri ng, taxes, royalty all complete as
per building specification and direction of E/I

13,38 m2 @ 277.50 / m2

Cement concreze flooring 1:2:4(1 cement:2 coarse:sand:4 graded

stone agregate) finished with a floating coat of neat cement

including cement slurry, etc. but excluding the cost of nosing of

steps etc. compete 40 mm thick with 20 mm nominal size stone aggregate

13.38 m2 @ 282.60 / m2

Earth work in excavation in foundation trenches or drains (not
exceeding 1.5 m in width or 10 sqm on plan) including dressing of
sides and ramming of bottoms, lift upto 1.5 m . including getting out
the excavated sail and :- All kind of soil

4x1-6"x 16" x 156" = 13.50 sft = 0.382 m3 @ 319.60/ m3

Providing designation 100 A one brick flat soling joints filled with
local sand including cost of watering, taxes, royalty all complete as
per building specification and direction of E/I

4 x 16" x 1'6" = 9,00 sft = 0.836 m2 @277.50 / m2

Providing and laying in position cement concrete of specified grade
exluding the cost of centring and shuttering-all work upto plinth level.
1:2:4(1 Cement: 2 coarse sand:4 graded stone aggregate 20 mm
nominal size) '

4x1I'x 1'x 1'6" = 6.00 sft = 0.170 m3 @ 4151.40 / m3

Steel work in built up tubular trusses including cutting, hoisting, fixing in
position and applving a priming coar of approved stee| primer, welded and
bolted including special shaped washers etc. complete:

Hot finished welded type tubes

M Ve peAS
(59

Rs.

Rs.

546.00

638.00

3610.00

3781.00

122.00

232.00

706.00
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BCD
12.1.4

BCD
12.13

BCD
5.22.7B

2x 126" =25.00 ft

2x 120" =24.00 fi
49.00 rft

Rafter

2x9'= 18.00

67.00 rft

2043 m @ 5-10kg/ m = 104.19 kg
40mm dia mfs pipe
Purline - 3 x 16 = 48.00 rft

14.63m @ 3.62kg/ m=52.96 kg
Base Platform 180mm x 100m x 6mm
16No. @ 0.50 kg each = 8.00 kg

Total - 165.15 kg @ 88.60/kg

Providing corrugated G.S. sheet roofing fixed with G.1.J. or hooks, bolts
and nuts 8 mm diameter with bitumen and G. I. limpet washers or with G.I.
limpet washers filled with white lead and including a coat of approved steel
primer and two caats of approved paint on over lapping of sheets complete
(upto a pitch of 60°) excluding the cost or purlins, rafters and trusses.
0.8mm thick with zinc coating not less than 275 gm/m2

11'x 16'=176.00 sft = 16.36 m2 @ 949.87 / m2
Extra for providing and fixing wind ties of 40x6mm flat iron section.
3x16-0"=48.00rft=14.63m @106.20/m

Reinforcement for R.C.C. work including straightening, cutting, bending,
placing in position and binding all complete.
Thermo-Mechanically Treated bars TMTC-500-10mm dia.

0.170 m3 x 80 kg m3 = 13.60 kg @76.70 / kg

TOTAL

Add Extra Cost of C'arriage of Material and difference Cost of Material @
10%

G.TOTAL

Rs.

Rs.

F & 77

5385

14632.00

15540.00

1554.00

1043.00
42404.00

4240.00

46644.00
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539
i

Construction of wet waste Seiveing Machine Platform with shed.

I. No.

BCD
2.1.1

BCD
2.28

BCD
11.72

BCD
11.3.1

BCD
2.8.1

iL.72

BCD
4.1.3

Item of Work

Earth work in surface excavation not exceeding 30 cm in depth but
exceeding 1.5 m in width as well as 10 sqm on plan including disposal
of excavated earth upto 50 m and lift upto 1.5 m disposed soil to be
leveled and neatly dressed :- All kind of soil.

15'x 10'= 150sft = 13.94 m2 @ 40.841 / m2

Supplying and Filling in plinth with local sand and under floors
including, watering, ramming consolidating and dressing complete.

13.94 m2 x 0.20 m = 2.788 m3 @ 238.60/m

Providing designation 100 A one brick flat soling joints filled with
local sand including cost of watering, taxes, royalty all complete as
per building specification and direction of E/I

13.94 m2 . @277.50/ m2

Cement concrete flooring 1:2:4(1 cement:2 coarse:sand:4 graded
stone agregate) finished with a floating coat of neat cement
including cement slurry, etc. but excluding the cost of nosing of
steps etc. complete

40 mm thick with 20 mm nominal size stone aggregate

13.94 m2 @ 282.60 / m2

Roofing

Earth work in excavation in foundation trenches or drains(not
exceeding 1.5 m in width or 10 sqm on plan) including dressing of
sides and ramming of bottoms, lift upto 1.5 m . including getting out
the excavated soil and :- All kind of soil

4x16"x 16" x 16" = 13.50 sft = 0.382m3 @319.60/ m3

Providing designation 100 A one brick flat soling joints filled with
local sand including cost of watering, taxes, royalty all complete as
per building specification and direction of E/I

4 x I'6" x 1'-6" =9.00 sft = 0.836 m2 @ 277.50 / m2

Providing and laying in p'osition cement concrete of specified grade
exluding the cost of centring and shuttering-all work upto plinth level.
1:2:4(1 Cement: 2 coarse sand:4 graded stone aggregate 20 mm
nominal size)

4x1'x I'x 16" = 6.00 sft =0.170 m3 @ 4151.40/ m3

Rs.

Rs.

Rs.

Rs.

569.00

665.00

3868.00

3939.00

122.00

232.00

706.00
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11

12

BCD
10.16.1

BCD
12.14

BCD
12.13

BCD
5.22.7B

Add Extra Cost of Carriage of Material and difference Cost of Material @

10%

Steel work in built up tubular trusses including cutting, hoistihg, fixing in
position and applying a priming coar of approved steel primer, welded and
bolted including special shaped washers etc. complete:

Hot finished welded type tubes

2x12-6" =25.00 ft

2x 10-6" =22.00 ft

47.00 rft
Rafter
3 x [3'=39.00 rft
86.00 rft
26.22m @ 5-10kg/m = 133.72 kg
40mm dia m/s pipe
Purline - 4 x 13' = 52.00 rft = 15.85m
@3.62kg/m=57.38kg
Base Platform 100mm x 100m x 6mm

16No. @ 0.50 kg each = 8.00 kg

Total - 199.10 kg @ 88.60 / kg Rs.

Providing corrugated G.S. sheet roofing fixed with G.1.J. or hooks, bolts
and nuts 8 mm diameter with bitumen and G. 1. limpet washers or with G.L.
limpet washers filled with white lead and including a coat of approved steel
primer and two coats of approved paint on over lapping of sheets complete
(upto a pitch of 60°) excluding the cost or purlins, rafters and trusses.
0.8mm thick with zinc coating not less than 275 gm/m2

15'x 13'=195.00 sft = 18.12 m2 @ 949.87 / m2 Rs.

Extra for providing and fixing wind ties of 40x6mm flat iron section.

3x13-0"=39.00rft=11.89 m @ 10620/ m Rs.

Reinforcement for R.C.C. work including straightening, cutting, bending,
placing in position and binding all complete.
Thermo-Mechanically Treated bars TMTC-500-10mm dia.

0.17 m3 x 80 kg / m3 = 13.60 kg @ 76.70 / kg
TOTAL

P 7 B 7

G. TOTAL

A e Vo a

17640.00

17212.00

1263.00

1043.00

47259.00

4726.00

51985.00



SI No.

BCD
2.1.1

BCD
2.28

BCD
11.72

BCD
11.3.1

BCD
2.8.1

11.72

BCD
4.1.3

Item of Work

Earth work in surface excavation not exceeding 30 cm in depth but

exceeding 1.5 m in width as well as 10 sqm on plan including disposal

of excavated earth upto 50 m and lift upto 1.5 m disposed soil to be
leveled and neatly dressed :- All kind of soil.

14'x 9'= 136sft = 12.64 m2 @ 40.841 / m2

Supplying and Filling in plinth with local sand and under floors
including, watering, ramming consolidating and dressing complete.

12.64 m2 x 0.20 m = 2.528 m3 @ 238.60/m

Providing designation 100 A one brick flat soling joints filled with
local sand including cost of watering, taxes, royalty all complete as
per building specification and direction of E/I

13.01 m2 @277.50 / m2
Providing and laying Ceramic glazed floor tiles 300x300 mm

‘(thickness to be specified by the manufacturer) of ist quality

conforming to IS : 15622 of approved make in colours such
shades except white , Ivory , Grey , Fume Red , Brown , laid on 20
mm thick Cement motar 1:4 (1 cement: 4 coarse sand ) including
pointing the joints with white cement and matching pigment etc.,
complete.

12.64 m2 @ 282.60 / m2

Roofing

Earth work in excavation in foundation trenches or drains(not
exceeding 1.5 m in width or 10 sqm on plan) including dressing of
sides and ramming of bottoms, lift upto 1.5 m.. including getting out

. the excavated soil and :- All kind of soil
4x1-6"x 'l'-6" x 16" =13.50 sft = 0.382 m3 @ 319.60/ m3

Providing designation 100 A one brick flat soling joints filled with
local sand including cost of watering, taxes, royalty all complete as
per building specification and direction of E/I

4x 16" x 16" = 9.00 sft = 0.836 m2 @ 277.50 / m2

Providing and laying in position cement concrete of specified grade

exluding the cost of centring and shuttering-all work upto plinth level.

1:2:4(1 Cement: 2 coarse sand:4 graded stone aggregate 20 mm
nominal size)

pre e PL
(9

Construction of Dry Waste Platform with shed.

Rs.

Rs.

516.00

603.00

3610.00

3572.00

122.00

232.00
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4x1'x1'x 16" =6.00 sft =0.170 m3 @ 415140/ m3 Rs. 706.00

Steel work ir: built up tubular trusses including cutting, hoisting, fixing in
BCD  position and applying a priming coar of approved steel primer, welded and

i 10.16.1  bolted including special shaped washers etc. complete:

Hot finished welded type tubes

2x 12-6" =25.00 ft

2x10-6" =22.00 ft

47.00 rft

Rafter

2x16'=32.00 rft

79.00 rit =24.08 m

@ 5-10kg/ m = 122.80 kg

40mm dia m/s pipe

Purline - 3 x I5'=45.00 rft = 37.20m

@ 3.62 kg/ m=49.66 kg

Base Platform 100mm x 100m x 6mm

16No. @ 0.50 kg each = 8.00 kg

Total - 199.10 kg @ 88.60 / kg Rs.  15989.00

Providing corrugated G.S. sheet roofing fixed with G.LJ. or hooks, bolts

and nuts 8 mm diameter with bitumen and G. 1. limpet washers or with G.I.

BCD  limpet washers filled with white lead and including a coat of approved steel

: 12.1.4  primer and two coats of approved paint on over lapping of sheets complete

(upto a pitch af 60°) excluding the cost or purlins, rafters and trusses.

0.8mm thick with zinc coating not less than 275 gm/m2

16'x 15'=240.00 sft = 22.30 m2 @ 949.87 / m2 Rs. 21187.00
B BCD Extra for providing and fixing wind ties of 40x6mm flat iron section.

12.13
3x16-C"=48.00rft=14.63 m @ 10620 /m Rs.  1554.00
Reinforcement for R.C.C. work including straightening, cutting, bending,

11 BCD placing in position and binding all complete.
5:22.7B  Thermo-Mechanically Treated bars TMTC-500-10mm dia.

0.17m3 x 80 kg /m3 = 13.60 kg @76.70 / kg Rs. 1043.00

TOTAL Rs. 49134.00

12 Add Extra Cost of Carriage of Material and difference Cost of Material @ Rs.  4913.00
10%

G. TOTAL Rs.  54047.00

)’" a\éf / g,(h.
(&9
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Sl. No.

BCD
2.28

BCD
1L.73

Construction of Open Area Developing

Item of Work
Supplying and Filling in plinth with local sand and under floors
including, watering, ramming consolidating and dressing complete.
1257.00 cft x 06" = 628.50 cft

17.80 m3 @ 238.60 / m3
Providing designation 100 A one brick edge soling filled with

local sand including cost of weatering, taxes, royalty all complete as
per building specification and direction of E/I

1257.00 sft = 116.82 m2 @ 439.80 / m2

Carriage of Material :-

Local Sand - 21.355 m3 262.05/m3

Brick - 6281 No. @ 747.60 % no
TOTAL

F e e

()

Rs.

Rs.

5h3

4247.00

51377.00

5596.00
4696.00
65916.00
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7, e -2 Y. )‘f/v,
3 IMfie Wdes (SWM) i o TR @ WEWHYOl (Processing) 4
f9er (Disposal) s/t & Wil wrfffer @ Sy

SWIF favw & wau ¥ $e & & a9 NGT, 75 fReeh gRT 0.A. No.-
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31 SURTE HT YHEHROT G fHUeH
(Processing & Disposal)
g TR fFrari & forg
Arteflier
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& 55 |

feerR TR
TR fAer™ vd smar farr
3 oofire waam @ fraraaa @ fog warfeRier

e ReW FEeY, TRG EWPR gN W@W ARd e (UEd) @ siwfa o auine
TaET-2018 @1 fruraa Wi R Frew § T §| AR TS sRa eI
(NGT), =1 Reeeh & 0.A No.606 /2018 T IFHavT ReirH—16.032019 FN Fo&A wfem,
fagR % SRRy ¥ W=t g | A NGT, T Reelt g1 wiRa adwr & amdlls
¥ oy ¥ o URIE yHET Frawrae, 2016 B @Ra g @ g ke
2| figR 3 ¥R TR For! ¥ o st waa @ fmrags @ foy wrfeRien wa
I e B

TR FiPE O SURNE BT THWV §d F9e (Processing & Disposal) 3 fAmifeRaa
TRl B gars o7 W W R giifed s —

1.
2.

3.

Mol Foe T THEHNU (Processing of Wet Waste)

Y& HIS BT YWY (Processing of Dry Waste) Material Recovery Facility Centre
(MRF) .

2 oufrel @ fAgem AfFed defbd @& g1 (Disposal of Waste through
Sanitary Landfill)

RS o s weue @ fharaas &g faWrT gRr Wen @R U9 @ s
o1 Preres ¥ TE NIV g1 3000 T Bl # Uil W 20 IEE
Compost Pit, Shredding Platform, Seiving Machine cum Bagging Platform, Dry waste
Platform &1 fwior &Rl &g wied wawem TR a1 @ & | i TR fFem 5w
Hed UEEHET B TR X AU Few & ria AeEEagaR A SydErd
@ 399 Decentralised Processing Site @7 ffor Svd gy oM IuRre & Farw
w9 A g ghiEa Y ) 39 o1l @ afies i 'R W S A g

T TR Pl g eI (Gfaw 6 onifde sufine) |UE 52 ¢ sl
B IR I W) A1 giRfEa SR e

FE N TR P WuE By T sl # wF-mm T va | Wi TR Fen
Wik o e @t ¥ RSdea/adga wd w® ar ghRe x|

T TR Ferl gN a8 gRfua o3 B 5 Al @ yer @ sl ot
TI-aF 7 Sl | |
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fbar SY | AEESATUR PR q@ @ e JuRre @ W 8 9§ ¥
FAT—ITT TR B awIT B WY | RN JURIE} B FAFT—IT DA @ forg
STATHATTIR PCC Platform 9T Shed @) &awell Model Estimate # &1 7% ¥ |
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o Rag Pickers @ Waste Collection # WifieT &+ &7 Tl 40 o W W

IEE A P BRAE B T TOwEE e dta el Rag Pickers fafed @

T 9 9 |

o Wl faffed @axw =M aral (Rag Picker) & TR—f@md gRT dofipd faar sem
T4 TR-Ae gRT ggam-94 {331 Sg |

e T TR o™ aE dxials IR dee T B fAfsd W TS W
Recyclable @eR @ fAqsares & |

M FUS BT TGB! (Processing of Wet Waste)

wwmmﬁmmﬁﬁw&ﬁﬁmﬁmm
glaa 71|

®.  d=ipd Ygfd (Centralised Process) 3,
@ fad=dga ugfd (Decentralised Process)

@ BHEd 9GN (Centralised Process) : T8 TR fior &ef @R &
SUT A 8, 4 O quEEIdd (Segregated) Wiid® U9 smifds stufire
P UF Centralised Processing Site TR TS #R, AT HIR B THHI

& ghfEd v

@ fi3=iFa vgfl (Decentralised Process) : Wq TR fam wel A &
ST @, PR 31 @ foy aet & FoeRT B) (TR B § 34
et B forg, R ulkvg % 5—6 ael & foY T4 R YarE # 910 et &
forn) RP=iea wwwT &g wa fifeq o ) s 5 ffsa
el R W 19 30Re fine &1 aT—3el WeSRY HR N ufldre
P PRNET TP / fic TR HURST S HAT S | FARE 91T Td
wewH Ao 3g Aed e Wt TR el 3 Sude IR S ga
21

(Pit Composting-Muzaffarpur Model) & #regq ¥ Wit 7R P fid s @
wiga ffafad R 1 wRumg o & gihife o) waa § —

() Compost Pit & T5c IRa ¥ NG & dD B |

(i) RIS B Rq P FWR TE D e B (@ W & |

(i) /99 /YW W 3 BIC-BIC Ths 3 DICH ANIA @ 9 D K &
FH R g @ IfAF Decomposition T Y FgM @& forw @ s
ol £ IN/gE@ TX @ Ble-Blc ghs W ded @ fAY Electric
Shredder 31 IUAFT a1 @1 w@Han €1

(iv) Compost Pit # TTHT 30 MR TF FTT TN B FaT W |

(v) S99 HUX EM Solution (Effective Micro-organisms Solution) #7 forgd =
faqrar W@l EM Solution $9 ol del—Yeast, Lactobacillus and
photosynthetic bacteria) T |f¥5°T & | T8 Solution Organic Decomposition
Process @1 wdRT &Y B AGER § AT W1 Hehell 2 |
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(vi)

(vii)
(viii)
(ix)

(x)
(xi)

(xi)

(xiii)

E-

FTI— W Shredded Md T o A § AR Mol TR & FR 30
cmaammﬁmqﬁmwwsoluﬁonmm%mm|
=9 i @ Compost Pit & Tof 819 T IR @M WA |

45 RET & T aRed w9 ¥ Rufd @) B e Foee 38 gEm @
Manually B2 gae! 3 et & oy 3 # dam |

SH SWid NMad @ig B Electric Vibratory Siever ENT Sieving P A
¥ g far o wer 2

e 3R® @ @ 5 U @ Cotton/Jute 91 ¥ U Digital Weighing
Machine @ FETaeT § qoi9 < Yo faar o W B
ElechicSewingMachhe?ﬂmﬁﬁﬁﬁmgﬁﬁﬂﬁﬁl

Yo f3Y T 9 B WUR 4% (Trade mark) YAREa fhar s afey,
TAT—"Muzaffarpur Jaivik Khad".

R 53 R SR @ A RH D W § @A B T I B
RS 7T v@ & Iy Fger Ried ok wie @) Ried @ 91 1@
fagoE @ik A reex @ |

W w7 ¥ o gy @E B R R/ /e it of ae @
wige f&ar oy |

o FEWTATER W Suitability & IR W FR @ go TR Frpwdl g 31
<& wfhar o1 A orgT W § |

12 ﬁ%’ﬁfﬁﬂi@%@@tﬁrwwmﬁﬁﬂﬁrﬁaﬂwaﬁw
¥ TR o AT § (599 oy <@g gergar Wi @ Aol 3 e w W fErR

o o\ 8) —
() Y W W aifer Aur & S U & Unloading 7@ : 2 Nos.
S =R B Compost Pit ¥ STeM &g

(i)  Shredder Machine I ¥ ®g :  1No.
(i) F @E & IS F wEww. R TR ) fAeR : 2 Nos.
(iv)  Electric Siever Machine &I T ©g :  1No.

(vy fa® @WK & Packaging BY :  1No.
(vi) Fuex Yfife vd R afe : 1 No.
i) A ok W@ @1 TEER :  2Nos.

@ : 10 Nos.

2

13 Redes iR @ 1@ wid W) R syawel o AawEsageR AaER |
AT AT B B -

(M)
(if)
(i)
()
v)

_ Shredder Machine :  1No.
Electrical Siever Machine ¢ 1No.
Digital Weighing Machine : 1 No.
Elecirical Sewing Machine :  1No.
Bailing Press Machine (for RDF) ¢ 1No.
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2.1

22

2.3

24

25

3.2

33

34

ﬁ:@ FIS BT TG (Processing of Dry Waste) Material Recovery Facility
Centre (MRF)
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Secondary Segregation X fafir=y el ToT-AR, BIEES, A, (eggE B,
PET Bottles, Multilayer Plastic, Plastic Sheet, Tetra Packs, Plastic Toys, Cloth, #Tq
T B ST~ WIS HX @l Al GAREd R

Secondary Segregation & AN ¥ 37T 5l T @ wEx ¥ ¥ Recyclable
@Wﬁm@ﬁﬁmﬁmmﬁwwﬁlmmm
%WWa%ﬁwmwwWﬁqﬁamﬁmaﬁwﬁmmm
=

o g §@ o SuRrE P AfeiT b @ A ¥ aRE.U%. (Refuse Derived Fuel)
TR ST g Rrie wie /R @i # Ao o ¥ E |

e & arg Feer gon ffssa e (Inert Waste/Rejects) zb’r AR 8
e e fea S|

v afirel @1 fA9e™ (Disposal of Waste through Sanitary Landfill) :
wﬁwﬁmaﬁﬁﬁaﬁmﬁmﬁaﬂmﬁwﬁ,zmaa}mﬁ
Rrqer & wEeE foar wrn gifiEa a9 | 3
WWMWMejwm)ﬁWﬁmmﬁ%ﬁmW@m
T W e &R &) |
mwﬁmﬁéwiﬁﬂwm(smedﬁuSitc)W%ﬁﬁé
o B3 ¥ S g aRRie @ P 8 AIIEagER A WO W ol
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Smmemdﬂuﬁmaﬂﬁ%QW@Wamw/mmmﬁlm
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|
wd| Fo™ o1 @R TR A T ST e & o g8 gl
@3 ¥ -
| 10 T,
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05 T A BT IFR —
2. TR IREE 05 TP (Population less) | , ¥zt fA
TR q=d 25 (HS 03 ¥ 05 fHl.
3. (Population less)
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3.7

3.8

yf¥ %o I (Sanitary Landfill) FH-H—FT 15-20 Tl q Fom @ fog v
wﬁﬁﬁﬁwmaﬁvgﬁmaﬁﬂaﬁa%mwm%%@
o1 Jer ReRe fFy S|
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Legacy Waste/Old Dump &1 J¥E —
L W AR P @ F 33 T O JuRTE @ wiell BT T R SES!
frger T4 9 3T GTIET (Reclamation of Land) @1 ®rd gffad B4 |
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ayafre  fSggarad), 2016 (Schedule-l, Clause-J) & ey fdFar S
g fEa #
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.,ﬁ%v. SN ORI yeere &9 uhbar gare—uy

(Solid Waste Management Process Flow-sheet)

wE B Afeemt & o @

(Transportation)

oI |

¥ HTEY (Collection)

TR 5T §RT v w1t | | RTR Y | & 7§ N w=y &7 g .
02 ¥ swdfw (@ vE ) W% WRY gRT W (Source) Divided Compartmental .ﬁwﬁﬁmﬂ mﬁ
@1 R W AR M mR @t [ _ | Vehicle & wemt @ av—ww

......
D

Y@ FEIX B MRF Platform M TR 3 393 e
R FARAT R Platform W ST
% B ' )
@ TAX B MRF Platform TR Y Tk 1 Rerest P 792 & e — \_.
NULM & o fwr v weraar wgs | | Compost Pit # wsat vt 4 iRawt & foerss ) <y . [t 2k @ weivoen @ sagq |1
ﬁa&ﬁgﬂaﬁdﬂ?aaunni © TIREE B ova B T Y B R A o v ) oy ARFT (nert/Rejects) ot | -
Segregation (Paper, Cardboard, Glass, o /YR O @) eR—we P8 A Trew] T B wa B 9w A3 B Ry TG T S .Ma ility ¥ Yoy
Plastic sheet, Multilayer plastic 3c1f2) Decomposition 1 TR ¥ B Ry var o wawr &) /YR T B GR_p B A ey B Sanitary Landfill Facility
TN FAHAT—HAT WA BT | RIY Electric Shredder w1 Suaitr Rear o wasar 8 :
L_[ » CompostPit i TP 30 WY e wer Ko &1 vy WY _
»  ¥E FU EM Solution (Effective Micro-orgenisms Solution) @ f5%® = Prarar Wi | Em Solution ; - - —
TR F6Tg gRT et i Y ¥ Tl A—Yeast, Lactobacillus and photosynthetic bacteria) W1 W01 &) U Solution Organic __ T N v Dy
Recyclables 9% %) a5} Decomposition Process @Y Ra @Y 8g @rawr ¥ amar o e 3 - 1 IRIT 79 §Y FAfdsy
TS By A5 . . ﬂ.ﬂiﬂmﬁﬂmrﬁ__&&%ﬂﬁﬁiﬁ&ﬁn%aﬂwﬂﬁuogﬂﬂaﬂﬂmﬂaﬂ | (Inert/Rejects) WY f5 10-15%
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Government of Bihar
Implementation of Provisions of Plastic Waste Management Rules,

2016

S. | Prescribed Responsibilities Compliance

No | Authority

! | Secretary-in- | Enforcement of the | 1. The manufacture, import, export, transport,
Charge, provisions of PWM Rules, sale and wuse of plastic carry bags
Urban 2016, relating to waste | (irrespective of their thickness and size) has
Developmen | management by waste | been banned in the ULBs w.e.f. 23.12.2018
t generator, use of plastic carry | vide Gazette notification dated-24.10.2018
Department | bags, plastic sheets or like, | by Environment, Forest & Climate Change

((Section 12
2))

covers made of plastic sheets
and multilayered packaging
in line with the notifications
of State Govt. in the matter.

3. District

. City Squad/Task Force

Department, Bihar in the jurisdiction of all
Municipal Corporation, Municipal Council
and Nagar Panchayat.

.“Model Bihar Municipal Plastic Waste

Management Bye-laws 2018 has already
been approved by the State Cabinet and
circulated to all the municipalities for
approval after following due process of law
as defined in the Bihar Municipal Act 2007
the final Notification in the extra ordinary
part of Gazette has been done for all 141
ULBs. These Bye-laws cover all the aspects
to ensure Enforcement of the provisions of
PWM Rules, 2016, relating to waste
management by waste generator, use of
plastic carry bags, plastic sheets or like,
covers made of plastic sheets and
multilayered packaging in line with the
notifications of State Govt. in the matter.
Level Review and Monitoring
Committee (DLRMC) have been constituted
in all the districts under the chairmanship of
District Magistrate for monitoring and
review of the plastic ban in their jurisdiction.
( attached as Annexure — 3A)

have been
constituted for confiscation and seizure of
banned plastic carry bags in the jurisdiction
of Municipalities.

( attached as Annexure — 3B)

. State Level Advisory Committee (SLAC)

under rule 16 of PWM Rules, 2016 has
been constituted vide letter no.1586 dt.

(y%
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2
05.07.2018.

1** Meeting of the State Level Advisory
Committee was held on dt. 30.07.2018.

. 2"Meeting of the State Level Advisory

Committee was held on dt. 08.03.2019.

2 | District Shall provide the assistance For enforcement of provisions of Plastic
Magistrate to SPCBs/PCCs, Secretary- Waste Management Rules District level
or Deputy in-Charge, Ukban Review apd Mpnitoring -COanittee has
Commission | Development Department and been constituted in all the dfstncts. '

. . . For enforcement at city level city
er (Section Gram I':‘anchayat under lais squad/task force has been constituted in all
12 (4)) jurisdiction, whenever 141 ULBs for confiscation and seizure of

required for enforcement of banned plastic carry bags in the jurisdiction

provisions of PWM Rules, of Municipalities.

2016. . As per instructions of Chief Secretary,
Bihar, raids were conducted against the use
of plastic carry bags in all urban areas of
the state. Report of plastic carry bags raid
since coming in to effect of Plastic Waste
Management Bye Laws (23.12.2018) to till
date is as follows:-

Total Shops or{ 108717
establishment

raided

Total fine | 56.69,140
collection in Rs.

Total Seizure of | 23302.39
plastic carry bags

in Kg.

3 | Responsibili | Every local body shall be|l. Provision has been made in the Plastic

ties of Urban | responsible for development | ~Waste Management Bye laws, 2018 for
Local and setting up of segrega‘uor}, collgctlon, . storage,
Bodies infrastructure for segregation, :Lin;}l):srttiitﬁggt : rocessing and disposal of
(Section-6 collectlon,. s.torage, . To ensure effective segregation of dry
(1) transportation, processing and recyclable waste which constitute mostly

disposal of the plastic waste
either on its own or by
engaging agencies or
producers.

the plastic waste provision of material
recovery Facility (MRF) has been made in
all the Solid Waste Management DPRs.

. The Urban Local Bodies have also been

directed and provided with processing
guidelines to ensure segregation of dry
recyclable waste into different streams by
adopting the Material Recovery Facility
(MRF) and to recycle the waste through
Kabadiwallas. To ensure further
segregation of dry waste the Urban Local
Bodies have also been directed to engage

(29
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SHGs women as per requirement and local
situation.

Section-6 ensuring channelization of | In few ULBs (Muzaffarpur, Munger,
D¢ recyclable  plastic  waste | Bodhgaya) the dry recyclable waste are being
fraction to recyclers recycled through Kabadiwallas. All the ULBs
are in process of getting the list of

Kabadiwaalas/rag pickers registered in their

areas.

Section-6 Ensuring processing and
(2)d disposal on non-recyclable | One Pyrolysis plant of 5 TPD has already been
fraction of plastic waste in installed for processing of dry non-recyclable
accordance with the | Vaste:
guidelines issued by the
Central Pollution Control
Board.
Section-6 Creating awareness among all | 4. A number of IEC activities and awareness
2)e stakeholders  about  their campaign have been carried out at State
responsibilities. level to aware the citizens and other
stakeholders on plastic waste management
and their responsibilities in effective
management of plastic waste. Intensive
awareness drives have been launched in
IEC field. (Details are mentioned in letters
enclosed as Annexure-3C)

5. The IEC activities carried out in the
jurisdiction of ULBs by involving citizens
and other stakeholders are rally, campaign
through  SHGs, displaying  banner,
hoardings, distribution of leaflets, etc.
(Letters enclosed as Annexure-3D)

Section-6 engaging civil societies or | 1. Guideline on involvement of informal
f groups working with waste waste pickers has been issued to all the
pickers Urban Local Bodies vide letter no398
dt.09.02.2019.  (Letter enclosed as
Annexure-3E).
Section-6 Enforce a mechanism to stop | 1. Provision of fines has been made in the
g open burning of plastic waste. Plastic Waste Management Bye laws to
stop open burning of plastic waste.

2. All the ULBs have been directed to stop
open burning of plastic waste with
immediate effect. )

Section-6 The local body to frame bye- | Already framed. The Plastic = Waste
(4) laws incorporating the | Management Bye laws for all 141 Urban Local

provisions of these rules.

Bodies have already been notified in the extra
ordinary part of the official Gazette.

o)







Annptune - 38

5 wgare / ¢ 1ebb A
R / 5637
(City Squad/Taskforce)

L K & e SN NN N IR R RE & Il

o s FreT A ARERAT B e a1 R g
T B A TR FEE @ i g gu R sl s eI @1 e
sfate FvT ) T/ e A (AEIaE g e

() Rfen wares & uSiEeR |

() Y wHAE fer @ 3R (o e arluiese wGiRer!, IR

qag® / FETGH AT

Gii)  gfere R @ gerRerd (Frfteras  waw sy

Gv) o0 9oy a9 @ gemRSRY @i Al v d el

(vi TR EMEE WG G (CSOY W@ Q) e (NGO 48 dew |
) FE WU EEEAl W @ AR |

M w8 /e o @ Rraard)

41 wars /TR B @ Rmg) Aerag 8 - |
(@) TR ® &F data A= Al WAMad  wearal o aProws FT 3
FEE T B WA B AR g @l G sudm [Py 9l ardy
SR e B $01 @ o e
(@) a9 difeedm YafiT #eRaa @ ki 5o a5 A @ i W aiRes
yuftre y=eE fAamaed], 2016 A fbg Mo waw-l & yFaR R dvar s wre
721 fBY 7T B, WEdg IR B A& B |
(1) 39 SufAfd @ IgEd—1 N gerfafta afwmfaal @ S TS BT |
(@) TR aF wRed P 3N siaxica FaFE an e @ Qe
3 TR aFats wfes FH MM B AN aw d & ¥ B
@ / =aardt / werfeve & 3@ A e

=

Scanned by CamScanner



fem W Annex s
TR e v amma oy 52

ITE
T i, ' |
R TR o™ 1@ smam R 56 ﬁ
NGl =
[h -
faem, wemm)
NET - fer Tvg 3 wh TR Ao @ e EieE O wm o-Sm gl

A & WOR-TER @ §ay N !

= o
Do

Sode fwg @ wWew § @ ¢ ¥ Piastic \Waste Management

Rures—2016 U Bihar Plastic Waste Management Model Bye-Laws. 2018 3 sty

T w%ﬂa’ﬁﬂ'ﬂiﬁﬂfi‘&mv)ﬂﬁ%mwwmﬁmrw?mélv&‘u@
T Plastic & 7@ 3 gERUM ¥ 9@ 2 TES T 2T o v wR oY agE
FEE-TEE P e Frl‘é T R W I TEE P sy O oove R ogaw (oo

ﬁwﬂﬁ“ﬂ"ﬂmﬂﬁﬁﬁwﬁiﬁ%mﬁm“ T YT ] Aeres o o T AR

.I.

3 Q [
'} VidEO P YA g U gy o Y BFT F v 4 v v @
g9 |
i) . Radiofgred® ¥ w yfmy w swRe Im= owlv v R =
TERY |

i) SMS, Facebook, What's App, Twitter td <1 Social Vedaa W TWR TR |
v T el § Jeee- Aed & o |

vi  EEx wae /o)

viy  gEe ww g B @ et w oul Tl ot o IR oaR

=
FIAT |

y@ 0 ¥ ¥y ¢ f5 I v 2 TN TE e @ =he g @ Prw
Ao T T4 SIS AfER TR REE 1@ T’Tﬁm-—.u%\;mﬂft"%nwﬁiﬁcgﬂ

- &

= Designs/ 3 AR TR | Y Y HIAY BRATE P TN
'gol.’_
T afYa,

ﬁ?@?ml

-..-oazssmm -22-A/2018 RAAO 'é -] 3] 00});6‘?
2% wRT AER WER & W gord e dn 24l

Lg 2- ) TR

Scanned by CamScanner



SRIFT W -0NSBM-01-22-42018 283 ) V& Skt an o

Tﬂ m_@_ HaTE e

gera g,
TR RAwre vg amare e
feeTY WNAR, Te1 |

i TR agE, TR e
! IrdgTee gereed
TR oY W@ FR TEE |

i o G‘:)’y ’g
I - RAE—14.122018 | w1 &0 37 =7 3550 7 s9~5-7== ¥ 7% ¥,

T
S

Sean fave & @ 2 wEew 2 fE fore 2 =S s SEm eyt = eT=w
=7 A W OAATE—-14 122018 R WG AWML TF O?FOIT OTIY T LW 5ST o7 B
ITTTEE rEEE A TR R qETE K g9 99 3 W sTo-TET F s o grEs wan
% pp diEw, WEfen @ g @ smm ofon TS T T o2 SyteEy wE= T

¥ IR @ ye AR P 8 =T BT AT T U IO B v ®
T SBM-PMU @ T Wiy o wif¥d 7, A1 A-:e33:ieisT T 4T TUE T @ o
-224057130 1EC Expert. SBM-PMU & wvd fro == === 2

'H

oy

A .
"5:,"57,}! '}-Ul?

sura =z /!

E = A

N7 TETE 7T OMTETR [IH

(&)

Scanned by CamScanner



o 2 - R T TE T F -

= ST TR T mUETE RT 71 OOTHEE 0% ¥ W YENs o 801
. P &

TTi - zwE :moTom o= oFT T TER, W) VER @ Yol T YT A

= "gamaama%mré.“wa‘?

T TR TS "'Ja‘ﬂ Yy J”! Eﬁma 37 2 \u:l!! X Foom

— FE_TRTE TSR T T
=
TETT 4

e D

-

UoTE T P TY YW TR T TS

T
TR

Fers = o B = 5
w—wﬁn?mm—mﬁﬂmmtwmﬁm

s :
—mm*f EeT ,.,.qaazr-wa%mmmﬁ@-ﬂﬁmmtﬁﬁwg
e o *-,-:, A x TEr W @ e R -

r Fex Banners with Multicolour Printing on 240 U8

A G, ST Y, B
& SR

/.| E &1 = - BaonerSize | @ TN 1 | WA I | O |
Ay . &3 | W =i '
C i o e 7 R ac0 o 262 [ 1.04800 |
= | 200 &N 262 52,400 |

e

o, , ]

REEE: L 2 TRFEA - S0 @W | 282 1 KT |

| 4 |7 R quga L 2099ET | e &R ] 2s2 | 26200 |

5OdEdY TET - Wz T w8 wdEhE wiE Dour to Door Campaigring,
Rally, School AT @9 1w 'ﬁu»—»tvc« Z T g e T Pewt @ ol
g OGRTE @ AT

W-TAR @ ST 70 I AWAT, Door to Door Campeign, WG/ s
I tﬁ/v'%ﬁmaﬁrﬂét%wﬁ—mwmmﬂraﬂi‘r"ﬁ

o] I [.f, M

bk

\®  Few 7 W

| | 1.50.000
L2 [TRAmME@ens | 1,00,000

C&LD Scanﬁed by CamScanner




567

} o EJ h'f\a%\ﬂ [
! > f' 'lf\"fﬁ" LI |
i < ik '\ s rl I IE TN

-i M\ T NWE @ ) SRt o g onn G Papping bealin spgar) gy
0 a‘l\\?;\jm‘tw Hagginig 002 B A o g e uq

" N 'i 815 ed uﬁ ﬂ ﬁ"f it Cieny | ORI T T MR AN
o ?':& . 2 Q chﬁi IOAN ml PR B S HITN T SHE v oY) Ky '“TJHE Gil’?]a’i;
FURE GUE o ot o N watd ulddae a0 o g [8Aip-0d.

.;_‘. E‘vs {‘] Q\uﬁﬁ ﬂfﬁﬁ"ﬂ m UT'_I !
A X QT $R uaR- gume 2 ot »
2 * SR b @il B e Ll g 9 o ) e wfiy

S

B 1'1{ | Py -' ‘*N ﬁ RN ) BT B Tl
- q 557 w;,\,»},,,{ | g m'”‘" 0 U TR ] K .'\::'m,‘) ]
2V R (e b0 | rooom SN i
N h“ﬂ?aﬁﬂ | [‘
__:_ﬂﬁﬂi ] ®mae | e at oo™

R N
%a T J I EC W wyoe snleH @ atfmﬂ ar b warfa @y @ qre
wmw%m)ﬁmcwﬁmﬂuﬂmnm |

(&s)

Scanned by CamScanner



8 565

I O%SEHG 224018 013§

RER |FR
TR _Fm ve aam B

[Aofdoudaanofao

WRA ZAd (H1$0AR0THEOVHO),
I afaa,

77 FEA vd aEy T,
iz G il

Ny e

gl wy
GEREE e R T F B,
T AW THWE TE FIR 9Urad |
gear, i 130T

7. IEE FO @ ) Oola: gfddr woanRa Siwde # oud w0 F 5w oF |

Craie
:[;'-.”'_.,-i‘-'ri-.-..‘\' 511.1-}?1“ %W * m a FEAl ? ﬁ asgq # m a;ﬁ ﬁ'JT .
r—grfi-?

ARy SoeT A YR § ) 3RS AT RSl & g saas §ar - 99 IR

F wEgwE ¥ FOw A NEvas ¢ | 3Es v Rt w vl § g
Specficaucn AT T4 sfowad R 9fd dEST Rs. 0.64 4w (atws & i R

=T : « A e m

o ok & se Hrewe &1 wwa

[ L
R RaDr] % =

2 Ses-d -

Lealipiz eotm i Totnar

e An o2 (2328
cricting on 23 G3I4 0 B4 8

Vezel b saper

; AR s 11 oY W
L2 %z,

r faReT &
i oD

E 1,00000
!

(&L

Scanned by CamScanner



| T
; 1
| |
" : T 49
| T N
; frinting & Supply of 0.64 & ‘
i !
! Lealiels with Multh co-our ' ofy ST WeTwE

sontingg on B30 GSM it e 81

Magitho paper. 20,000
(A4 Sze) ] o]
- —_ ———— — | PN — '—— - i
?_of 142 50,80.000

i W=
el e g PV I

3T Aaha o wed B A fla &, o a1 e aeefas et 9t faer

Door to Door Campaigning, Rally & 3RAYAA, Schools X sl 9r wsg && i wr ¢

FTFA HUA AT Wi ¥ |
2. drede & owd RAmi W v @ BET TR W RIrT den & AR @ i

¥U=rH & Rs. 0.64 ¥y (Ttws &wm), aftha i, Speclﬂcauon aur fasg T ﬁsrrym_;
ﬁmmemmmml

5E PR 1 A SBM A & U IEC AT & R A |

e f ufy Rl @ dwe |

frveaamas

)\/A»\\V
forlg wfeg,
FR fww v9 3mam e,

R, T |-

(&%

Scanned by CamScanner



i

WR TR @ifies aRre yege 9uRf-2018 @ agd_wies dh w
Raie-23122018 ® oo uftd # W gvereTs wrET Uq SpEfET |
u\u‘iJ L &fﬂ"tu -
AN g - AT N UEN ream Ty we Toie fEAP—24 102018 @ mrgn A )
TS ] B B AR B Renilhe &) G & W anfare AR A (F7@ amm w AerE w
by iy UIEEH g SR R RAie-20.122018 4 g

Y
ir
AV

Yo, R
1

b AR5 i s o . . N T - j'f |

eI Tt TR AT W) td AR gamme) @ st wy W

. : e ‘;-H;--':;;-;Jw—ﬁmmwnﬁrmm‘eﬁtﬁw
ROORRRE AR Lo e S0 FET xpen PO sen g gerf @ N-ana s qmEiTy # s

ViSte) A HIEN, SR 4 Quam @ W ard) e #8 an

%rmmﬁammml
T2 TR iR I et s wmem ¥ s | frs, gom goe
wale W) g giifaw fen o afke

T %ﬁﬁﬁﬂ‘nm

3 TRt ® Tam fen o oW OeRe

=3 wr ";:'_'-",: Lo SR emE® ww (City Squad Force) gm1 ufif¥a Plastic # &t B oht
P OEREE ¥ srem 4 19 P :mwmmemn

Sl E s B8 s, aﬁnfm;_wr&my RER /¥ foe/wch R od ot
T b B L T A wifen  9d w
s o o L in kS s TRAE T 39 SR ga Fﬁﬁr R T T | s O B v
D> T .‘_-' ST ENE v E.'v_' 3= e _‘_- R Wl

@ wfawg(ﬁm q FRT IRAR el

&+
P
24
iy

&S

Scanned by CamScanner



-

Anxnnd -2

WoTo-03/SBM-01-33/2018 29 5 [Fofdotd3ofdo %
feR W@R 571
TR e va waw e
Oy, ' '
gt afdg,
TR e va marT Qs |
qar F,
=l foren genfesrl, faER,
TR HFd, W0 TR foer,
TR YeIfET,

Y IR 9RNE U9 PR ORI |
e, Ritw-4, /02 /L5

fawr - Solid Waste Management Rule-2016 ¥ 3adtd 3w e wadesr (SWM)

F1 #fife w@ A (Policy & Strategy) & 3Tl & Haw # |
TR,

Iwd fvas wW@eo oRd RE (IEd) Aeer ¥ 3ehe o afise yeua
(SWM) & Hgeaqul &% ¢ | U159 & W R Rerdt F 5@ frafeaa far sen waegs
¢ | Solid Waste Management Rule-2016 % 3JaR f¥NT 2art a9 3R waua &
Hafta Nfy va wEifa (Policy & Strategy) yepiee fear I g, fwd i e &
(Soft Copy) e-mail & AegH ¥ svefr 3 W e
¥ WU § R afta A Aoy e Pt # werd @l @ e e

I AT FY |
e .
%&!L?

TR A ve JmEr Qs |

(&9



rd

Annl X one =y

/ AmEr, fiEs 10 57, 2019w Se-fafee et yEww 39 i o wm

weEsR dfaf w gH "8 @ gel

T T a7 faum, feer wer 5 sfagEa gem wwios"-42/2002(@0s-1)-630(3)

9090

femis 15.09.2016 g Sa-fafean sfdee yavm fammEet, 2016 # fam 11 & d8q

T o W fafeca oufre & wevd g 9uH faa, @ee fasm, faer w@R ot sisers
§ nfed 71 A darer wfuf w1 qaE 99w AR, RAlE 10.06.2019 H STWRE 3.30
oo e fqur & gy O g gl 9o% 3 Frefafed el 3 oam faan-

O N

wm N - O ° ‘

L.

S go@ AR, Y[ gfee, @reg fawm, faen w@n

A <o FAR 97, yum wies, i a9 @ se@ayg ofedd faam, faer awn
<0 Hea FAR o1, ¥gw FRes, 9y @ med gayd faum, feer e
gt @y fFei, g Iv-gaEi, T Weey afufq, fagr

gfa 33 FER, AT, TR fawma & sard faum, fagr a@R)

ft sifFa F9IR T, TR oM @ ag faum, fTerR 9|

<0 W@ 1y, vy F wiveRl, Twoer Ry, faEr s

0 3™ FAR, TG I, AROTHOW), fam

T Ie=A HAR, 994, EoTHT, T

. TY AR A=A, weraw fRee, T @ 9fvfa, e

.t TSia F{ER, W0 HieH| Harated mHwme (Wo.) A0, geEwETR)

. o S iR, 90 sl 3w e (wo) o, s

. 9t g R s, R0 o™ mRewd (wo) f@0 wemm

L0 T R, S, faeR TS geEe frEm ady, g2

o T FEGE!

wdyym ey 3N wo% W Sufiem @t witefEl &1 @ few T
Juif, faer g wguu e vy g Sl @ ek dew § fow W fofa
T Tgu T g6 g fRd A 9o % WAy 7 IHed & ) giEfd w1 g'h
4o o faq M frofal & oguem % %9 F e Wwg wER fown, wgw 4,
WOEE @ "o 9ayA faum, f9eR WeR g0 Sued Ufael’a Iuers wa T |
W w9 ¥ 2 EH a3 gfea fea f& oy fefecedl g wfusr & e
A fea mn § Wy, WEfew S fafee sufe ITER e & WY geEg 1@
T w W AR I qug 5N v A T €
faga ==l & Sy wiafa g Fafafed o fog ™ -

et wy) faferea dAl g0 & W9 & X dMfew St fafean ewfie SR
FE B WY GEG FH W 10 KA v wet deuwl gm0 ueR ¥ WfEER 2g
HATEA Tags wafta F &1 folg faa man | @ @ 9w f fee f@ mn fe g
T F@E P T Ww e w1 freaed ghfea s

( g e fasm / faeR T agEe fEE Ty )

H0 Y0 30
9=

%
572



S LY

5 W APHC, HSC X @ WifeE s fafwem smfTe ITER ® F WY S
FUE TR ¥ TSR | S & frotg fear mn o

(FRAE : T e g, faer )

3. ﬁﬁ%ﬁﬁmmﬁﬁaﬁﬁaﬁwﬁmﬁa—ﬁmaﬁaﬁmﬁg

lsﬁﬁﬁmaﬁm@uﬁgﬂﬁmaﬁafﬂﬁﬁmmwﬁﬁ

W%@ﬁfﬁﬂmﬁﬁmaﬂﬁﬁhmﬂml
(FTER : T9 @rer wibf, f9er )

4 Tt T Sa fafe sfiTe STER B @ TG AR wRed de B
d e A I FTA T

( Fiar : CBWITF Haers )

s wrea g g TSR @ fod wike ¥ g W AR fR T efeez #
%ﬁﬁmmmﬁ%ﬁaﬁﬁwmmawg@ﬁmmw
aﬁﬁ@wﬁm?ﬁéﬁwmﬁmmlmuﬁﬁﬁsﬁmﬁ
foRor 3 M0 WHO W, fEm Wl v FHA S

(riar : faen Tsa wgEw e 9ug )
6.wﬁwmﬁﬁmﬁq@waﬁaaﬁmmﬁmgﬁﬁaﬂm%aﬂ

Taofg fean .
(T : T @ wifa, faen ) E

7. mﬁﬁﬁﬂmmﬁéﬁﬁﬁ%,mwmmﬁmﬁwm
wwmwﬁmw%mmﬁﬁéﬁgﬁﬁmm%ﬁﬁ%ﬂﬁm

™ |
(FHar ; T e gfHfd, f&9er )

8. ﬁwagmgﬁ:ﬁrﬁﬁaréomoqoégﬁ{ﬁﬁﬁﬁﬁﬁwﬁﬁﬁﬁﬁw—@
mwﬁmﬁaﬁraﬁﬁmﬁ%@aﬁomoqoﬁmmmaﬁmﬁw
& g ITere H A
(@ amdo o 1, faEr ) ]
9.mwm,ﬁofm€ﬁa€ﬂﬁﬁﬂé(mo)f‘ao,wm@ﬁmwﬁﬁ |
sﬁaﬁmmﬁr@fﬁmz‘@mﬁfg’nmmmmﬁmm%l
io.mmﬁmmwﬁﬁmaﬁm%@ﬁﬁmm&m

Trareel W@ iR dER R S
( wiarE : e e wibfd, fer )

(QD 0 J0 30



11-ﬁ@ﬁﬁ%aﬁﬁa-ﬁﬁmmﬁmgwmmﬁmm®w
0 H WA S Tafrem ofite B R W wafun @R 3% R e s
METTH FRAE H1 1G]
( FWER : TR faerd @ smEm fyam)
12. 70 THO R0 WEW & AT & e § frofa fern mn fF qd Fruifa e -
HigdR T WU A € fefiga Igfew e fafren smofie TR S @ T
%] FRAE H M|
( FER : T @ afbf, feer )
13. felieitome da we dwew Tt gu e fafee sl @ SouR 3q @ feite
N R & gram w7 == faofg feaan s
( R : 79 @ giify, faer )
14, Sita-fafreen sofire 56yq 3g 9R T SRS # 07 999 9 8 o= T
FEE B W Hafya faart w fry S0 &1 w1 o fe T
( FRaE : 59 @rey il figr )

UETE F9 P WY W5F H FRAT GEG F) 0
B0/-
(ds HAR)
guH Hiwa, w@iker fgum
T Ay, T W qaesER gl |

-~ 0 Q 2 v, fAfd:-2Lx 6 Q)
aferfa:-ufafa & @it weel w e v sravas weE g dE L oo o
(o )
gg-afe

Qo)

574



ACTION PLAN FOR MANAGEMENT OF BIO-
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1. BACKGROUND >

Ministry of Environment, Forest & Climate Change, Govt. of India has
notified the Bio-Medical Waste Management, Rules, 2016 vide notification
G.S.R 343 (E), dated-28.03.2016 in supersession of the Bio-Medical Waste
(Management & Handling) Rules, 1998. Under the rules, "“Bio-Medical
Waste” is defined as the waste, which is generated during the diagnosis,
treatment or immunization of human beings or animals or research activities
pertaining there to or in the production or testing of biological or in health
camps, including the categories mentioned in Schedule-I of the rules.

‘These rules apply to all persons who generate, collect, receive, store,
transport, treat, dispose, or handle bio medical waste in any form including
hospizals, nursing homes, clinics, dispensaries, veterinary institutions,
animal houses, pathological laboratories, blood banks, AYUSH hospitals,
clinical establishments, research or educational institutions, health camps,
medical or surgical camps, vaccination camps, blood donation camps, first
aid rooms of schools, forensic laboratories and research labs. "Bio-medical
waste treatment and disposal facility” means any facility where in
treatment, disposal of bio-medical waste or processes incidental to such
treatment and disposal is carried out and includes common bio-medical
waste treatment facilities. "Handling" in relation to bio-medical waste
includes the generation, sorting, segregation, collection, use, storage,
packzging, loading, transportation, unloading, processing, treatment,
destruction, conversion, or offering for sale, transfer, disposal of such waste.

The person having administrative control over the institution and the
premises generating bio-medical waste, which includes hospital, nursing
home, clinic, dispensary, veterinary institution, animal house, pathological
laboratory, blood bank, healthcare facility and clinical establishment,
irrespective of their system of medicine and by whatever name they called
are known as "Occupiers” and are responsible to take necessary steps to
ensure that Bio-Medical Waste are handied without any adverse effect to
human health and the environment, in accordance with aforesaid rules.
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2. BIHAR: AN OVERVIEW %

Bihar is bounded by Nepal in north, Jharkhand in the south, West
Bengal in the east and Uttar Pradesh in the west. The Bihar plain is divided
intc two unequal halves by river Ganga which flows from west to east. It
cccupies a total geophysical area of 94,163km? and has a population of
10.41 Crores (10,40,99,452) as per census 2011. Out of total population of
Bihar, 11.29% people live in urban areas and 88.71% in rural areas. The
physical and administrative features of the State are presented as- here
under:-

Physical Features of the State of Bihar:-

e 2011 hiientes |11 ) Kby
A imat
3 ppromma © 10.41 Crores 8.3 Crores
_._.__::ngulatlon
_Actual Population 104,099452 82,998,509
Population Growth 25.42 % 28.43 %
;;ZP:ercent-age of tot.al 8.60% 8.07%
population of India
Rural Area (km?) 92,257.51 192,257.51
" Urban Area(km?) 1095.49 1095.49
-Total Area-(km?2) 94163 94163
Density/km2 1106 881
88.71%
i 74,316,709
Rural Population (92,341,436) 316,
11.29%
i 1,800
Urban Population (11,758,016) 86,8
Page 4 of 23
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Administrative Units in the State of Bihar:-
Dms;ons ; 9
Districts 38
 Sub-divisions - 101
CD blockéz Wit 534
‘panchayats ' 8471
?{-ifN_Li'Tber?;of_Revenue Villages 45103
Number of T'pwng | 130
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3. Status of Healthcare Facilities in the State of Bihar &

Waste

Govt. of Bihar (District Wise)

.
B

Bio-Medical

3.1 Status of Health Care Facilities under Health Department,

S | NamecfDistrit |- No.of | No.of | No.of No. of BMW HCFs HCFs not
No. HCF Bedded ! beds (If Non- generated Attached to | attached to
HCF | HCF is Bedded {In Kgs) CBWTF CBWTF
| bedded) HCF

| {In Nos.) (tn Nos.)
1 | Araria 238 26 I 487 212 159.30 238 0
2 | Arwal 98 15 216 83 27.09 98 0
3 | Aurangabad 326 57 471 269 118.76 326 0
4 | Banka 307 42 276 265 70.00 307 0
5 | Begusarai 333 19 378 314 98.07 333 0
6 | Bhagalpur 376 438 929 328 552.71 376 0
7 | Bhojpur 350 21 364 329 146.70 350 0
8 | Buxar 203 40 322 163 133.46 203 0
9 | Darbhanga 333 21 1343 312 628.91 333 0
1D | East Champaran 516 39 424 477 532.05 516 0
11 | Gaya 514 42 1327 472 287.10 514 0
12 | Gopalganj 225 33 483 192 97.44 225 0
i3 | Jamui 314 21 353 293 137.33 314 0
14 | Jehanabad 154 =8 | 318 121 149.30 154 0
15 | Kaimur 230 14 | 372 216 220.90 230 0
15 | Katihar 408 €1 I 565 347 221.56 408 0
17 | Khagaria 205 15 [ 246 190 174 205 0
_3 | Kishanganj 156 13 196 143 156.82 156 0
_9 | Lakhisarai 122 26 266 956 54.80 122 0
20 _Madhepura 310 25 234 285 203.75 310 0
21 | Madhubani 516 57 728 459 163.05 516 0
22 | Munger 199 35 298 164 100.80 199 0
23 | Muzaffarpur 615 16 1239 599 275.19 615 0
24 | Nalanda 448 40 1211 408 480.28 448 0
25 | Nawada 379 20 599 359 144.65 379 0
26 | Patna 522 34 3816 488 1226.71 522 0
27 | Pumia 389 47 664 342 434.50 389 0
28 | Rohtas 317 25 328 292 309.20 317 0
z9 | Saharsa 198 21 426 177 209.35 198 0
30 | Samastipur 440 31 572 409 322.89 440 0
2- | Saran 483 67 876 416 172.76 483 0
32 | Sheikhpura 110 12 170 98 58.85 110 0
33 | Sheohar 110 6 153 104 82.65 110 0
24 | Sitamarhi 269 24 ' 343 245 90.19 269 0
| 35 | Siwan 471 34 403 437 247.64 471 0
36_! Supaul 212 13 264 194 101 212 0
37 | Vaishali 395 55 549 339 3116 395 0
38 | West Champaran 424 19 644 405 548.83 | 424 0
Total 12215 | 1173 22853 | 11042 | :9450.19. |.712215:% 0
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3.2 Status of Health Care Facilities under Private Sector
(District Wise)

No. of No. of HCFs HCFs not
S No. of Ne:.of beds (If Non- BN Attached attached
o | NemeofDistrict | Tuep | Bedded | e | goggeq | BSOS | 1o CBWTF | to CBWTF
sl G e HCF bedded) | HCF (In Kes) e
SR B _ I _ (inNos.) | (InNos.)
= | Araria 118 21 193 97 264.90 55 63
2. | Arwal 18 5 63 13 49.00 4 14
3 Aurangabad 69 43 583 21 329.50 50 19
4 | Banka 80 8 84 72 144.00 24 56
5 | Begusarai 308 119 1199 189 866.50 134 174
6 | Bhagalpur 450 124 1885 326 1363.30 192 258
7 | Bhojpur 292 78 80 | 214 611.50 20 272
8 | Buxar 58 25 360 | 33 101.90 9 49
9 | Darbhanga 359 155 2084 204 726.00 98 261
10 | East Champaran 325 137 1891 188 714.30 69 256
11 | Gaya 354 179 1717 175 1010.90 214 140
12 | Gopalgan] 212 95 1189 117 459.80 71 141
13 | Jamui 68 26 282 42 200.20 22 46
14 | Jehanabad 30 14 131 16 88.00 16 14
15 | Kaimur - 9 5 64 4 15.30 9 0
16 | Katihar 191 60 1251 131 556.70 105 86
17 | Khagaria 97 34 295 63 225.30 48 49
18 | Kishanganj 169 48 1126 121 392.80 80 89
19 | Lakhisarai 122 26 266 96 54.80 122 0
20 | Madhepura 105 35 484 70 224.10 34 71
21 | Madhubani 124 48 995 76 292.00 60 64
22 | Munger 108 25 234 | 83 260.40 69 39
23 | Muzaffarpur 532 213 3094 319 1331.00 152 380
24 | Nalanda 392 124 1941 268 937.80 22 370 |
25 | Nawada 133 46 372 87 283.20 73 60
26 | Patna 3712 753 10661 2959 6644.40 490 3222
27 | Pumia 296 87 1133 | 209 857.90 77 219
28 | Rohtas 127 a4 1147 | 83 274.20 0 127
29 | Saharsa 182 51 1085 131 413.40 40 142
30 | Samastipur 712 295 3158 | 417 1618.89 | 186 526 |
31 | Saran 323 79 931 244 636.30 49 274 |
32 | Sheikhpura 28 15 121 13 81.90 6 22
33 | Sheohar 20 9 92 11 36.60 6 14
34 | Sitamarhi 267 68 980 199 460.30 62 205
35 | Siwan 295 157 1893 138 661.00 95 200
36 | Supaul 195 48 486 | 147 329.50 32 163
37 | vaishali 592 259 2625 | 333 1274.00 188 404
38 | West Champaran 119 60 745 | 59 279.20 20 99
355, Total - 91| 3623 | 46920 | 7968 | 2507079 | 3003 | 8588
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3.3 Status of Health Care Facilities under Other Dept. of State

(Other than Health Dept., Govt. of Bihar- District Wise)

} ‘No.of | No.of HCFs HCFs not
St Name of District Nos of Bl\;:;:lce'ti REASIE ), ihlon® gegglr::{ed Att__acf_igd att_ach'i_ec_f
No. : HCF HCFis | Bedded to CEWTF | to CBWTF .
HCF | pedded) | Hcp | UnKes) — 7
. (In Nos:) (In Nos:)
1 | Araria 23 0 0 23 5.6 0 23
L2 | Arwal 10 0 0 10 3.2 0 10
3| Aurangabad 35 0 0 35 2.31 0 35
2 [ Banka 30 0 0 30 1.92 0 30
" < | Begusarai 30 1 75 29 17.18 0 30
6 | Bhagalpur 36 0 0 36 10.94 0 36
7 | Bhojpur 31 0 0" 31 10.99 0 31
8 | Buxar 24 1 80 23 16.46 0 24
9 Darbhanga 34 3 18 31 8.23 0 34
10 | East Champaran 48 0 0 48 6.11 0 48
11 | Gaya 60 4 88 56 18.42 2 58
12 Gopalganj 27 1 30 26 5.23 0 27
13 | Jamui 25 0 0 25 11.08 0 25
14 | Jehanabad 17 0 0 17 1.1 0 17
15 | Kaimur 22 0 0 22 1.78 0 22
16 | Katihar 28 0 0 28 4.38 0 28
17 | Khagaria - 24 1 | 20 23 13.34 0 24
18 | Kishanganj 25 0 0 25 11.88 0 25
19 | Lakhisarai 15 0 0 15 2.21 0 15
20 | Madhepura 27 0 0 27 2.32 0 27
21 | Madhubani 46 0 0 46 9.89 1 45
22 | Munger 20 0 0 20 2.43 0 20
23 | Muzaffarpur 38 0 0 38 5.28 0 38
24 | Nalanda 42 4 38 38 6.54 0 42
25 | Nawada 38 0 0 38 2.15 0 38
| 26 | Ppatna 56 4 267 52 24.26 4 52
| 27 | pumia 36 0 o | 36 5.24 0 36
28 | Rohtas 37 0 | 37 4.86 0 37
29 | Saharsa 26 0 |26 7.18 0 26
30 | Samastipur 42 2 150 | 40 29.78 0 42
31 | Saran 43 0 0 43 1.19 0 43
32 | Sheikhpura 17 0 0 17 1.53 0 17
33 | Shechar 8 0 0 8 2.24 0 8
34 | Sitamarhi 32 0 0 32 4.44 0 32
35 | Siwan 36 2 29 34 8.78 2 34
3¢ | Supaul 31 0 0 31 8.53 0 31
37 | Vaishali 27 1 35 26 10.64 0 27
38 | West Champaran 44 1 10 43 2.28 0 a4
Total 1190 25 790 | 1165 291.92 9 . 1181
Page 8 of 23
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3.4 Consolidated Status of all Healthcare Facilities in the State

of Bihar- District Wise)

No. of No. of HCFs HCFs not
. S! Name of District ool Bli:azz e .(If ol ge?\::rtled AESEE attached
No. HCF HCFis | Bedded to CBWTF | to CBWTF
BT HOF | pedded) | Her | MRES) =
(In Nos.) {In Nos.)
1 | Araria 379 47 680 332 429.8 293 86
2 Arwal 126 20 279 106 79.29 102 24
3 Aurangabad 430 105 1054 325 450.57 376 54
4 | Banka 417 50 360 367 215.92 331 86
5 . | Begusarai 671 139 1602 532 981.75 467 204
& | Bhagalpur 862 172 2814 690 1926.95 568 294
7 | Bhojpur 673 99 444 574 769.19 370 303
3 | Buxar 285 66 762 219 251.82 212 73
9 | Darbhanga 726 179 3445 547 1363.14 431 295
10 | East Champaran 889 176 2315 713 1252.46 585 304
11 | Gaya 628 225 3132 703 1316.42 730 198 |
12 | Gopalganj 464 129 1702 335 562.47 296 168
13 | Jamui 407 a7 635 36C 348.61 336 71 '
24 | Jehanabad 201 47 449 154 238.4 170 31
-S| Kaimur 261 19 436 242 237.98 239 22
i6 | Katihar 627 121 1816 506 782.64 513 114
17 | Khagaria 326 59 561 276 412.64 253 73|
18 | Kishangani 350 61 1322 289 561.5 236 114
19 | Lakhisarai 259 52 532 207 111.81 244 15
20 | Madhepura 442 60 718 382 - 430.17 344 98
21. | Madhubani 686 105 1723 581 464.94 577 109
22 | Munger 327 60 532 267 363.63 268 59
23 | Muzsffarpur 1185 229 4333 956 1611.47 767 418
24 | Nalanda 882 168 3190 714 1424.62 470 412
25 | Nawada 550 65 971 | 484 430 452 98
26 | Patna 4290 791 14744 | 3499 7895.37 1016 3274
27 | Pumia 721 134 1797 | 587 1297.64 466 255
28 | Rohtas 481 69 1475 412 588.26 317 164
29 | Saharsa 406 72 1511 334 629 93 238 168
30 | Samastipur 1194 328 3880 865 1971.56 626 568 |
31 | Saran 849 146 1807 703 810.25 532 317
32 | Sheikhpura 155 27 291 128 142.28 116 39
33 | Sheohar 138 15 245 123 121.49 116 22
34 | Sitamarhi 568 92 1323 476 554.93 331 237
35 | Siwan 802 193 2325 609 917.42 568 234
36 | Supaul 438 66 750 372 439.03 244 194
37. | Vaishali 1014 316 3209 698 1596.24 583 431
38 | West Champaran 587 ' 80 1399 507 830.31 444 143
0,00 Totl o | | 24996 4821 | 70563 | 20175 34812.9 ' | 15227 9769
Page 9 of 23
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A total number of 12,215 HCFs has been identified in the State which
includes 1,173 bedded HCFs and 11,042 non-bedded HCFs under the
department of Health, Govt. of Bihar. A number of 3,623 bedded and
7,968 non-bedded healthcare facilities are operating under private sector
and other departments of State/Central Govt apart from Health
Department, Government of Bihar. Furthermore, a total number of 1,190
HCFs has been identified running in the state of Bihar apart from Health
Department, Govt. of Bihar and private HCFs which includes railway
hospitals, bidi hospitals, armed force hospitals and jail hospitals, among
others. All bedded government healthcare facilities are tied up with
CBMWTF. However, a letter has been issued to all the districts further to
tag all the remaining non-bedded government HCFs (HSC and APHC).
75% HCFs among all the private bedded healthcare facilities have been
Zied-up with CBMWTF (Common Bio-Medical Waste Treatment Facility)
“ollowed by tagging the remaining private healthcare facilities.

An estimated 34,812.9 Kg/day of Bio-Medical Waste is generated, for the
treatment and disposal of which there are four Common Bio-Medical
Waste Treatment Facilities located at Patna, Muzaffarpur, Bhagalpur,
Gaya and three captive treatment facilities with a total capacity of 33,600
<g/day operating in the State of Bihar. In addition to these bio-medical
treatment facilities two more common bio-medical waste treatment
acilities are proposed to be established at Bhojpur and Madhepura.

Page 10 of 23
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4. Prescribed Authorities and their duty under rule-9 of the Bio-
Medical Waste Management Rules, 2016

1. The prescribed authority for implementation of the provisions of these rules
shall be the State Pollutior Control Boards in respect of States and Pollution
Control Committees with respect of Union territories.

2. The prescribed authorities shall comply with the responsibilities as stipulated
in Schedule III of these rules as detailed below:-

1 Department of © 1. To ensure implementation of the rule in all

Health, State health care facilities or occupiers.
© Government 2. Allocation of adequate funds to Government
healthcare facilities for bio-medical waste
management.

3. Procurement and allocation of treatment
equipments and make provision for
consumables for bio-medical waste
management in Government health care
facilities.

4. Constitute State or District Level Advisory
Committees under the District Magistrate or
Additional District Magistrate to oversee the
bio-medical waste management in the
Districts.

5. Advise State Pollution Control Boards or
Poliution Control Committees on
implementation of these Rules.

6. Implementation of recommendations of the
Advisory Committee in all the health care
facilities.

Page 11 of 23
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State Pollution
Control Board

S.

Inventorisation of Occupters and data on
bio-medical waste generation, treatment &
disposal.

Compilation of data and submission of the
same in annual report to Central Pollution
Control Board within the stipulated time
oeriod.

Grant and renewal, suspension or refusal
cancellation or of authorisation under these
rules (Rule 7, 8 and 10).

Monitoring of compliance of various
provisions and conditions of authorisation.
Action against health care facilities or
common biomedical waste treatment
facilities for violation of these rules (Rule
18).

Organizing training programmes to staff of
healthcare facilities and common bio-
medical waste treatment facilitles and
State Pollution Control Boards or Pollution
Control Committees Staff on segregation,
collection, storage, transportation,
treatment and disposal of bio-medical
wastes.

Undertake or support research or
operational research regarding bio-medical
waste management,

Any other functior under these rules
assigned by Ministry of Environment, Forest
and Climate Change or Central Pollution
Control Board from time to time,
Implementation of recommendations of
the Advisory Committee.

10. Publish the list of Registered or Authorized

(or give consent) Recyclers.

11. Undertake and support third party audits

of the common bio-medical waste -
treatment facilities in their State.

Page 12 of 23
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3 Municipalities or 1. Provide or allocate suitable land for
Corporations, development of commaon bio-medical waste
Urban Local treatment facilities in their respective
Bodies and Gram jurisdictions as per the guidelines of
Panchayats Central Pollution Control Board.

2. Coliect other solid waste (other than the
biomedical waste) from the health care
facilities as per the Municipal Solid Waste
(Management and handling) Rules, 2000 or
as amended time to time, _

3. Any other function stipulated under these

Rules. '

As per Rule 12(4) of the Bio-Medical Waste Management Rules, 2016 District Level
Monitoring Committees have been constituted in the State to oversee and monitor
the compliances of the pr,ovisior'\s of the rules by the Occupiers of Health Care
Facilities and Operators of the Common Treatrnent Facilities of the District. These
Ccmmittees have been instructed by the State Level Advisory Committee to
monizor and ensure compliances of provisions of the rules by all the Govt. and non-
Govt. Health Care Facilities of the district.
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5. Treatment & Disposal Facilities in the State:
In the State of Bihar four Common Bio-Medical Waste Treatment &

»

Cisposal- Facilities (CBWTF) are presently operational for treatment and
disposal of bio-medical wastes generated from different districts. These
Common Bio-Medical Waste Treatment Facilities were selected by State
Health Society, Bihar for collection, treatment and disposal of bio-medical
wastes generated by all the government hospitals of the State upto primary
health centers with specific districts allotted to each of them. These Common
Bio-Medical Waste Treatment Facilities are authorized to collect, treat and
dispose bio-medical waste generated from private healthcare facilities also.

The CBWTFs with districts covered by them are detailed below: -

Name/ -

:I .~ Address of .. Dlstl‘lctj : Capacity ~
il b 1o [ sl e

1 M/s Indira Patna, (i) Incinerator-250 kg/hr
Gandhi Institute Bhojpur, (i)Autoclave-200 Itrs/batch
of Medical Buxar, (iityShredder-200 kg/hr
Science, Nalanda,

Sheikhpura, Rohtas and
Patna (Operated | Bhabhua.
by: M/s Sangam

Mediserve Pvt.

Ltd.)

2 M/s Synergy Banka, (i} Incinerator-300 kg/hr 3,975
Waste Bhagalpur, (it)Autoclave-2200
Management (P) | Begusarai, ltrs/batch
Ltd., Hanuman Jamui, (iii)Shredder-300 kg/hr
Ghat Road, Khagaria,

Jawaharlal Lakhisarai,
Nehru Medical Munger,
Ccllege Hospital, | Katihar,
Bhagalpur. Purnea,
Araria and
Kishanganj.

‘Page 14 of 23
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M/s Medicare Muzaffarpur, ‘ (i) Incinerator-250 kg/hr . 6,682
Environmental Sitamarhi, (ii)Autoclave~648 ltrs/batch
Mzanagement (P) | Sheohar, (iii)Shredder-l'OO kg/hr
Ltd., Vaishali, East
Muzaffarpur Champaran,
Industrial Area, West
P.0.-Bela, Champaran,
Muzaffarpur. Saran,

Siwan,

Gopalganj,

Darbhanga,

Madhubani,

Samastipur,

Sahrasa,

Madhepura

and Supaul.
M/s Synergy Arwal, (i) Incinerator-300 kg/hr 1,946
Waste Aurangabad, (il)Autoclave-2200
Managemert (P; | Gaya, Itrs/batch
Ltd.,Anugrah Jehanabad, (iii)Shredder-300 kg/hr
Narayan Medical | Nawada &
College, Gaya. Sheikhpura.

In addition to above there are three captive treatment pl
Bio-Medical Waste generated by the respec
Medical College anc Hospital, Patna; Katihar Medica
MGM Medical College and Hospital,
mentioned below:

ants for disposal of
tive units installed at Patna
| College, Katihar and
Kishanganj the details of which are as
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Status of Captive Treatment Facilities in the State of Bihar

sl.
No.

Name/
Address of
Healthcare

Facility

No. of
Beds

Total installed capacityin kg/hrs

Incinerator

Autoclave

" Shredder

Patna Medical
College &
Hospital, Ashok
Raj Path,
Patna-800004

1675

200/hr

200L/hr.

50kg/hr.

N

M/s MGM
Medical College
and LSK
Hospital,
Dinajpur Road,

! Kishnganj-

855107

666

50kg/hr.

200L/hr.

25kg/hr.

Katihar Medical
College,

Karim Bagh,
Post Box-23,
Katihar-854105

619

50kg/hr.

200L/hr.

25kg/hr.
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6. Awareness & Training 3

In the state of Bihar, training and awareness programmes are being
organized by State Health Society as well as State Pollution Control Board
with the help of IMA. For instance, in 2018 one of the training was organized
at the district level which includes participants (Incharges, Managers,
Officers, and Representatives) across government healthcare facilities,
private hospitals, nursing home, clinics, dispensaries, pathological
laboratories, blood bank, AYUSH hospitals, clinical establishments, animal
houses, veterinary hospitals, forensic laboratories and research laboratories,
amorg others regarding the Bio-Medical Waste Rules, 2016. Furthermore,
SHSEB (State Health Society, Bihar) also organized TOT (Training of Trainers)
on Infection Control and Bio-Medical Waste Management. Five
représentatives each from 36 District Hospitals and 7 Medical Colleges
attended the TOT event. Through training, Bio-Medical Waste (Management
& Handling) Rules, 2016 aimed to make them aware and informed regarding
the issues and challenges relevant to health and environmental risk, bio-
medical wastes, purpose of IMEP, policies, legislation and regulations,
guidelines from Central Pollution Control Board and organizational
arrangements, among others. Furthermore, training also aimed to explain
about the handling, storage, segregation, collection and disposal of bio
medical waste generated through bedded and non-bedded healthcare
facilities. All the concerned agencies are looking forward to further
implement and strengthen the regular comprehensive training programs
even at the PHC level to speed up meeting the compliance and aforesaid
rules as laid down by Bio-Medical Waste Rules, 2016.
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7. Comprehensive Action Plan for Management of Bio-Medical

Waste in the State of Bihar

Chairmanship of
Principal Secretary,
Health Department,
Govt. of Bihar to
oversee the
implementation of
the rules.

- w g = o
> 3 z 3 EE 2
[41] = > =] or »n
H Q an o~nmn a 3 - ~
2 3 o3 =220 oY 3
o ) o | S :
: & a 3 ~“lag ge g
? 2 & § g3 =
= & g 39 (0]
Inventorization of BSPCB Short 31.03.2019 Complied.
occupiers &data on Inventorization
Bio-Medical Waste shall be
generation, updated every
treatment & year.
disposal.
Constitution of State Department Short 31.03.2019 Complied.
Level Advisory of Health State Level
Committee under Advisory

Committee has
been
constituted by
Department of
Environment,
Forest &
Climate
Change, Govt.
of Bihar vide
ref. no.630(E)
dated
15.09.2016
Two meetings
of the
committee
have been held
on 06.07.2017.
& 11.05.2018.
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595

land for
establishment of
additional CBWTFs

Constitution of Department Short 30.09.2019~| Complied.
District Level of Health Meetings at District Leve!
Monitoring all the Monitoring
Committee under districts to Committees
Chairmanship of be ensured have been
-espective District by the constituted by
Magistrate to target date Department of
monitor the Environment,
compliance of the Forest &
provisions of the Climate
rules. Change, Govt.
of Bihar vide
ref. no.629(E)
dated
15.09.2016
and revised
vide ref. no.
21(E) dated
13.01.2017.
Meetings are
being
conducted at
district level.
Establishment of Department of Long 31.03.2020 State has
 additional Common Health decided to
Bio-Medical Waste establish two
Treatment Facilities more CBWTFs
{CBWTFs). one each at
Bhojpur and
Madhepura.
To provide suitable Local Authorities Mid 31.12.2019 For additional

CBWTs as per
the Guidelines
notified by
CPCB for the
purpose.
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6 Procurement and SHSB Short 30.09.2019
allocation of
treatment
equipments and
meke provision for
consumables for
bio-medical waste
management in
Government health
care facilities.

7 Allocation of Department Mid 31.03.2020 ETP  (Effluent
adeqguate funds to of Health Treatment
Government health Plant) are
care facilities for being installed
bio-medical waste at  all Govt.
management. HCF upto

CHC/PHC level.
Technical
Approval and
Cost Estimation
from BMSICL
(Bihar Medical
Services &
Infrastructure
Corporation
Limited) has
been proposed.

8 Ensuring operation BSPCB ‘ BSPCB has
of HCFs with due 4 il Tere0 issued
authorization & Proposed
compliances of the Closure
rule and Directions to
implementation of 1318 defaulting
recommendations of units out of
Advisory Committee which 459 have
in all the HCFs. been issued

Closure
a. Segregation of giFECtIiO_ni-
bio-medical wastes . omplain
as per co?gur code PLe SReit SHe02=20 cases have also
specified in the been filed
rules. against 93
erring units.
b. To ensure tie-up
of all Govt./Non- Department of Rt 30.09.2019

Govt. bedded HCFs

Health
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>

c. To ensure tie-up

of all Non-bedded DLMC Mid 31.12.2019
HCFs
d. To obtain DLMC/BSPCB Mid 31.12.2019
Authorization under
the Rules,
e. Installation of Denartment of Long 31.03.2020
ETP in all Bedded Health/ SHSB
Govt. Hospitals
f. To obtain Department of
CTE/CTO under the Health/ SHSB Long 31.03.2020
Water (Prevention &
Control of Pollution)
Act, 1974 and Air
(Prevention &
Control of Pollution)
Act, 1981
S Establishment of bar BSPCB Mid 31.12.2019 Bar Coding
coding system in System has
CBWTFs "’ been initiated
by the
operators of
CBWTFs. All
HCFs would be
covered by the
target date.
10| ~ Implementation of Department of Short 30.09.2019
the provisions of the Animal &
rules in veterinary Fisheries
institutions- Resources
a. Tie up with
CBWTFs.
b. To obtain
authorization
from BSPCB.
11 Third Party Audit of BSPCB Mid 31.12.2019

the CBWTFs of the
State.
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Organizing of
training/awareness
programme for
management of bio-
medical waste.

SHSB/ BSPCB

Regular

Training
programmes
have been
organized by
SHSB/BSPCB
at all the
commissionary
towns of the
State & many
districts. To be
ensured that all
the districts are
covered by the
target date.
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8. Monitoring mechanism for implementation: The aforesaid action
plan shall be implemented by respective implementing agencies in
coordination with Department of Health, Govt. of Bihar & Bihar State
Pollution Control Board. It will be reviewed by the State Level Advisory
Committee on Bio-Medical Waste Management in its meeting every siX
months.
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A28 (| -

ad Solid Waste Management Status Report of Model Cities and Towns
‘ SWM activity
Doorto | i
Availabllity of
sl Total No. Door Source. CogsHiction Processing of | Processing of dry N Lk Availability of
Name of ULBs _ . | Segregation Rest Wards for of Compost Land for B
No of Wards | Collection in i Wet Waste Waste Started X Land for Sanitary
No. of started in | Source Segregatlon | Pit Started Started (Yes/No) (ves/No) processing Landfill Facility
-7 I No. of Wards {Yes/No) activity
Wards |
] y Recyclables
. |V!uza"fa'rpur 5 i 5 0 Yes ::Z:n(sttin ) Through Yes Yes
Nagar Nigam P & kabadiwallas
Ves (Bio Recyclables
) V:unger Nagar 45 a5 40 5 Yes Composter) Through Yes Yes
Nigam P kabadiwallas
. ;aiharsharif Nagar 55 % 5 a5 _— Yes (Pit . Not Started Yes Yes
[Nigam Composting)
Yes (Vermi Recyclables
4 iup'aul Nagar 28 28 28 0 Yes ces e e Through Yes Yes
Parisnad omposting kabadiwallas
. Recyclables
5 Bodhgaya Nagar 19 19 19 0 Yes zes (er:iro)W Through Yes Yes
Pancayat omposting kabadiwallas
g RaieiNagar 19 19 2 17 N Not Stzrted Yes Yes
Pancayat Composting)
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Details of meeting held with District Magistrates through Video
Conferencing by Chief Secretary, GOB on directions issued by
Hon’ble NGT vide O. A. No-606/2018

SI. No Date of VC : Agenda

1 24.04.2019 (Wednesday) | Hon'ble NGT Directions/Sub-divisional Civil Court LA
for Katihar, Kishanganj, Purnea, Banka, Bhagalpur

districts

2 29.04.2019 (Monday) Hon'ble NGT Directions/Sub-divisional Civil Court LA
for Araria, Khagaria, Madhepura and Supaul districts

3 03.05.2019 (Friday) Hon'ble NGT Directions/Sub-divisional Civil Court LA
for Begusarai, Darbhanga, Munger and Samastipur

districts

4 14.05.2019 (Tuesday) Hon'ble NGT Directions for Banka, Begusarai ; East
Champaran, West Champaran, Bhagalpur, Darbhanga,
Gopalganj, Jamui, Katihar, Khagaria, Kishanganj,
Lakhisarai, Madhepura, Madhubani,
Munger,Muzaffarpur,Nawada, Purnea, Saharsa,
Samastipur, Saran, Sheikhpura, Sheohar, Sitamarhi,
Siwan, Supaul, Vaishali, Araria.

5 28.05.2019 ( Tuesday) Hon'ble NGT Directions for Gaya, Nalanda, Buxer,
Jehanabad, Bhojpur, Patna, Rohtas

6 07-06-2019 (Friday) Hon'ble NGT Directions for Bhojpur, Nalanda, Buxer,
Patna
7 21-06-2019 (Friday) Compliance of Hon'ble NGT Directions for All Districts.




Avmrtune -)

1 . - “of3ogaemofo
Wit §. :—03/SBM-01-13/2016 Iy oy / “ofiogaRm 22
| RER TR £
TR o™ w9 anard fAarT |

i, .
g 9fea,
TR faer vd smar T,
ICEId

Jar ¥,

vy —

HERIY,

TR Y], T4 TR A,
FHqEE TEReR), T TR RN,
FrAUEE TRINER), T TR 9913 |

v, Reid -~ 8] 1 9
I auire wagd (SWM) sioefd 3 @@’ @ €uswr (Door to Door
Collection) §d GRAET (Transportation) ST A wefer wrfeRfear 1 |

SR fivg @ Gag § P & 5 g NGT, a5 fReeh g1 0.A. No.-
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(Door to Door Collection &
Transportation)

g TR fFrerl & fog




faErR @R
TR e vg e e
31 arqfre weuH f@id Door-to-Door Collection T4 Transportation
> fraraaa @ fog wnfelier

waﬁﬁmﬁam,wwmwmﬁm(mﬁ)%ﬁaﬂamm
udaﬁ-zowmmﬁmﬂvmwﬁﬁuﬁm%lmv@uzﬁawm
(NGT), 1S fawlt & 0.A No.606 /2018 &I AFHIT feTe—15.03.2019 B &4 4T,
frEr @1 STRufY 3§ R g% | T NGT, ¥ Reell g TRa R @ s
3 wrog ¥ ord SRS WHEA FaAEe, 2016 B @Ra g @ fag e m
2| fer @ W TR PeRt § o e weee @ frarae @ fag arfeRiEr wga
& TG B

T From o R T WUEY ¢ IRasT @ fag Pl ol B gare w9 ¥
o= He g BT —

1. Hd W HTX BT JUTHPRO (Segregation at Source)
2. WR—ER ¥ GUIHIFA bEN BT HUE wg gRagd (Door to Door Collection &

Transportation)

1. W W T 'ﬂm (Segregation at Source)

1.1 _m—w%maﬁmﬁe%q&wﬁﬁwﬁgwﬁwﬁﬁﬁaﬁmwﬁ
TF—TF A T o SwedE 7 2, wel W war § 1 Aen swed # g
m(aﬁﬁm)wmsﬂ?ﬁﬁwm(ﬁ%)wﬁ$ﬁmﬂﬁwﬁzﬁrﬁ
) AT I F ATEHAT A TADR AN B AFTRD DAl S|

12 9N IR @ PEPERY 3 W ¥ A oW g e i e swedd @ #a
GeM Portal @ A ¥ fmar Wi gRfea faar w4 |

13 orF ofie Y€ Ifid TR @ YUdNGU W FER-R @ fAg Door to
Door Campaigning F¥aTAl S Wl & | 36 @i ¥ w4 W Wig (SHG) A
ARemel @& TR o o1 v ®) R TR el & et 96 Household
Dustbin @1 faaxor 78 1 M, 991 R @l ¥ Household Dustbin @1 fawwor
@ 39 AReRl §N gRfed fear o1 wHar 21 SHG B wfReii @ qfier @
ALY 3 Annexure-A W T B T &l

1.4 Door to Door Campaigning g TR i & @ a1 § Q< "ienst &1 | (§
IR SHG AfRem) g T6 R uRv¥e U4 TR Yaad & Te @6 ¥ < Afecnl
1 U TE B Arfera far o | 7|

2. - ¥ QUTied oEw & WU ¢4 URaET (Door to Door Collection &

Transportation)
21 it TR FERl B guEiea O FURE B ER-ER |/ GUIU B TEE 5

RAFa /S w W Ao GRS 2
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22 W TR FFE F - | oW e (Re 1@ snifad) wuEw 1 wRasd
T SRE-AORfE/PeRPa B TR /AR-AWR @ WfdE Td sifde oW
IR P UBAH B AAT—ITeHT VUGV PRAT GARET BT BHT | ~

23 TR-WR § oW ORI WUEY T FR-EEPA/PeAGd w MG /AW
T P AERT B JTAR SUAK BT BRI |

24 QUIBIPd HER B YUY B IR A W i WA T
S-S / PeRIHd T TR /3A-AwR afy H frer vd @ wR @
HUET o & WAl ¥ (Compartment) FieT GFHRaEa fhar o |

25 W TR Ferl B e a8 i ¥ U Rl F aMFHe BRd §Y O aufire
IRV, STE—Sfba/PENGa 8 T B AARSATIR oA R
Iuerel FRMET YARET HAT B |

26 Ol AW & AraegHar 8, 981 TR B B W 1000—1500 R D T &
e o aulRe |uEw ¥ @ SR & A [P uied [§ [P SURIT
HugvEal @ @A GHARad a1 8|

27 o ORI WUEY 1 $1d TAF T YA€ 06:00 W 00:00 T qF G WY F v
T afds a3 # 10:00 § 12:00 T F HEAT YARET FET &1

28 N TR el @1 g dFrwld a9 g0 R F ape avd §Y o919 Sufine
Hogn & foy smawe el /Suewel § W w0 8 Swer qeaieT aR GeM
Portal & #eg® § %y AT GAREa a1 W |

29 W TR PR w-W A JUEFT FW F VAT FERGER Out Sourcing
Agency /e g /w3 weraar WE @ qRkanpl @ weaw § aN@r o wea
8| R @t § Outsourcing Agency o1 Rier WY oF MR Wusw 78 ¢
7 ¥R € 9E il Wd Herad WYE @) Akl @ WmH § orl g fs
W | NULM & dgd 7fed Wi WeTaar 998 (SHG) # wftens’ o 39 o §
o frar sy |

2.10 Longtemﬁmmwaﬁw%maﬁéuzmvﬁmgﬁﬁaaﬁm
AT AT |

211 R TR P B e wuer § ot mivdt At Ani-fafsd e enm | @i
WO FHARAl B S € B AgER AR S gRRET w8 | :

212 W TR Pl o 78 ARET w8 A Wi il g1 o s yEye
o1 B (fea sl was §om Ud fhawr srufie sRivawwr qor e @ frg
) wfafes S m—doh ¥ w1 o @ 2

213 W TR FerEd o d 87 ¥ R/ Taaie v /6ed | ST oY JIRe
@ wfafed MR g SereR wHvew v fuer v giRed fra w1 we
g WY W TR e wEieve § Sawearar R/ A9ie 6/ 6SF |/
@ U Community Bins @ &1 31 gfafad &¥ @ifd TR P Dustbin free 77T
S D |
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ANNEXURE-A

ﬂﬁﬂlﬁ?ﬂﬂaﬁﬁw’ﬁ—

(18

ﬁaﬂﬁﬁmmwa%mﬁmmwaﬂmmﬁﬁ

4. 8

B B
et

WY e 695 (SHG) wfdamen & |gafin

SHG ¥ #Afgamei
Cal:icf

' Door to Door
" | Campaigning

. O JURIT W i dER B WA W gahIaRel

(Segregation at Source) TR Hetll YaR—YER @ foI¢ Door to
Door Campaigning IR WAT 8| 59 & 8g W@ Hear
5 (SHG) @t Aftemi &1 wifem faar 9o wd 79 gw
TGSl @ BR—EX ¥ ga% 6 g9 ¥ 10 91 §P WY Source
R B FN D FH et aer, e Suee
YA Y Household Dustbin & T & e ®axt vg Al ¥
H g HER I B BEl O |

. P BN A€ B T Ar B 9@ FEw @ Mo s A

. fom R fAerl % sl 9% Household Dustbin @7 fawmor

a8 fdar mar, 99 TR Rl ¥ Household Dustbin &7

fagror ff g W wewar g (SHG) & #fkemsy grr |

HATIT ST el & |

. Door to Door Campaigning U4 ¥aR—¥6R 3 ARl dOR a%

TH-T97 R I TR et o T gr1 Suasr v
S, R SHG wiftensit g1 s= fAwiRa @€ & IEC =g
9T far WA |

Door to Door
Collection -

. TR Mo W W @F o qRdRl @ AeH ¥ ER—1

q TR WU & ol A ghlea &= waa §

. W8 WA WYE @ Afdemsi af Tricycle @ WROW 9§
ER-ER { F U o TR HR srawaeargaR ST

PN |

. Y WA WYE 91 A - ¥ fen @ g I

g AR 7|

Capacity Building

SRIFT Hraf B

Hure W9 ¥ fHarage 8 SHG @1 afeesi @1 Training $aral

W1 a9 d ©| e R @l ¥ Training Programme &7 ma@wid @) SHG &)
Afeesl B IR @R g WRIT a1 SeT | TR s/ aives WINER) g
SRIEd $Af oY F9Ha WA FERAT 99 (SHG) ot #fkensit & g, fanfa frar smam,
el S TR w@ 9% © M ool uRafaw &1 W Iooe B T gue TReE
-G W TR FGHRT/ DET® QRGN ¥qd A 38T |

MGG

SRIE &1 S 7 SHG 3 aAfeerell & uiRsfis & &9 § ydde Ak 200 ©.
gfafeT A R | ) 9 16 e Ul wuRer TR e g gffea s S
T€ M BT YA TeSal e /1441 o RTT / duw e I Imaer ¥ @ o @t

=
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& FI B MRF Platform
IR IARAT

kN .

YW FEX B MRF Platform q¥
NULM & wga 7fda w4 wergar wE
& Aol & A Secondary
Segregation (Paper, Cardboard, Glass,
Plastic sheet, Multilayer plastic gonfe)
DY TN WA ST |

TR FfB™ gRT 3o B35 )
Recyclables &R &) ard)
A B AT

A7 7 gy ﬂ.mmw Dry Waste Store
Room ¥ ierer—arert Wl mem arerar

Bailing Press gx1&t %¢ RDF a9

oI RN yee ¥ R yare—qy

(Solid Waste Management Process Flow-sheet)

N R B 390 g
Em&wﬂ!-q@.‘s W IARAT

T

e 619

& vd N s @7 : .
Divided Compartmental @ v MM wwb,. BT TEHRT
Vehicle 3 W § gv—ex &wﬂ.ﬂ..

¥ WIET (Collection) (Transportation)

3%555%&5"1
. Ooauoﬂv:uwiﬂmmxﬁmm&aﬂﬂﬁ&_
. %&ﬂmﬂﬁaﬁ&iﬂﬂa&ﬂmﬁ_

{19 Electric Shredder @1 ST 5 o wear &)
+  Compost Pit % g 30 VNN WP el g3 BN T 4

Decomposition Process ) @Rt &e & amas ¥ arar wwar &

I |

. Electric Sewing Machine 7@ WeraT 9 g o Ryamd HHRaw &Y

Khad", e )
. aﬂa@&ﬁi@ﬁ@ﬂ%gixﬁz@ggﬁﬂﬂﬁﬂwﬂﬂﬂaﬂﬁi
PR fived ok wie v Rive Y % A9orT sty ) wrgey @i

o %ﬂﬂﬂﬂmﬂ%%mﬂi\%\giﬂﬁuﬂﬂsﬁﬂgﬂa_

. %ﬁ\ﬂz\ﬂwﬂﬁﬂmaﬁﬂﬁwmﬁmﬁﬂﬁﬁmﬁﬁm%aﬂﬁ%%%aa_&wa
?Sagma&%%_uﬂ»&?gﬂﬁgm_ﬁ\ﬁmiﬂﬁrﬂmﬁnﬁﬁ&

- §9® Y EM Solution (Effective Micro-orgenisms Solution) ®1 fygw @y femar SR EM Solution
59 tedr A¥T—Yeast, Lactobacillus and photosynthetic bacteria) @ W &) gw Solution Organic

. ﬂﬁrﬁuﬂmz&naﬁﬂﬁﬂﬁﬂ@ﬂaﬁn%ﬂﬂ&ﬁﬂuoosmﬂﬁmaﬂ@:ﬁ.
aﬂﬂmzmo_sms_ﬁ_ﬂwﬁaaﬂﬂgaﬁaﬁaﬁogsw%:&ﬁmja&ﬂﬁg

. g.@@@a@ﬁﬂﬂmﬁﬁgaﬁ& e o s arfeg TN& " Muzaffarpur Jaivik e

M Tt & wovewr & ogeig
LE | 8¢ fafkpyg (Inert/Rejects) &Y
~¥| Sanitary Landfill Facility ¥ Sy

!

| e @ e
ST 72 g7 PAifksg
(Inert/Rejects) Y f& 10-15% 3
e 1l & g Oy
Inerts/Rejects ot Sanitary
Landfill Facility ¥ ¥

.__

Sanitary Landfill Facility

("~ o grr Sanitary
Landfill Facility Site &7
Develupment SWM Rules, 2016

B TS YARTa B )

~
r
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fEr |
Jar §,
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| ve, e DY) Y1 9
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(Processing & Disposal)
8 TR ferY & fag
LINENED)

M e R e e T

—— T T TR
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feerR W@R
TR AP vd smar feam
IR R yag @ e @ forg wrfeRier

el AP FAeE, IRT WRER gN Ww AR feE (@ed) & siwfa 9w sl
2016 BT fruraad @ TR frem ¥ a3 &) AFg U eRa ~rarereer
(NGT), ¢ Rl & 0.A No.606 /2018 BT AT fAiP—15.03.2019 P F&A Wf¥m,
figR @1 SoRuRY ¥ WO g | A NGT, T Reeh g1 wiRe s & st
¥ woq ¥ oNg JuRre YEUA Fgwmaeh, 2016 B w@Ra furaaT @ fog fw g
2| figr @ W TR Rt § O R yaud @ fraraaa @ fag arfaRier wga
= o @& B

TR AFTE 9N SURE BT TN §@ FI9eF (Processing & Disposal) 3 fr=fafa
Tt B gare 7 § 6o SR giRee I -

1.
2.

3.

Mol IS BT TR (Processing of Wet Waste)

T TS FT G (Processing of Dry Waste) Material Recovery Facility Centre
(MRF)

o ofRrel @ fAden dffed iefa & g1 (Disposal of Waste through
Sanitary Landfill)

yRAE o sulre yiem @ fraraas &g favmT g1 ifien ekt w9 @ wE
@l e 3 Y@ WERERY 3PS 3000 g Wie H Tohldl AT 20 IES
Compost Pit, Shredding Platform, Seiving Machine cum Bagging Platform, Dry waste
Platform &1 faior &R 8 wied Wawed (R fHar ™ 81 o TR Fom 8
Hed UEHa B SRHT B} A9 Feg & Siqiia AevEeargaR i Syl
@ ITHT Decentralised Processing Site @1 {01 #vd §Y o/ IuRe &1 Yars
w9 ¥ e ghiEa = | 38 o1l 3 afded i wR W B o R

T TR Ferdl gR1 AT (WRF 9 anifde sufire) was fad v smfire
B BRI R T GRARET B |

ws N TR e wE v T el @ wF-a3 A ve | i TR e
wfRd o it 3 WY REded /ddpa wra w® @ ghied w¥|
TR Pl gR g8 gihfed o g 5 R N seR @ sufie @
TF—F 5T S |

TEWRY X W 9P U4 IfIw R Bl A—IieT &1 BT o ghkead
fhar WY | AEEHATAR PR @l 1@ Mo e ve & 8 @ ¢ 39
JTT—NETT HRA P AT B WY | SNIRT ORI B FeAT—IHerT Bl & forg
MaegHAT AR PCC Platform @ Shed @ Zr@wT Model Estimate ¥ @ TS €|
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1.1

o Rag Pickers & Waste Collection # WfAe &% ¥g T7H ¥o7 PPw ¥R W

ATEd BYA B PRATY B GG TqwE ™ Jwaiid @ Rag Pickers fiffed &
Gl 911 WY |

Wi faffeq F=RT I arell (Rag Picker) &1 FR—fama gr1 doliga far smom
T TR—fra gRT ggaM—93 faar | |

T TR P dE gFiatd IIRT sed) g P Rafsd BR 9 g
Recyclable &aR & fAquqres & |

Ml BIS BT THGR (Processing of Wet Waste)

TR @ A0 &9 4 IT= e & el a9 @ weeRer o
gfdga s | :

. HIpd UG (Centralised Process) 37eraT,

@ fa@=led ugfy (Decentralised Process)

. DHNPA UGM (Centralised Process) : W TR fiom ot SHE @
SYTRRT & 8, 9 W guaed (Segregated) WRE 9 siw agfre
B TP Centralised Processing Site W Uaf3d B, MIF TN B gH@IT
BT Yifad av |

9 f3@Ipa TERT (Decentralised Process) : 0% TR e @@ o @
Wﬁ,ﬁ%ﬂ%ﬁﬁﬁﬁﬁnﬁ(W%ﬁaa
st @ oy, TR aRee # s—6 @t @ R vd TR SamE F o—10 st B
%Q)WWW%@W%MW}W%@%

ﬁmﬁénﬁwﬁ/%awwmmmrmﬂaw
WW@WWWWW@WWWW
gl

(Pit Composting-Muzaffarpur Model) & g ¥ wff R frerg MY a3t o
TR Frfafed Y ™ oy o ¥ gk a 9oy € —

()  Compost Pit & Tgat Wa ¥ IRTA & Derd @ v |

(i) TRIT B RIS FWN M 3 MR A 16 =T & |

(iii) W/am/q@qﬁaﬁtﬂé—mégﬁﬁwmﬁm%m%waa
@ IR Tgm T e Decomposition &t Y 99 & oy w@r o
HHT Bl UN/YR TW @ BR-BR IPS W P P AU Electric
Shredder &1 S9N gy o Waam 2|

(iv)  Compost Pit # T 30 Ve T BCT 3T B g WY |

(v) ¥9% W EM Solution (Effective Micro-organisms Solution) #' s v
femr Sl EM Solution 91 et JAT—Yeast, Lactobacillus and
photosynthetic bacteria) #T |4 ¥ | T8 Solution Organic Decomposition
Process @t @Ra &% ¥ wasR ¥ o o w@ar

(14
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(vi)

(vii)
(viii)
(ix)

()
(xi)

(xii)

(xii)

B=

A—T9 W Shredded M FeR F Tea § ANE Mot TR I FR 30
cmﬁWW@MWEMSomﬁoniﬂmﬁ%mml
&% Ufpar 3 Compost Pit @ ot 8 & WA <=1 ST |

45 oA @ TT Ry w9 ¥ RulRd @R 31 TR Femeey S8 gam i@
Manually B gl # e @ fg e § ey |

THd ST 9fde @e @ Electric Vibratory Siever §RT Sieving D A
} g T S W B

o 9% @ @ 5 fdul @ Cotton/Jute ¥ ¥ TP Digital Weighing
Machine @1 FEGaT ¥ a9 T} o a1 S W B

Electric Sewing Machine @ ¥&raar & da ot femg gffdem oY |

% 5y T 9 &7 AWUR RAF (Trade mark) GFRET féar wrr =@ifev,
JAT—"Muzaffarpur Jaivik Khad".

R R W e g A R & T § @F H) ™ o a1
RS 0 v B oy sy Riwew ok wie & red @ 9 06
faqu @R st Fger @ |

dftm Y A W g @€ B PR Ram/ =/ feam aft B 3w @
wTae fdsar oy |

o IJATHATTAR TG Suitability & IR W PR vd goa TR Aol gr1 @t o
<& ufhar @) ft a9 HEd

12 fodea T & @ Wl | A9wW@e $1 g FEfiReq Faed o SwanT
¥ AR O HedT ¥ (399 U wad wegdr W o Afeene @ fecy w A AU

f&ar 7 W §) —
() Ul W WX 3ife) AR ¥ 81 SMURIE & Unloading Y& 2 Nos.

Mt FW BT Compost Pit § SeH 8

(i)  Shredder Machine @ T ©q : 1 \No.

(i) e @ T I8 F wEiaww. R @ 3 R : 2 Nos.

(iv)  Electric Siever Machine & Telel &q : 1No.

(v) IfdF @g & Packaging 37 : 1No.

(vi)y @ogex vfdfe g fam afe : 1 No.
o 3R T 1 wWRR : 2 Nos.

(vii)

@ : 10 Nos.

E-

13 Rodea ywRT @ @ v W AR STl @ SaRaTgaR AaER 3

ST O gepall & —

)
(i)
(iii)
(iv)
v)

Shredder Machine © 1 No.
Electrical Siever Machine :  1No.
Digital Weighing Machine : 1 No.
Electrical Sewing Machine : 1No.
Bailing Press Machine (for RDF) :  1No.
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2.1

2.2

23

24

25

3.2

3.3

34

YW e & FAWT (Processing of Dry Waste) Material Recovery Facility
Centre (MRF)

TR Frerl gRr FFIRET Wige W @ T Y@ Has B Secondary Segregation
3 @ PR 3 o AT <ewld w® @ 9 @ S 9 wdwem sl ol
Rergaaed Il & Y1 fiad e wWd ey 9qF 3 Afeeel @ A W
T FEs A W FaT &R Rar oy, R 9] a e & 91 o1 a1 ¥ SHG
Group @1 AlEeal & AT U9 ARY 3 Annexure-B Ter &t T &

TR RIS W R T G HAX DI I Geradl WE @I Aol 3 Aegm 3§
Secondary Segregation #X A= Hof Ton—AWR, FSaR, o, TefAfRE 3,
PET Bottles, Muitilayer Plastic, Plastic Sheet, Tetra Packs, Plastic Toys, Cloth, CIES |
ST BT FSAT—IHCT FUBY IR ¥@ T Gifdea o |

Secondary Segregation & HEgH § AT fFY T Y& HAH F ¥ Recyclable

@ B B DG A B AR HETG ENT §9 o WaaT £ 59 A e

gwﬁam%mmwwwaﬁmaﬁmwﬂmmmw
!

I9 §U qW O IURAE B ARAT U9 @ WA § SRS, (Refuse Derived Fuel)
IR geenvYT B e @i /diar wiie § A o " 2

TRl @ A fwar g (f%h7 fire (Inert Waste/Rejects) a1 9wy
worl giAfed e am «

oI IRt BT fAYEM (Disposal of Waste through Sanitary Landfill)
il TR el o Ak sufie @) o st framee), 2018 @ e
Fuer &1 yeue fear o giifeg &% : -
ﬁmaﬂﬁﬁ(lnenWastefRejects)aﬁwmmﬁ%ﬁmW‘lﬁW
R X Ages & 2
Sr; ZE@W“} U A RO Wi (Sam'%tgry Landfill Site) Suwer =& 2, 9
o+ fAferg smfire &1 fAges ATIIHAGER qH TR = B
fafed #= SuanT § R W
@WWWW@WW(Sa.rﬁtaryLanclﬁllSite)WT&pfg,?r
Sanitary Landfill @R &= 3g Yot 4f o1 sfwew /w0 ax o ¥ Yo
YA B AeTeT/H Freraw A9gS B AR I WA § - :

I g o1 Sfrgor

wH| e o R
il | A @ afgfa
| o 10 fo.
1 10 TP (Population less)
) - - 05 f&l. M &1 v —
EIRLE (Population less) | , ¥y q=

, TR Y= 25 Ths 03 ¥ 05 fa=.

B ] (Population less)
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35

36

37

38

426

Y

4fy o7 el (Senitary Landfill) H7-8—F4 15-20 sl 9% gom @& forg wafw
7 Q27 B T e R G B A @ AU woEg wE ¥
o S e f6y Sd |
ﬁﬁmwwwwﬁmﬁﬁsootﬁam#?mw,w
I 200 Hex, SR, AT wiel], Widote STt AR e SRl i & 200
frex qen FFTTEE a1 5O oreS ¥ 20 fAL @ gf W e | auld, fRy AEe
ﬁ,{fﬁmwﬁwﬁﬁmﬁﬂm/m@mﬁwwﬁmaﬁmﬁf
T U5 W @Y N @ 9% fIRTee /gaEaes ¥ 10 ok 20 fFH. @ Q¥ @
sy e e o o € ad fitw W, TR, Tsaqel smariy &5,
gdiier TR—AR &3 3k T 100 Tt ¥ T TS AqQ B ATH B IR A
RoT R @ o gl A1ET < S|
¥ TR P R Landfill Site @ &7ar 5 < ufa 7 @ s &, T T
fru START F ol A ardt 9 sfaeta 9B} W (Buffer Zone) @ ek &g
w59 QY FRiFT aRYg § WUd @) aur e ik ghRew wvi
Legacy Waste/Old Dump &1 ¥&€+ -~
i T TR fer ¢d § ¥ T3 o Ul & wiel @ 9 R SHH
fer 4 9t &1 gdE (Reclamation of Land) & & gfRad o |
ii. Legacy Waste/Old Dump & fide Ud sraeasdargaR 1 &1 JHiew 3
afre  fumArael, 2016 (Schedule-l, Clause-J) & 3rgwd fdar S

gFREa s |
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Recycling U@ &+ arg &1 & TR @y
HATE) ATl B FEAT GhARET B |

& Y@ W & Secondary Segregation H

Ao o wd wergal Afecnel o gl ¥
H4Rg wwll TR FeE gRT & S9ee SR
reft, S¥-Gloves, S<, Safety Mask eI |

_ ANNEXURE-B
wﬁmﬁﬁmmmﬁmﬁmmwﬂmmm
oM T o A fageelt -

E.' mﬁ aﬁﬂ w4 eI g (SHG) #fewil. %I wewifar SHG ¥ #fgams & &

| Sae<o g (MRF Platform) R @ T8 G

F@x B NULM & agd fd W@y |erdal WF

£ afdemelt @ Wegs ¥ Secondary Segregation

R A= A ga-Twm Feas, T,

&+, PET Bottles, Multilayer Plastic,
Plastic Sheet, Tetra Packs, Plastic Toys, Cloth, | 7Y g ER1 YD
MRF g goTe B AT HUEY HY @ 1 | MRF Center WX Secondary
| (aisal HaeT B | Segregation ®g 04 SHG
Recovery |, o arepr wufed &0 @ ood ¥ W | ARERA @ Fm W

Facility) e 21

Capacity Building

SRE wrl $ gars w9 W o 8g SHG &1 #iEensil 7 Training SR
ST 9 E | H§fa T @Y ¥ Training Programme &1 SIS @ SHG @
AR B SRIGT P &g URIRE R S| TR SRgE / SEued TEEen) N
mm%gmﬁamﬂmw(m@aﬁqﬁwaﬁaﬁﬁﬁﬁaﬁmm,
RrT ITHT IAE T 9= € 9 are TIRARS B W Seord 8N T gwel e
T R R e/ ST TSt &g @ | |

bl i)

. SR o R 39 SHG & Aierel & wRkafe & wY # yd@ Afedr 200 T
gfifeT & ) § &) 9 Ud 3! Suffy §uRe TR e gRn giRie wxen S|
wmmwmw/maﬁﬁﬁm/mmﬁﬁmﬁﬁmm

21
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N
~

o

3

B T e am—rg
02 Y11 SwedF (81 g9 Hien)
P71 fawor

oI IR y§ee 8q WiHaT yars—us

(Solid Waste Management Process Flow-sheet)

L

WE 3! AReRl @ T Q@

ﬂzw_ﬂaﬁ.ﬂuﬂﬂuﬂ
TAR-TIR gfaa awr)

T v T s o

WAL
b

Y& =Y g 9 (Source) : Divided Compartmental ™ ﬂaHM H@Hﬂ .
R & R N wer o) Vehicle & wrem @ sr—w T rtation)
3T | ¥ HUEYT (Collection) {rareportation

‘P

== »” . T T T R i
Y& T B MRF Platform N T 37 393 fyg
R IARAT faiRa Platform W= SamET
¥ ¥

Y@ FEX B MRF Platform G T v 71 frmres Praa a8 § oer — .

@) ARt @& AeE | Secondary »  RAE B RS B FN M B MR B @ wg v T 58 PR (InertRejectsy 3t | -
Segregation (Paper, Cardboard, Glass, < T/UN/gE TR ) O U gmd X wen iRad @ 9w B SR &3 B R TG men e 3 R . ._ ¥ ST
Plastic sheet, Multilayer plastic 1fZ) Decomposition @ 7l @@/ # v var Wi wwa 2 /9 W @) BR-u gme e @ Sanitary Landfill Facility .

BY IJT—3el T GRS HIAT |

oy
TR A6 gy aenT 7Y T
Recyclables &R & $a1d)
qrel B 4G :

¥

Room ¥ eri—sran W @ sperar

A9 T ¢ BN B Dry Waste Store

Bailing Press s®wiel &% RDF 7977 |

b

fif¥pa smf¥re (nert Waste/Rejects)
e |

fére Electric Shredder o1 SwairT by o waar &)

5 ooava_:;miaua%aaydm%ﬂﬂaﬁ_ 4

+  §98 HU EM Solution (Effective Micro-organisms. Solution) B f3$F @R AT WM | EM Solution
&9 Tl Tem—Yeast, Lactobacillus and photosynthetic bacterin) &7 w959 2| TE Soution Organic
Decomposition Process 1 @Rar 3 ¥q @raeR f ‘ran o1 waar 81

. ﬂalﬁﬂﬂmianaaﬂﬂwiﬁ@@&ﬁn&@ﬂ%%ﬂﬂuogaﬁa@ﬁﬂaﬂﬁ

. ﬁmﬂﬁmzmo_asﬂ@«aa@sﬂ@:_mdq@aﬂo,vaua%:&ﬂ%dﬁﬂaa@
T |

» 45 RN B A R WY W Rl @" o
A @ fow A dag

: mﬂmwaﬁ_&ag@&ﬁnim_gan<=§5m§2Hﬁwasam&aﬂxanﬁmﬂﬂ e & |

- W GfE wrE @ s @R B CottonsJute ¥ % P Digital Weighing Machine 7% weraar U g B
% o o woa ¥

N m_ooimmoiiwzunizo@n_ﬂmﬂm._ﬂﬂﬂmw@ﬂﬂ%ﬂdmﬂ«_

. uﬂgggﬂﬂﬂz@ﬁﬁsgaﬂwv
Khnd",

N ggi%ﬁﬂﬂ%@-ﬂuﬁ:ﬁﬁﬂ@&iﬁﬁﬁﬁgﬁﬂ%ﬂ I
mER ek oy @i 9t firve., o WY U@ R e e seer @)

) %mﬂnﬁi%ﬂmﬂ%g\i@\g%m%miﬁﬂﬂzmﬁﬁa_

%Hﬂﬂﬂaﬂm@»ﬁzs__é%ﬁﬂﬂ

!

@ W@ NS FeY B ywwvor
IRiq T gy ey
(Inert/Rejects) S f5 10-15%
s € B Wk W
Inerts/Rejects &Y Sanitary
Landfill Facility % Sw|

¥

j Sanitary Landfill Facility

—

AR féar ST ARy, Ten&rMuzaffupur Jaivik r..

("R F®1@ gRT Sanitary
Landfill Facility Site &7
Development SWM Rules, 2016

@ IFET YARaa o)
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2016 B UTael & SFTAH § TR HT, O.A. No. 60612018 F Freyics 16.01.2019
aﬁwﬁamzﬁaﬁmzﬁwﬁmmmuﬁwﬁﬂéﬁﬁmm
tﬁ’ﬁ(Special Task Force) &1 9 Aeqq ﬁv_{ﬂ STy 8 -
1 7o TR (sreger)
2 Yfery srefers
3 WRIYTT 99 THed ISR (W wfm) :
4 e, frenm fafr Jar aife<or (District Legal Services Authority) g1 ATfig T

w-a{%--ﬁﬁﬁv@ﬁﬁwmmmammuﬁaﬁmam
Wﬁuﬂmﬂ 2016 @ WraETRl B ava g 9Ra TR o™ vq smam
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ﬁmmmwmm%maﬁmmw
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631
Ranking system of Urban Local Bodies of Bihar

The system of ranking of ULBs in the State will be based on level of compliance with
respect to following criteria and marking system

Sl Criteria Marks
No
1. 10
100% 10
Below 100% 7
Percentage of Wards covered with Door to Door Collection of up to 95%
waste (Municipal Solid Waste)
Below 95% 4
up to 90%
Less than 0
90%
2. 20
100% 26
Below 100% 15

Percentage of Wards covered with segregation at source | ypto 95%
including segregated transportation :

Below 95% 10
up to 90%
Less than 0
90%
3.
10
Operational Dry Waste disposal facilities (MRF) at processing
sites.
Yes 10
No 0
4.
Percentage of wards covered with operational Wet Waste 25
processing unit
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- Y
100% 25
Below 100% 20
up to 95%
Below 95% 15
up to 90%
Less than 0
90% |
Landfill site availability 5
Yes 5
No 0
Adoptation of SWM byelaws in ULB 5
Yes 5
No 0
|
Percentage of Households provided with toilet facility 15
(IHHL/CT). (As per target)
100% 15
Below 100% 12
up to 99%
Below 99% 9
up to 98%
Below 97% 6
up to 96%
Below 96% 2
up to 95%
Less than 0
95%

(so
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L33

10
100% 10
Percentage of wards provided with road sweeping facilities Below 95% 7
up to 90%
Below 90% 5
up to 80%
Below 80% 0
Total Marks 100
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o ..3’ /
+HStHea
Govt. of Bihar
Urban Development &Housing Dept.
SWM Ranking of Cities and Towns as on 28/06/2019
Sl.No Name of District Name of ULB Total Marks

1 Gaya Bodhga_xya Nasai}’anchzyat 80
2 Sheohar Sheohar Nagar Panchayat 70
3 Muzaffarpur Muzaffarpur Nagar Nigam 70
4 Supaul Supaul Nagar Parishad 67
5 Gaya Gaya Nagar Nigam 60
6 Sitamarhi Sitamarhi Nagar Parishad 55
7 Munger Munger Nagar Nigam 50
8 Siwan Maharajganj Nagar Panchayat 50
9 Kaimur Bhabua Nagar Parishad 47
10 Kaimur Mohaniya Nagar Panchayat 45
11 Kishanganj Kishanganj Nagar Parishad 45
12 Siwan Mairwan Nagar Panchayat 42
13 Araria Araria Nagar Parishad 40
14 Siwan Siwan Nagar Parishad 40
15 Supaul Nirmali Nagar Panchayat 40
16 Patna Phulwarisharif Nagar Parishad 35
17 Nalanda Biharsharif Nagar Nigam 35
18 Purvi-Champaran Pakridayal Nagar Panchayat 35
19 Jamui Jamui Nagar Parishad 35
20 Aurangabad Aurangabad Nagar Parishad 35
21 Aurangabad Daudnagar Nagar Parishad 35
22 Jehanabad Jehanabad Nagar Parishad 35
23 Samastipur Samastipur Nagar Parishad 35
24 Bhagalpur Bhagalpur Nagar Nigam 35
25 Darbhanga Darbhanga Nagar Nigam 34
26 Rohtas Nasriganj Nagar Panchayat 32
27 Sitamarhi Dumra Nagar Panchayat 30
28 Araria Jogbani Nagar Panchayat 30
29 Samastipur Rosera Nagar Panchayat 30
30 Rohtas Sasaramn Nagar Parishad 29
31 Nawada Warsaliganj Nagar Panchayat 27
32 Katihar Katihar Nagar Nigam 27
33 Kishanganj Thakurganj Nagar Panchayat 27
34 Gopalganj Gopalganj Nagar Parishad 27
35 Madhubani Madhubani Nagar Parishad 27
36 Nalanda Hilsa Nagar Parishad 26
37 Paschim-Champaran Narkatiyaganj Nagar Parishad 26
38 Patna . Bakhtiyarpur Nagar Parishad 25
39 Nalanda Islampur Nagar Panchayat 25
40 Rohtas Bikramganj Nagar Parishad 25
41 Buxar Buxar Nagar Parishad 25
42 Buxar Dumraon Nagar Parishad 25
43 Muzaffarpur Kanti Nagar Panchayat 25
a4 Munger Jamalpur Nagar Parishad 25
45 Arwal Arwal Nagar Parishad 25
46 Saran Sonpur Nagar Panchayat 25
47 Saran Parsabazar Nagar Panchayat 25
48 Madhubani Jhanjharpur Nagar Panchayat 25
49 Banka Banka Nagar Parishad 25
50 Vaishali Hajipur Nagar Parishad 21
51 Begusarai Baliya Nagar Panchayat 21
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sl. Name of District Name of ULB Total Marks

52 Patna Patna Nagar Nigam 20
53 Patna Barh Nagar Parishad 20
54 Patna Mokama Nagar Parishad 20
55 Nalanda Rajgir Nagar Panchayat 20
56 Nalanda Silao Nagar Panchayat 20
57 Rohtas D.Dalmiyanagar Nagar Parishad 20
58 Rohtas Nokha Nagar Panchayat 20
59 Rohtas Koath Nagar Panchayat 20
60 Bhojpur Arah Nagar Nigam 20
61 Bhojpur Bihiyan Nagar Panchayat 20
62 Mugzaffarpur Motipur Nagar Panchayat 20
63 Purvi-Champaran Raxaul Nagar Parishad 20
64 Paschim-Champaran Bettiah Nagar Parishad 20
65 Vaishali Lalganj Nagar Panchayat 20
66 Begusarai Bakhri Nagar Panchayat 20
67 Munger Haveli Kharagpur Nagar Panchayat 20
68 Jamui Jhajha Nagar Panchayat 20
9 Sheikhpura Sheikhpura Nagar Parishad 20
70 Sheikhpura Barbigha Nagar Parishad 20
71 Khagariya Gogri Jamalpur Nagar Panchayat 20
72 Aurangabad Rafiganj Nagar Panchayat 20
73 Aurangabad Navinagar Nagar Panchayat 20
[ T4 Nawada Nawada Nagar Parishad 20
75 Pumia Purnia Nagar Nigam 20
76 Saran Rivilganj Nagar Panchayat 20
77 Saran Marhaura Nagar Panchayat 20
78 Gopalganj Mirganj Nagar Panchayat 20
79 Gopalganj Kataiya Nagar Panchayat 20
80 Darbhanga Beripur Nagar Parishad 20
81 Bhagalpur Sultanganj Nagar Parishad 20
82 Banka Amarpur Nagar Panchayat 20
83 Saharsa Simari Bakhtiyarpur Nagar Panchayat 20
84 Medhepura Madhepura Nagar Parishad 20
85 Medhepura Murliganj Nagar Panchayat 20
86 Begusarai Bihat Nagar Parishad 17
87 Patna Masaurahi Nagar Parishad 15
88 Patna Fatuha Nagar Parishad 15
83 Patna Maner Nagar Panchayat 15

90 Patna Vikram Nagar Panchayat 15-
| 91 Rohtas Kochas Nagar Panchayat 15
| 2 Bhojpur Jagdishpur Nagar Panchayat 15
93 Bhojpur Shahpur Nagar Panchayat 15
94 Bhojpur koilawar Nagar Panchayat 15
95 Muzaffarpur Shahebganj Nagar Panchayat 15
96 Purvi-Champaran Dhaka Nagar Parishad 15
97 Purvi-Champaran Sugauli Nagar Panchayat 15
98 Purvi-Champaran Areraj Nagar Panchayat 15
99 Purvi-Champaran Chakiya Nagar Panchayat 15
100 Purvi-Champaran Kesariya Nagar Panchayat 15
10 Paschim-Champaran Bagaha Nagar Parishad 15
102 Paschim-Champaran Ramnagar Nagar Panchayat 15
103 Vaishali Mahnar Nagar Panchayat 15
104 Vaishali Mahua Nagar Panchayat 15
105 Begusarai Teghra Nagar Panchayat 15
106 Lakhisarai Lakhisarai Nagar Parishad 15
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Sk ... Name of District Name of ULB Total Marks
107 Khagariya Khagariya Nagar Parishad 15
108 Gaya Tikari Nagar Panchayat 15
109 Nawada Hisua Nagar panchayat 15
110 Jehanabad Makhdumpur Nagar Panchayat 15
111 Purnia Banmankhi Nagar panchayat 15
112 Araria Farbisganj Nagar Parishad 15
113 Kishanganj Bahadurganj Nagar Panchayat 15
114 Saran Dighwara Nagar Panchayat 15
115 Saran Ekmabazar Nagar Panchayat 15
116 Gopalganj Barauli Nagar Panchayat 15
117 Madhubani Jainagar Nagar Panchayat 15
118 Bhagalpur Kahalgaon Nagar Panchayat 15
119 Supaul Birpur Nagar Panchayat 15
120 Patna Khagaul Nagar Parishad 12
121 Patna Naubatpur Nagar Panchayat 10
122 Patna Khushrupur Nagar Panchayat 10
123 Purvi-Champaran Mehsi Nagar Panchayat 10
124 Paschim-Champaran Chanpatiya Nagar Panchayat 10
125 Sitamarhi Bairginiya Nagar Panchayat 10
126 Sitamarhi Sursand Nagar Panchayat 10
127 Lakhisarai Barahiya Nagar Panchayat 10
128 Katihar Manihari Nagar Panchayat 10
129 Madhubani Ghoghardiha Nagar Panchayat 10
130 Samastipur Dalsinghsarai Nagar Panchayat 10
131 Bhagalpur Naugachiya Nagar Panchayat 10
132 Saharsa Saharsa Nagar Parishad 10
133 Purvi-Champaran Motihari Nagar Parishad 5
134 Patna Danapur Nagar Parishad 5
135 Bhojpur Piro Nagar Panchayat 5
136 Sitamarhi Janakpur Road Nagar Panchayat 5
137 Begusarai Begusarai Nagar Nigam 5
138 Gaya Sherghati Nagar Panchayat 5
139 Purnia Kasba Nagar Panchayat 5
140 Saran Chhapra Nagar Nigam 5

“141 Sitamarhi Belsand Nagar Panchayat 0
142 Katihar Barsoi Nagar Panchayat 0
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Inauguration programme of door to door collection with segregation
at source by Hon’ble Chief Minister of Bihar Sri Nitish Kumar on World
Environment Day (5" June, 2019):
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Door to door campaign by Self Help Group members/volunteers for |
segregation at source: '
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Minutes of the second State Level Committee meeting held on-22.04.2019, .
under the Chairmanship of Hon’ble Mr. Justice Samarendra Pratap
Singh (retd.), in compliance with the dircction passed by the Hon’ble

National Green Tribunal, New Delhi, vide its order dated 16.01.2019 in
OA No. 606 of 2018.

The second meeting of the State Level Committee, constituted by the Hon’ble

Tribunal, was held on 22.04.2019. Attendance enclosed.

The Hon’ble Chairperson welcomed all the members of the committee and then,

reviewed the compliance of the directions/decisions given/taken by the Committee

in its first meeting.

Member Secretary, Bihar State Pollution Control Board apprised the Committee of

the developments in connection with the decisions taken in the earlier meeting.

I STF has been constituted in all districts, vide Notification No. 378E dated
05.04.2019 of the Department of Environment, Forest end Climate Change,
Government of Bihar. As per instructions of Chief Secretary, Bihar, first
meeting of STF has been held in various districts. However, proceedings of
the District Level meeting have not yet been received.

Il The issue of Solid Waste Management at Railway Stations, Bus-Stand and
other public places may also have been discussed in the aforesaid meetings
of the DLCs/STF of which presently there is no information,

III. Control rooms have not yet been set-up.
IV.  Interaction with local bodies is being done.

V.  Principal Secretary, Panchayati Raj Department has been included as
member of the State Level Committee as notified by the Department of
Environment, Forest and Climate Change. Action plan for management of
solid waste in rural areas has not yet been prepared. However, instructions
have been issued by Panchayati Raj Department that untied funds lying with

the Panchayat shall be spent on solid waste Mmanagement on priority basig

(16 ,,
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The Chief Secretary has also given direction that door to door collection of
wastes be initiated, cleaning of drains be done atleast once a week and sites
be identified for collection of solid wastes in all village panchayats.

V1. IEC, activities are being done by way of hoardings, jingles, signages and
public interactions. However, its coverage shall be extended and post
election, it will be taken up on a larger scale. |

VII.  Bihar State Pollution Control Board, has adopted the formula proposed by
the Central Pollution Control Board for computing Environmental
Compensation and has also formed an internal committee to compute the
Environmental Compensation which will be levied on polluters.

VIII.  Chief Secretary, Bihar is personally monitoring the progress of compliances
through video conferencing with District Magistrates on a regular basis. As
per his instructions identification of sites for sanitary landfills and waste

processing units in all ULBs have to be completed by 30" May.

The Hon’ble Chairperson expressed his satisfaction towards the work being done

and thereafter upon deliberations, following decisions were taken:

1. Hon’ble National Green Tribunal has directed Clkief Secretary to hold
monthly review meetings. Accordingly, all District Magistrates have been
directed by Chief Secretary to hold meetings fortnightly. It was decided that
the days of meeting be fixed as ¥ and 15" of every month, and in case of
holiday, it shall be held on the next working day. Proceedings of the
DLC/STF meeting shall be sent to Department of Eavironment, Forest and
Climate Change, Government of Bihar with a copy to BSPCB.

(Action: Department of Environment, Forest
and Climate Change.)
2. In the meetings of DLC/STF, the issues of management of solid waste at
railway stations, bus-stands and other public places shall also be dealt with.
(Action: Urban Development and Housing
Department.)

3. Contro! rooms shall be set up in all districts with following members:

(148)
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() Nominee of District Magistrate (not below the rank of Deputy

Collector).
(i)  DTO
(i) Executive Officers of Urban Local Bodies.
(iv)  Head Quarter Range Officer from Forest Department.
(V) Any other officer of the district nominated by the DLC/STF.

Control room shall deal with violations timely and effectively. It will have a
whatsapp number through which general public may upload pictures of
violations and lodge complaints. A record of such complaints received and
action taken shall be maintained which will be regularly monitored by

DLC/STF.

(Action: Department of Environment, Forest
and Climate Change.)
Action plan to deal with soljd waste management in rural areas be prepared
within two months,
(Action: Panchayati Raj Department and
Rural Development Department.)
Urban Development and Housing Department, Government of Bihar shall
make extensive use of IEC tools in wards where door to door collection and
~ segregation has not yet started.
(Action: Urban Development ang Housing
Department.)
'Environmental audit through SPCB be conducted of all sanitary landfil] sites
(>5TPD) so far identified.

(Action: Urban Development ang Housing

Department and Bihar State Pollution Control
Board.)

Tapping/Screening of all tributaries of Ganga be 80t completed within three
months. '

(Action: Urban Development and Housing
Department.)

(14S)
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Central Ground Water Board (CGWB) be asked to give an action plan to
deal with the depleting ground water resources in the State.

(Action: Bihar State Pollution Control Board.)
Comprehensive Guidelines be issued from Environment, Forest and Climate
Change Department regarding protection and conservation of all water
bodies and wetlands in the State.

(Action: Department of Environment, Forest

and Climate Change.)
Minor Irrigation Department be requested for formation of State Ground
Water Authority to regulate withdrawal of ground water in the State.

(Action: Department of Environment, Forest

and Climate Change and Minor Irrigation

Department.)
Tendering process for additional CBWTFs in the State be carried out within
three months.

(Action: Health Department.)
Letters have been issued by State Health Society, Bihar for tagging of all
Health Care Facilities and Additional Primary Health Care Centers. Its
progress be monitored and it be ensured within two months.

(Action: Health Department.)
A report from Civil Surgeon of the Districts be obtained regarding
enforcement of closure directions issued by Bihar State Pollution Control

Board.
(Action: Health Department.)

The Hon’ble Chairperson thanked every member of the committee for their valuable

inputs. The date of the next meeting will be communicated later on.

Mr. Justice Samarendra Pratap Singh (retd.)
( 1LL) (Chairperson, State Leve| Committee)
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Memo No. W\

Lopy forwarded to:-

1.

2. Principal Secretary, Urban Development Dep
5,
4. Principal Secretary, Department of Environment, Forest and Climate Change

5l

Patna datech: o6 S ¢ 3

Principal Secretary, Panchayati Raj Department, Government of Bihar.

artment, Government of Bihar.
Principal Secretary, Heaith Department, Government of Bihar.

Government of Bihar.

Secretary, Rural Development Department, Government of Bihar.

for information and necessary action,

(s (¢
Alok Kumar

(Member Secretary, State Level Cclmmittee)
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Proceeding of the meeting of River Rejuvenation Committee, Bihar dated

27" March,2019

A comprehensive action plan for restoration and conservation of polluted
river stretches in Bihar has been prepared and submitted to Central Pollution
Control Board. To review its implementation a meeting was convened under the
Chairmanship of Principal Secretary, Environment, Forest & Climate Change ,
Govt. of Bihar on 27™ March, 2019. The meeting was attended by the members
of RRC and special invitees from the Department of Water Resources, Central
Ground Water Board (CGWB), Minor Irrigation Department & Rural Development
Department. After detailed discussion and deliberations, following decisions

were taken:

(1)  As per the orders of Hon'ble NGT, no industry shall be permitted to extract
ground water for industrial and commercial purposes unless it has obtained
permission from the Central Ground Water Authority (CGWA). However, there is
lot of pendency of applications at the Authority level; Awareness also seems to be

lacking amongst the géneral public. Hence following directions were given in this

J;gard: _
(i) Director, CGWB shall dispose of the applications (less than 10 KLD and

complete in all respects) within a maximum period of 15'days. In case of

any document wanting from the applicant, online clarification shall be

ralsed within a week ;
(i) A letter be sent from the State Gowt. to Central Ground Water Authority

(CGWA) requesting early disposal of applications received from the State;

SAfi) Notices to be published in daily Newspapers informing the industries and

. general public regarding the mandatory provisions of law;
(ivy Awareness meetings be held by Bihar State Pollution Control Board &
Central Ground Water Board with BIA, BCCl and other Industry

Associations to make them aware of the mandatory requirements:
it 4

| /
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(v) The list of documents necessary for getting approval f.r-om the CGWA shall
be made available on BSPCB's website and this be also made available to
the Industry Associetions;

'(’(2) it was pointed by the Director, CGWB that 102 blocks cf the State are now
in the semi-critical, critical or over-explolted category. In view of this, there is
need:~for regulating use of ground water for irrigation purposes. Director, CGWé.
was requested to give a recovery plan and proposed Action Plan for the same.

(3) Though the State Govt. has notified Ground Water Act for regulating and
management of ground water and rain water harvesting structures now form part
of the approved building plan, its actual compliance needs to be assessed. Urban

Development & Housing Department may seek compliance report from the ULBs

in _this regard.

(4) . Representative from the Urban Development & Housing Department was .
asked to submit the latest report concerning the foll.owing:

() DPR preparation status regarding setting up of STP at the 5 polluted river

- stretch Iocatlon towns of Ruxaul, Narkatiaganj, Ramnagar, Jogbani & Fatuha.

(ii) Progress/status of setting up of STP & | & D network in the Ganga frontline

towns;

(m) Status of open defecation free endeavour along polluted river stretches;

(w) Status of DPR preparation for Solid Waste Management in the aforesaid 5

| location towns.

(5) . " Rural Development Department shall also give status report on the success

Of‘.o.;';en'deftar:ation free endeavours along these polluted river stretches includlng
the main stem of Ganga. . '

) : Urba_n ngelopment & Housing Department, Govt .of Bihar was to ensure

that there shall be no dumping or landfill sites for any kind of waste within 500.

(191 \\/
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meters fro ;
m the edge of rivers . Also Solid Waste Management be taken up on a

Dl’lorlty level along the polluted river stretches.
(7} water Resources Department shall make arrangements for woter flow
Mmeasurements along Ganga and 5 polluted rivers of the State. It shall also take
steps for flood plain zonation in the State.
{8) It was informed by the WRD that the quantum of e-flow decided by GOI
after Kanpur is insufficient. It was requested that a protest lettar should be sent
from the level of Hon'ble CM, Bihar to the GOI for enhancing the quantim nf »
flow so that sufficient amount Ganges water is available at the entry point in
Bihar, Buxar.
{9)  Agriculture Department is requested to share with the t.:ommittee. progress
of drip irrigation and crop diversification in the State.
(10) A letter be issued from the Department of Environment, Forest & Ciimali-
Change, Govt. of Bihar to all the D.Ms to keep slrict eyes over encroachment i
" flood plains of rivers and also urging them to remove encrozchments already
done.
(11) Department of Environment, Forest & Climate Change, Govt. of Bihar shall
take up river-side plantation and development of parks on the flood plain of river
Ganga on priority basis in the schemes of the financial year 2019-20.
o
Principal ec?é/t\ary,

Department of Environment, Forest &
Climate Change, Bihar, Patna,
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Uw»m of Date of

A ioned =8 ian/ Signing of Completion
r. 3 1 m._,_u. SEper, Bafior : arction Contract Contract (As per -
o Status Location Project Name Capacity Network Cast (Crare) Date .o*. Date of NIT Price Chriractars Agreement/ Remarks
v 3 (In MLD) {In Km.} Gol/GoB >>n...wm=w0_mw:m Name/ Date Projected by
A BUIDCo)
LOA tssuad(UEM India pvt Ltd.) Boundary wall of STP Site under progress, Design and
11 Barh 18D works and 11 - 58.27 10-08-2017 = Sep-18 Jan-20 Drawing of STP Components under progress. Financial progress- 2.71 Cr. No Physical
STP at Barh 22-06-18 work.
S —— - —
.m. 1&D works and — LOA Issued(UEM India pvt Ltd.) Agreement executed on Dated 22.10.2018, Design and
12| & |Naugachhia STP at 9 - 60.79 01-08-2017 22.06-18 _ Oct-18 Jan-20 Drawing of STP Components under progress. Financial progress- 3.56 Cr. No Physical
2 Naugachia work.
— 3 = = = S =]
13 = Sonepur 1&D and STP 35 36 30.93 28/8/2018 Nov-19 - - Feb./20 |LOA issued on 08,03.2019. Agreement executed.
1 o 1 I .
1&D works and
14 Mokama STP at 8 . 53.81 28/07/2017 30-12-47 _ = Jun-20  |LODA Issued on 06.03.2019. Agreement executed.
; Mokameh
Earlier contract terminated (Tritech) Status of Previous work done (Physical Progress-|
Sewerage 27%, Financial Progress -33.74 Cr.) Revised AA&ES Rs. 305.19 Cr.. Vide NMCG Lt No.-
1 Halipur reatment 22 138.9 305.19 | 05-03-2018 | 30-05-19 - Jun-20  |J-16011/4/2009, Dt.- 05-03-18. two bids have been recieved on 07.09.2018. Order for
Plant & Sewer cancellation of tender on account of non-responsiveness has been sent to BUIDCo.
Network NMCG observation received for the same. NIT floated for re-tender on 30.05.2019
2 Digha-Zone STE & Sewer 100 288 824 1108-2017 | 15-05-18 _ Jun-22 Tender received on 09.10.2018. Two bids received from M/s VA Tech Wabag and M/s
Network I — S _ Shapoorji and Pallonji. Technical evaluation performed by M/s Deloitte and Co. Bid
&S evaluation in progress. Bid document and Technical eveluation report sent to NMCG.
3 Kankarbaghs:  ¥STP 8 Sewer 50 150 578.89 | 11-08-2017 | 15-06-18 = Jun-22  |Financial Bid Opened, Evatuation is under progress.
o |Zone Network
— [ - - — — - - - —— ——— —
) 18D works and
4 Q. |Bhagaipur STP at 65 57.54 254.13 25-09-2017 | Aug-18 = Jun-22 Two Bids received. Bid Evaluation is under progress.
.m . |Bhagalpur | S S . S
m Sewerage Earlier contract terminated (Tritech), Revised AA&ES Rs. 230.06 Cr. Vide NMCG Lt. No.
o Treatment § T-13/2013-14-0283, Dt.- 05-03-18.Status of Previous work done (Physical Progress-14%,
5 F  |Begusarai Plant & Sewer 17 o8 230.06 05-03-2018 | Aug-18 = Uoo 20 Financial Progress -10.84 Cr.) - Bid received on 08.01.2019. Single 8id received.Bid
Network Evaluation is under progress.
6 Chhapra I&D and STP 32 18.95 236.15 30.11.2018 Apr-19 = = Dec-20 |Two Bids received. Bid Evaluation is under progress.
N . . o I . |NIT Floated, Last date of Bid submission is 26.02.2019. Four Bids received. Bid
7 Baktiyarpur 1&D and STP 10 _ 38.88 15.01.2019 Jan-19 — . Dec-20 Evaluation is under progress.
NIT Floated, Last date of Bid submission is 26.02.2019. Two Bids received. Bid
8 Maner I&D and STP 6.5 3 41.36 04.12.2018 | Jan-19 — - “ Dec-20 Evaluation is under progress.
v R 5 == == S || S (e | _ — .
9 Fatua 1&D and STP 7 — 35.49 15.01.2019 Jun-19 — . ! Dec-20 AASES recevied. NIT Floated on 03.06.2019
w i 18 L. =y - L ———
10 .%l.. Khagaria 1&D and STP 45 _— 317 15.01.2019 Jul-19 . R Dec-20 |AAZES recevied. NIT Floated on 04.06.2019
11| 8 |Danapur 180 and STP 25 103.27 Jun-19 Jun-21  |AA&ES recevied. NIT Floated on 03.06.2019
| & ~ _ -~ . - —
12 1.:«. ~sariff 18D ond STP 7+6=13 46.25 Jun-19 Jun-21 AABES recevied. NIT Floated on 03.06.2019




Date of

" Date of _m. r § c lotion
sTP Sewer Santioned Sanction/ {91109, 0 OMpIans
e Status Locatian Project Name Capacily Network Cost (Crore) Date of Date of NIT om_«..:wnﬁ ! oomnzzm”o. A Vs qﬂm.. 4 Remarks
v {InMLD)  (InKm.) - GollGoB AARES issue > Giractors, . Sgreeqien
Gol/GoB .Zmz.o\ Date Projected hy
BUIDCo)
As per
agreement Work under previous contractor Tritech.
Sewerage Tri- work was to | Boundary wall work is completed. Pipe laying 39.5 completed manholes 1331 Nos.
1 B Treatment 1% 95 74.95 08-03-10 04-Aug-10 52.05 Cr. Tech(Beiiin be completed| out 4015 Nos. completed, [PS-1 at iTl ground 30 % civil work completed, STP - 70%
uxar Plant & Sewer 74.95 28-01-11 ]PIF.EA 24244 | by May 2016 | Completed, Work stopped. Physical Progress-38%, Financial progress- 17.29 Cr.
M Network but workhas | Due to no progress, contract has been terminated. NOC for termination is received.
s been Revised estimate amounting Rs. 128.14 Cr has been sent to NMCG for approval.
= stopped.
— @ ———— ~
w Earlier contract terminated (IVRCL) Status of Previous work done(Physical Progress-
ot STP & Sewer y g . 21%, Financial Progress -3.25 Cr.),Revised AA&ES Rs. 294.02 Cr. Vide NMCG Lt. No.- J-
2| g |Munger Network . 16573 | 204.02 | 0503-2018 Aug-18 - Jun22  1440111/2009, Dt.- 05.03-18. Approval of Bld document awaited from NMCG/ World
I . : Bank. _
= Development
3 Muzaffarpur works of 3 Ghats 10.77 03-07-2019 AA&ES recevied. Tender will be invited after election model code of conduct.
. | Ghats § = . —
Development '
4 Gopalganj works of 2 Ghats 8.25 03-07-2019 AABES recevied. Tender will be invited after election model code of conduct.
- Ghats —
o 2303-2019 |16 No. Ghats completed and promenade 4.9 KM out of 6.6KM completed. AVT Building
£ m River Front 243.27/ L&T {Further |completed. ECO Centre completed and Community Culture finishing work in progress.
1 m,inr Patna Development 20 Ghat 6.6 Km 336.73 19-06-2013 254.52 Cr.| 24.04.14 |extension not|Elevated promenade work in progress. Crematoria 100% completed. Revised praposal
&a of Patna awarded till |has been approved by world bank for Rs. 336.73 Cr. Physical Progress-92%,Financial
o date) progress- 267.88 Cr.
639.5MLD | 1747.92 | §567.93
Tl JAdT WY — 969.94 HIS
Total 25Ghat | KM | 5905.81 S ) - B A - 96994 %
P ———————— — . TE Lk LR R R R R A AR R B i A L R ] |
<l - 3387.21 (GOI) 1
1 Total w»:ﬂ.o:”ﬂ cost of Sewerage Project (for Patna} ) 3744.11 (GOB) |
2 Total Sanctioned cost of Sewerage Project (Excluding 1805.85 (GOI)
| - Patna)- 1805.95 (GOB)
5209.18 (GOI
3 l
Grand Total (1+2) 5566.08 (GOB)
=SS aa———— T e . Amount in Rs Crore
4 RFD Patna Project _ 24327 Cr.
. . . | 336.73 Cr. (Revised Cost)
5 Other Ghats 19.02 Cr.
6 Total Expenditure 969.94 crore (31.05.2019)
Status of DPR Preparation:
23 Ganga Towns: All prepared and sent to NMCG. Approval Awaited for Kahalgaon, Manlhari, Dighwara, Teghra, Jamalpur & Barahiya (Total- 6)
15 Triburities Town: Prepared and sent to NMCG for approval- Mazzaffarpur, Dehri,Supaul, Gopalganj, Arwal and Darbhanga (Total- 6). Rest of out of 9 towns 7 from NEERI, 1 (Samastipur) from REPL & 1 (Bagaha) from Dara Shah & PSB the
DPR not receive yet. DPR for 4 towns Raxaul, Jogbani, Narkatiyagan) and harinagar related to Hon'ble NG T are under preparation by NEERI.
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WM 0d Had 1aAnT
fagr, e _....5 h',Q'x s 9‘
AT G/ URTE/VUSRUT | GATAT Hgaa wRATg &l G TIdagT (2019-20) _%
“Tafe: - 01-04-19 | 20-06-19 7k @ QU Widag/Gal o UR URATET i wradl 567
( T W TR F)
wo | Pt W | erEW it R | o S o | AR R AN U ST R (AWM gU T R EW A
A g A | ageh @ o
1 2 3 4 5 6 7 8
1 Araria 26 1 1 15 0.00 4.80
2 Arwal 52 11 4 74 0.00 6.86
3 | Aurangabad 162 8 2 172 3.06 24.18
4 Banka 87 34 14 59 13.65 8.9
5 | Begusarai 47 0 0 58 0.00 8.15
6 Bettiah 39 0 28 0.00 5.89
7 | Bhagalpur 102 2 180 3.85 50.24
8 Bhojpur 194 7 13 166 0.30 43.75
9 Buxar 71 3 1 41 0.00 3.83
10 | Darbhanga 22 0 0 14 0.00 4.10
11 Gaya 248 60 22 141 12.28 7.96
12 | Gopalgunj a7 0 0 37 0.00 5.31
13 Jamui 175 32 23 186 2.19 16.72
14 | Jehanabad 54 13 7 34 0.55 2.16
15 Kaimur 27 0 0 116 0.00 44.19
16 Katihar 25 1 0 105 0.00 12.01
17 | Khagaria 29 0 0 pLo| 0.09 1.54
18 | Kishangunj | 36 0 0 27 0.00 5.66
19 | Lakhaisarai 99 37 1 133 0.00 22.18
20 | Madhepura 23 2 2 11 0.00 1.28
21 | Madhubani 37 1 1 22 0.00 2.15
22 Motihari 26 0 0 21 0.00 4.16
23 Munger 46 1 0 54 0.00 8.90
24 | Muzaffarpur| 117 8 3 70 0.00 17.48
25 Nalanda 114 42 19 212 0.44 27.60
26 | Nawada 79 17 17 91 0.00 9.86
27 Patna 97 13 100 0.10 8.82
28 Purnia 35 67 0.00 12.93
29 Rohtas 97 4 4 396 0.16 87.87
30 Saran 62 16 24 86 an 16.22
31 Saharasa 18 1 0 10 0.00 1.06
32 | Samastipur 80 0 0 31 0.00 5.25
33 | Sekhpura 42 2 0 42 0.00 1114
34 Shivhar 65 0 0 17 0.00 4,14
35 Sitamadhi 71 2 2 41 0.79 6.22
36 Sjwan 94 3 4 25 0.00 4.28
37 Supaul 23 1 0 17 0.00 4.87
38 | vaishali 37 2 5 38 0.20 4.09
Total 2705 324 175 2948 41.78 516.79
' Total 558.57
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Kahalgaon Nagar

Work to be started

Cleaning continues on

15 Panchayat 3 B 5 in 1 Nalla soon 2 Sl regular basis Completed Completed
4 in progress and Cleaning continues on 6i b hindered id
16 |Dighwara Nagar Panchayat| 1 8 2 Work to be started 0 Cleanad & - Completed Completed L CH LS L
regutar basis Now it is ok.
in 2 Nallas soon.
Jamalpur Municipal Work to be started
= Councll 0 i 0 in 4 Nallas soon. 0 - - s -
: Cleaning continues on
. a K —
10 |Chhapro Municipal Council| 1 1 Completed no::.._mnm.a Cleaned regular basis Completed Completed
\oani guiar 32
19 Sultangan) .s.: niclpal 2 7 7 Completed o Cleaned A slan Completed Completed
Council regular basis
i Work d leani i
20 Begusaral Municipal 1 1 0 .o_. ta be starte 0 Cleaned Cleaning 8::2._3 on Completed Completed
Councll in 1 Nalla soon. regular basis
Cleani
21 | Munger Municipal Council | 3 1 1 Completed Completed Cleaned eaning no:z:mmu o Completed Completed
- regular basis =
I
" 6 in progress, to be . 1 Installed and rest to be 1 installed and
Bhagalpur Municipal Cleaning continues on rest to be
22 . 7 15 g completed by [} Cleaned . completed by
Corporation 30/06/2019 regular basis 30/06/2019 completed by
= ___30/06/2019
19 Drains
{23 Screens,
. consisting 4 |1 in progress, to be . 1 Installed and rest to be & latellediond
Patna Municipal . Cleaning continues on rest to be
23 corporation 20 20 in Bio- completed by 0 Cleaned regular basis completed by completed b
L remedialin |  30/06/2019 H 30/06/2019 pretec by
. 30/06/2019
Rajapur
Nallah) =Y,
) Work to be started
24 Phulwarisarlff S _ In 5 Nallas soon. r; = = = _
Total 107 | 126 - hwana. 43 1 In 10 Nallas work in progress and rest 33 Nallas No need of Screen installation due to Low Laying Area.
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Detail of Nallas where screens have been installed/to be installed

Date-20.06.2019

SI.No. ULBs Name

Nallas Name

No.of Nallas where screens have been installed

No.of Nallas where screens yet
to be installed

Remarks

Pipal Ghat Nala

Work is to be started soon.

Low Laying Area

Shalimpur Nala Completed o
Malina Ghat Nala Ward no. 11 Salempur Barh Completed
1 [Barh Municipal Council Dhobiya Ghat, Laxm] flour mill , I_noav_mnma .
Gauri shankar Ghat Completed -
Talimpur Nala - Work is to be started soon. Low Laying Area
Dayachak Nala = Work is to be started soon. Low Laying Area
2 |Hajipur Municipal Council Subhash Chowk Nala - Work is to be started soon. Low Laying Area
3 |Sonepur Nagar Panchayat Barwatta Nala — in progress
Tapaswi Ghat Nala Completed
Chaudhry Ghat, Pipal tal Completed
4 |Mokama Municipal Council B =
Kamleshwari Asthan Nala Completed
Sidhnath Mandir Completed
S |Bakhtiyarpur Municipal Council Raghopur Dagar Nala Completed -
6 |Teghra Nagar Panchayat = - Vork is to be started soon in 2 nall Low Laying Area
Maner bazar Nala = Work is to be started soon. Low Laying Area
7 |Maner Nagar Panchayat Ram Nagina Singh College Nala - Work is to be started soon. Low Laying Area
Ram Ghat Nala - Work is to be started soon. Low Laying Area
Krishn Chawk Nala = In progress
Baba Dani Mohalla Nala Completed
8 |Barahiya Nagar Panchayat
Bangal kunj taal Nala Completed
Bah path Nala - In progress

H _.Sm:_smz Nagar Panchayat

Vork is to be started soonin 3 :m_j

Low Laying Area
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Nath baba Nala (Cannal) Completed =
Tadka Nala Completed =
Sati gaht Completed
10 [Buxar Municipal Council Sidhnath Nala (Hospital Nala) Completed - :
Saripur Nala Completed =
Bangla Ghat Nala Completed -
Sohanipattl Nala Completed
Kali Ghat Samaspur Completed
Maksudpur Nala {East) Completed
Maksudpur Nala (West) Completed
11 |Fatuha Municipal Council Kataiya Ghat - Work is to be started soon. Low Laying Area
Devanti Ghat Completed
Mastana Ghat Completed
Bankipur Ghorkak Nala Completed
Daan nagar By-Pass Nala = Work is to be started soon. Low Laying Area
12 |Khagariya Municlpal Councll
P.W High school Nala - Work is to be started soon. Low Laying Area
New basti Nala Completed =
Maa Tara Bhawan Nala Completed -
Ward no. -08 Nala Completed ~
Station road Nala (1) Completed -
Station road Nala (2) Completed -
Durga Asthan Nala - fink with station road nalla.
Ward no. -03 Nala Completed =
13 |Naugachiya Nagar Panchayat Milan Chawk Nala Completed -
Ward no. - 09 Nala . Completed -
Noniya patti, ..zMa no. -20 Nala Completed -

Mushar patti, ward no- 13 Nala

Completed
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Rajendra Colony, ward no- 05 Nala Completed —
Nagar Panchyat karyalaya ke bagal me ward no- 16 Completed e
Hardiya patti, ward no- 21 Nala Completed -
Hero Honda showroom ke bagal me ward no- 21 - |
Completed -
Nala
14 |Danapur Nagar Parishad Danapur Cant Nala Completed =
Kagali Nala Completed =1
L.C.T Nala Completed >
Asamsan Ghat Nala Completed =
15 |Kahalgaon Nagar Panchayat S e e
Pampu Nala Completed -
Badshahi Nala Completed
Koyala Nala - -
Bagahing tola Completed -
Marchav Baba Mandir Completed -
UMV Nala = -
Post office road - =
16 |Dighwara Nagar Panchayat
Market Area - = Work was stopped by the local
residents. Now work would start
R. Primary school = - again.
Barbana ~ -
M.S Basadpur - =
Ramnagar Nalla - Work is to be started soon. Low Laying Area
Laxmipur Nalla - Work is to be started soon. Low Laying Area
17 Jamalpur Municipal Council -
Aashikpur Nalla - Work is to be started soon. Low Laying Area
Faridapur Nalla - Work is to be started soon. Low Laying Area
18 |Chhapra Municipal Council Khanua Nala

Completed
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Masjid Ghat Nala Completed =
Vishari Asthan Ghat Nala (1st) Completed =
Vishari Asthan Ghat Nala (2nd) Completed =
19 [Sultanganj Municipal Council Jahaj Ghat Nala Completed =
5 Krishngarh Bhatta gali Nala Completed =
New Sidhi Ghat masjid ke bagal wata Nala Completed -
New Sidhi Ghat Nala Completed =
20 |Begusarai Municipal Council Pokhariya Nala Mohammadpur Jail ke najdik - Work is to be started soon. Low Laying Area
21 [Munger Municipal Councll Lal Darwaja Nala Completed =
Khagaol Aasiyana overbridge crossing Nalla = =
Issopur Raichowk nalla = - No need of Screen instaltation
22 Phulwarisariff Mitramandal Colony Nalla - ” u<~mMo_M..H_“n”w “.mwmwm.zﬂﬂ”n-
Birla Colony Nala A - = mentioned in column no.- 4
Birla Colony Nala B = -
Adampur Nala Completed
Hathiya Nala intek wel ke najdik Completed
Surkhital Nala - In progress
Sakhichand Nala Completed
BarariGhat Nala, Vikramshila bridge ke najdik - In progress
Nif Kothl Nala Completed
Pipal dham Nala -1 Completed
23 |Bhagalpur Municipal Corporation Pipal dham Nala -2 Completed
Kuppa Ghat - In progress
Koyal Ghat Completed
Hathiya Nala, Tilkamanjhi ke najdik - In progress
S.T.P Nala Bhagalpur - In progress
_I Shahebgan) Miyabari Nala - In progress
. - . -

g
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Champa Nala -1 Completed
nrm:_uu Nala -2 Completed
Digha Ghat Nala {Cannal) Completed
Kurzi Nala Completed
Mandirl (BansGhat Nala} Completed
Krishna Ghat Nala Completed
Barharwa Ghat Nala — In progress
Rani Ghat Nala Completed
Ghagha Ghat Nala Completed
Masjid Ghat Nala Completed
Loharwa Ghat Nala Completed
Gosai Ghat Nala Completed
Bhadra Ghat Naia Completed
24 |Patna Municipal Corporation Nauzar Ghat Nala Completed
Mittan Ghat Nala Completed
Badshahi Nala - In progress
Gay Ghat Nala Completed
Mahavir Ghat Nala Completed
Balu Ghat Nala Completed

Completed. (4 additional screens have been installed in Nehru nagar nala, Shivpuri

Rajapur
IS nala, Indrapuri nala & Surpentine nala-links drains of Rajapur nalias)
Mandiri Nala Completed -
Anta Ghat Nala Completed -
Kali Ghat Nala Completed -

(



